
G O k
IN THE NATIONAL GREEN TRIBUNAL, WESTERN 

ZONE BENCH, PUNE 

Appeal No. 30 of 2024 (WZ)

Ramesh Sazo Gauns ... Appellant

V/s

Union of India& Ors. ...Respondents

AFFIDAVIT IN REPLY ON BEHALF OF THE GOA 

STATE POLLUTION CONTROL BOARD. 

MAY IT PLEASE YOUR HONOUR:

I, Sanjeev Joglekar, Member Secretary (I/C), the Goa State 

Pollution Control Board, do hereby solemn affirmation, state and 

submit as under:

1. I am presently working as the Member. Secretary

(Incharge), of the Goa State Pollution Control Board, and I 
\
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have been authorised to file the present Affidavit in reply 

on behalf of the Respondent Board.

2. At the very outset, Respondent Board denies all the 

averments, allegations and contentions raised by the 

Appellant in toto, save and what are matter(s) of record. 

Nothing stated in the present appeal shall be deemed to be 

admitted by Respondent Board unless specifically 

admitted hereinafter.

3. I say that I am filing the present Affidavit-in-Reply for the 

purpose of bringing certain facts on record before this 

Hon’ble Tribunal. Nothing in the aforementioned Appeal 

filed by the Appellant may be deemed to have been 

admitted for mere want of specific denial. Nothing may be 

deemed to have been admitted for want of traverse 

seriatim.

4. I say that the Appellant has challenged the Environmental 

Clearance dated 23.1.2024 (EC) issued by the Ministry of
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Environment, Forest and Climate Change (MoEF &CC) 

for mining of Iron Ore (3.0 MTPA) in the mine lease area 

of 478.5206 hectares at Bicholim Mineral Block N o.l of 

M/s. Vedanta Limited, located at Bicholim Taluka of 

North Goa, Goa.

5. I say that in so far as the grounds in the present appeal 

pertaining to the conduct of the Public Hearing for the 

Bicholim Mineral Block N o.l of M/s. Vedanta Limited, 

located at Bicholim Taluka of North Goa, Goa, it is stated 

thus;

a) The Public Hearing in respect of Mineral Block 1 of 

M/s. Vedanta Limited at Bicholim was conducted on 

11/8/2023 strictly in accordance with the provisions 

of the Environmental Impact Assessment(EIA) 

Notification, 2006.

b) The Public Hearing was conducted at a site located 

approx. 12 Km away for the village as this was the 

only feasible site that could be identified for the 

conduct o f the Public Hearing.
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c) The Public Hearing was conducted till such time as 

all the public present and those who wish to speak 

were able to do so. In terms of the EIA Notification 

2006, the minutes were also finalised on the same 

date.

d) The Project Proponent’s representative collated all 

the queries raised to him during the Public Hearing 

and replied collectively.

e) The views/ objections/suggestions of all the 

individuals present at the Public Hearing were 

considered and recorded the draft minutes were read 

out and explained to the public in Konkani language 

and subsequently after recording suggestions/ 

corrections from the participants present, the final 

minutes of the said Public Hearing were signed by 

the District Collector and representative of the 

Respondent Board.

f) The participants present at the Public Hearing were 

requested to file their written views/ 

objections/suggestions within 7 days to the 

Respondent Board if desired.

6 S
i f V
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g) The final corrected copy of the minutes as finalised 

for the Public Hearing was uploaded on the Boards 

website. Copy of the same is annexed herewith and 

marked as Exhibit “A-COLLY”

6. I say that upon receipt of the Environmental Clearance 

dated 23/1/2024 granted by the MoEF to M/s. Vedanta 

Limited in respect of Bicholim Mineral Block 1, mining 

unit; the Respondent Board has conducted site inspections 

and has after following detailed procedures and 

assessment; granted the said Mine unit Consent to 

Establish under the Water (Prevention and Control of 

Pollution) Act, 1974 and under the Air (Prevention and 

Control of Pollution) Act, 1981; vide order dated 

22/02/2024 and thereafter has granted the said mine unit 

Consent to Operate and subsequent Renewal of Consent to 

Operate under the Water (Prevention and Control of 

Pollution) Act, 1974 and under the Air (Prevention and 

Control of Pollution) Act, 1981 vide orders dated 

04/03/2024, 04/09/2024, 02/12/2024 and 15/04/2025.
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Annexed herewith and marked as Exhibit ‘BColIv’ are 

copies of the Consent to Establish order 

dated22/02/2024, Consent to Operate order dated 

04/03/2024 and Renewed Consent to Operate order 

dated 04/09/2024 , 02/12/2024 and 15/04/2025.

7. I deny that the Environmental Public Hearing conducted as 

aforestated, violated established norms.

8. I deny that contents of Ground E of the present Appeal that 

the protocol for the Public Hearing was designed to suit 

the convenience of the Project Proponent and the 

authorities and not the large number of villagers central to 

the Public Hearing. I deny that any conditions laid down 

for the Public Hearing were violated.

9. I deny that there was no one present from the Project 

Proponent at the Public Hearing to explain or respond to 

issues raised.
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At.

10.1 deny that the Collector and the official of the Respondent 

Board sat silently at the Public Hearing with lack of

interest.

I say that whatever has been stated herein above is

based on the records available in the office of the

Respondent Board to which I have access and which I

believe to be true.

CK5

Solemnly affirmed at fW v^G oa 

On this 2.^day of May, 2025. DEPONENT

Member Secretary 
Goa State Pollution Control Boards

Solemnly affirmed before me by 
Shri/S^t ^
who has been identified by

whom I personaliyfcnow.
Reg Mo J .S S / ^ D a t e d  *3dt?.sf ■p’*4''

VIVEK AlVMJT DANDEKAR 
NOTARY FOR BARDE2 TALUKA 

STATE OF GOA (INDIA)
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l i w i ®
f t  f t o h t y

_________gs of iltc Environmental Public Hearing held on I 1/08/2023 at 10.30 am 5
onyyardf^t Naravan Zantyc Mnltipiirnosc Snorts Conmtex. Sarvan. Bicholim Gon.

„ - I n  respect of:' - , ■

per Environmental Impact Assessment 2006 w.r.f; Block I  Bidioiim Mineral 
Block with area of 478.5206 Ha located ih BicBolim, Bordcm, Lamgao, Mulgao, 
Mayem and Sirigao villages of Bicholim Talukn, North Goa District, Goa for the 
.production of 3.0 MPTA of iron ore by M/s. Vedanta Ltd. ”

i j v ' ; »>, * * u ; :  ^
■ -I , ■ 1 Thisj Environmental Public Hearing (EPH) is conducted as per the revised EIA

i Notification1 dated 14/09/2006 (as amended) issued by the Ministry of £hvironment,Forest,
and Climate Change, Government of India. - 1

j  i * , 5 . w \  “ 1 ; / ~ ' V  *1 ‘ { :

Ms. MamUjHage, IAS, Collector North Goa and Dr. Mohan Girap, Scientist ‘C* of 
. the Goa State Pollution Control Board preside'd over the hearing ' ■ ■ '

,, - The hearing commenced at 10.30.A.M. so as to enable the public present to 
complete formalities of registration as speakers.

1 i * *} I* * * '  * t <  1 * i “  4 ^  i N  ,

At the! outset, the Collector North welcomed the public present for the Public 
Hearing and explained the procedure to be followed during The Environmental Public 
Hearing.

Hie public present was requested to express their views/objections/suggestions if 
~ any, after the Project Proponent gave its presentation on the proposed project.

.. . It was informed that the views/objections/suggestions made by the public during 
the hearing would be recorded and forwarded to die Concerned Atidiority for proces: -
and requisite action on application regarding environmental clearance for the proposed 
project . ^ ^  > l  v  V / '. ' .

*  I f  ̂ ^  * 1 < rT  * *  *  * *• *
With regard to the Publicity of the Environmental Public Hearing, the Presiding 

. Officer miormed that the GSPCB has issued public notices in the newspapers namely;
. O Heraldof (English), Lokmat (Marathi), Free. Press -Journal. Mumbai (English) 

BhangarBhuim (Ronkam), informing the general public regarding the ’date, time, venue, 
submissions o f objections, suggestions, views, placement of EIA reports for reference, 
etc.. The GSPCB. has also issued advertisements on local Television/radio channels 
continuously for 3 days informing general public of the Public Hearing The local 
Authorities such as Village Panchayats and Municipalities were requested to give Yide ■ 
publicity ofj.the Public, Hearing within tbeir Jurisdiction. Poster/banners were pasted at 
prominent places and Public were informed through public address system. Thus, enough 
publicity was given - '
. * t i , r I  ̂ > .j, -  , i ,t r  . i. ■* 1

The Board was in receipt of reply dated 07/08/2023 .from Village Panchayat 
Mulgao stating that the-village Panchayat has conducted joint meeting with Devastban 
Committees Mulgao, Communidade committees of Mulgao, Mulgao Nagrik Kruti Samiti 
of, Mulgao and. Mulgao Sesa Mining worker with panchayat members of village 
Panchayat Mulgao on Sunday dated 23,07.2023 in the office of the village Panchayat 
Mulgao. Regards mining in mulgao village they strongly oppose resumption o f mining in 

N mulgao village till the unit fulfiltthe below mention Pomt - '
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I. Demarcation o f  viflage;i30undaries actiye':ttiinirig lease boundilries& BufferZone 
boundaries'to be done in presence, o f  :all committees and Village Panchayat .• 
Mulgao. .•

2. Company should exclude houses* Temples* Lakes paddy Fields bhagayatis from 
mulgao mining blocks as per new mining- lease.

3. Desilling of paddy fields should be.carry out by company on priority

4. Pending compensations of famers from 2011 to till dale to be release on 
immediate basis.

5. Priority to he given to mulgao villagers for Employment, the Company should 
also give preference to mulgao villagers for business opportunities.

! ‘ 6. ; Mulgao Communldade is having 2.2,1 laks-sq.mrts area in the said mining block 
of which lease rent is in arrears from the year 2011. i

7, .Mulgao communidad is having three water lakes under Survey No.69/1 & 71/0 
which has been filled with mining silt need to be cleaned in original form. -

S. Arrangement of smooth flow of \vater to the kulagars in ,th‘e area in summer
’ .season. _ ,  ̂ ■

9. Attend and provide solution to the difficulties faced by the ritreched sesa mining 
. worker of the mulgao village.

10. Mining grants to Village Panchayat and Devasthan to be increased.

11. Compensation for houses damaged caused due to operation of mines in the VP 
Jurisdiction.

 , .................
' Also brings- to your notice that villagers require Public information in details

w ith  regards mining in mulgao village. We strongly opposed resumption of 
mining in mulgao village till we fulfill the above Point.

Board, was also in receipt of letter from Mr. Nilesh A. Karbatkar and others 
mat; “ M/s. Vedanta's representatives are on agriculture campaign in gartering 
t to the mining project, which "has public hearing on 11/08/2023, The 

resentativds have already approached the Panchayats ofSirigao, Pilgao, Mulgao 
and others fo r  CSR. This is an illegitimate attempt to influence public hearing prior to 
the scheduled, date. This act o f Vedanta should be viewed seriously and action he 
initiated accordingly. There is already a document EIA which speaks all out in 
support to Vedanta.>s ~ -

*■ ; Copy of letter dated 24/7/2023 from-Mr. Nilesh AKarbatkar and Others was. 
forwarded to the Addl. Principal Chief Conservator of Forest .(C) * and MoEF and CC, 
Bangalore, for necessary action.

The. Board received .objections to the Environmental Public blearing wherein it is 
stated that; ■ >

“The jo int meeting ,o f all the committees with JDevasthan Committees 
Mulgao,Communidade committees o f Mulgao,Mulgao Nagrik Kruti Samiti o f Mulgao 
and Mulgao Sesa M ining worker was held o n ’08.08.2023 in the office o f tlte village 
Panchayat Mulgao, with regards environmental public hearing o f mining m  mulgao
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village. W e strongly opposed,resumption o f mining in Muigao village till we get 
clearance on thepoint raised by us. ■ '

;v; v: ...i; ’ f 1 _ ! > * S ”* ~ —

This is to inform you that we are in receipt o ftheE IA  Repoitfurnisfied by you 
in regards»to the Public hearing schedutedonllihAugust 2023w.r.tBlock /  Bicholim 
Mineral Block with , area, o f 478.520611a. located in Bicholim, Bordem, Lamgaoy 
Muigao, Maj’em and Sirigao villages of-Bicholim taluka fo f  the production o f 3.0 
MPTA iron ore by M/sVedanta Ltd. , \  ( . '

i ]  ̂ ~ j,,““ s r ~
The said Report is too voluminous with technicat terms that we are notable to 

understand. The villagers are coming and inquiring with us and we are not able to 
provide than with any satisfactory replies.We were expecting that someone from  yoitri 
department or from  Vendanfa will come to explain us the report but no one assuch has 
approach us fo r  explaining tiie said report thousand the villagers:

. • Moreover we had submitted a latter to M /s Vendqnta Ltd raising some concerns
tainted 4o the village with are quest to be present in the VP Muigao office on 

• 05/08/2023at03:30 pm  fo r  clearing the issues raised, Hmvever they reached the VP 
office on 03/08/2023,when the Panch Body meeting was in progress and insisted fo r  
sometime. We granted them time and also explained our concerns as mentioned in the 
letter. They heard to our concerns but did not provide with any concrete solutions and 
abruptly left the meeting .On Of1'they submitted a letter to the VP in the afternoon
requesting fo r  adjournment o f the scheduled meeting later in the meeting.

'
. V As there is no awareness and clarification on the said project/ EIA Report 

neither from  the Government nor from  M/sVedanta, we request you to kindly cantelthe 
Public Hearing scheduled on l f hAugnst2023and tore-schedule it only after clearly 
explaining the content o f the EIA Report to the villagers o f Muigao and after clearing
our concerns as listed in the letter submitted to M /s Vedanta.” • '

vo ^ \  Tl*« Soard also received supporting representations, wherein it is stated that 
.tphijrtg is Very important industry o f Goa and needs to be started as'early as possible. The 

wilt result into lot-of positive impacts-to the surrounding villages as well to the 
- The PeoPlc are getting benefit from company’s G'SR projects, which will help earn
the'Jivehhood, ,

; i - r /  , 7 J N ‘ - - , _ 1 '  7
, ̂  1 he Representatives of the Project Proponent have thereafter made a Power Point

presentation, concerning the project by explaining the contents thereof in Konkam and 
- -then.as requested by the Public in English language

. ' : 'v r  ’ '• it \ :£;!• ’ | • ** -  ~  f „ ^ a .  1

I M|; . , The Collector thereafter invited the public present at the Public Hearing to come 
forward and submit their views on tlie project

: | The Collector requested the speakers to try to restrict their submissions to 10 
imputes each. She stated that speakers will be called upon to speak sequence wise

: : ! i I  jj ; -  > i i  -  * 1

•I. Accordingly, the jMowing individuals have submitted views/ objections/ 
suggestions, which arc indicated as under.
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1. DcepakJPdpkar -'
« He is the resident of Bicholim,
* He stated that he stands here on behalf .of resident of Bicholim.
* He stated that dust can cause pollution, in, villages which affects 

children and old people, which causes cold and other diseases.
* He stated that fields, houses get destroyed. Because of this EC 

should not be granted. He stated that he had filed R.T! in 
Municipality

* The agencies were hired to conduct monitoring. The agency if 
approved then Ore report is correct or else it is faulty.

o*** Siddesh JRarstb, Bicholim
* He is the resident of Bicholim. j

* He stated that the mine was closed and now reopening. |
* He stated that all the truck owners etc. are thankful that the mine is 

reopening as they depend on it.
. v v X   ̂ • „• - .• i

.* » 7 |

3- . '

X
. .

S i 0  \\K { O j I
■» X  II

Nilesh Dhabolkar, R/o ofMayeni, -
* He strongly objects to the operation of the mine, No EC to be 

granted to the mine,-
* He stated that he slays -1 km. away from the mining lease area.
• He stated that the houses in the villages are' one and half 

kilometre away from the mine, water bodies are located within 
die lease area, however-it is not shown in the EEA report, El A 
report is false and fabricated.

• He stated that the earlier mining activities have impacted-our full 
village.

S ic  f j
>  ' f

BMimtkarlLPal, r/o Bordem, Bicholim
• He stated that he is from Bordem. He is a farmer.
•  His parents were also farmers. He stated the land which is inherited 

from-,ancestors is destroyed. Governments Subsidies and funds are 
provided for fanners, Bordem village is a land of fanners.

• He requested to conduct a joint survey to see how the land is ; 

. destroyed. !
•  Tractors cannot be used, in the fields as the fields are filled with i

■■; water. ■ .

• He stated that he does noL get to see the fanners and cannot see the 
fields.

■ * ,. He stated that there is a Devasthan but it is also submerged in water,
•  He requested the officials to visit the site and see the problems faced 

by the villagers of Bordem.
• Heslated that as he can seethe photo of his father but he cannot see 

him in the same way, he can see his fields in Form I and XIV and 
not his land.

•  He stated that he cannot'do any agricultural activity because of 
mining. ^

4 ■ A i X  ^ L -
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5.

> 1 i M
i ‘ ♦ ' !

U \  '!
1:! f  l : H
; f'l: |i::; ii 
! ' h H

Naresh Naik •  ̂ - ~
. ,• He is a resident of Kelbaiwada Mayem. '  ■

- • He stated that in ward, n o j and ward no.2 that there are several
lakes, Kulagars, springs, water bodies, ponds which are not 
mentioned in the EIA Report, c

• There are many ponds in the village which are destroyed due to 
mining, He slated that he was an employee of-Sesa and Vedanta and

* . -i he has proof of it. but he has been retrenched. ■
* He sought to khow how the company retrenched him when it is slilL 

in operation.^ •• u • - . i>- - . ^  ... -
- ‘ I

M $■

v 4 v  i-
f V 'k  !

■ :  ■ w. I'l X >\ 05 \ t ’ 
* 'tl i ^  i)

' ’I / /' ’ /  ^"ft -

PrashantD hargalkar. f‘i, i« u t , - o 
:* He states that tie is supporting mining.
* He states tfiat Divkar village is totally dependent on the mining 

> company, our all fate is dependent on mining,
* . He states that because we don’t  have any oilier source of

income,
* He state that if I, am unemployed, .how will I take care of my

children, their studies and their needs, etc.
* . He further state that Sesa Company has promised many things, it 

» , is we people should be united and get it done

J*« :.■••: -.•

5
l l p i l U l

Pritibba Dhsirgalkar
i • She states that she lives in Bicholim.
* She states that since 2012 mining is shut/ closed. .
* , Many people suffered, due to unemployment and shortage of money,

* '' - etc. '  “ „ - 7  -
• *,■ She slates that since we don’t have income we cannot put our

children for higher studies.
* So I am totally.supporting the mining wants mining activities to 

resume as soon as possible andyoungsters should getemployment
■\l |8. :

,jj | i  |i

‘ 'if

iSImikahtLihargalkar •! 1 -J >•' »* .  ̂ .
• He states that He is resident of Lamgao, Bicholim.

. • He requested to start the Bicholim block, 
i So, He is totally supporting the mining

•; i;{| •?'? 11 ; k ! ; i i r ; ' 7 P : c v 7”7
? % 7 / 5 ’ - i ,. , ' 4 „i r  } >* i
' : 7| 7 |i 7':% *77?7i ;k j71 [iiprhiiliy (iiii]i;ci|-1̂-‘ !̂ » > :■ ■ - ' ' 7 . 7 1*7

2076



■9. San jay Parab '

•Heslaledfhat he fully supports the mining activities. He-requests the 
mining company to provide employment to all the nearby villagers.

I

' ,10, >\ - Shailesh Navelkar
• Hestated that he fully supports the mining activities as all the people in 

f..o>.ithe‘villages3«flI-'-get employment.
lb. iSanjay M am lrckar, B/o Lamguon 

. » He slated that he supports the mining activities .
* He stated that he is stays right next to the mine lease area and that i 

there-are nobad effects of tire mine to the water bodies or residential 1■V.r •• !
houses, !

• He stated that if the mines starts there will he a lot of employment 
opportunities in the villages as trucks drivers, canteen facilities etc 
will get employment.

* He stated that around 100Q. people are dependent on mining activities.
• He requests to start the/mine and give employment to all.

12.

%

i l l !j o / f
...

Kustulo Pal , ' ,
* He states that he strongly objects to the operation's of the 

mine.
• He stated that from 20Q3 a lot of mud has. come into his 

field and-destroyed the field

i!ij

KamleshTeli Ex CouncillorBicholim
♦ He states that he strongly supports the operations of the

I®
• He stated that employment opportunities will be generated | 

and the truck, owners will be benefited !

Auand Naik
.He stated that he is happy for the commencement of mining.

• He has requested that mining should be started. .
• He states that if mining has to start some .criteria has to be 

followed . lirKamataka the.mines are 25 to 30 km away 
from the residential area'.

• Mining has to start as it provides employment 
opportunities

• He states that he.strongly supports to the operations of the 
mine.
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1 1 s

H l - p

H H I

■ l i i j ^ S I

• I le stated th it he vms woiki m in the mine "id >s 
I'licmplojed nov Hence nimi'i", has to siait

• BuMse states il the mining sleris ro tumle no watert >. I f ■r J O ?  >. j A i>
bodies no siUuje** should to be destroyed

• I le si Hed that th n rot onls the other people nut the people 
lii mg m the aiea neai the mining lease has e to he given

| | | | j | ^ g | | |B i | i ^ i ^ ^ | n l | i | | l j | | | p ^ S | i | ^ ^ ^ ^ | i | | | | 3 i | | | & | | | l | | f ? p  
« Hi. lequeHs tin, comperi} that if the omplosers we.e tak*n 

out ol the coil pinv the\ shou'd nold talks ssith the e \ 
ssoiliers and come to j solution and take them back in the 
company as etnplos „cs

• I le stated that the co’ mans has to s'ai t 1 00% but nothin"
< * h 1 1  *  ̂ >’houlu be destroyed or illeeted bs the mining opcrahor

’| JI5.' ‘
C il :f:/ ' ■: I

I k :R .. .1 !
-i ! ; . , I

Simdeep Gaolcar- not present

■ M ' t ■■■;; . ’s::

M p

Slinilcsh Gaonkar
♦ He is a resident ol Bid ohm
* He stated that there is a mane aroiind Ins hojsc
• He sought to knos’ svliethor pollution u can cd clue to mming

• He slated 111 it that mining compam* h ’s -xui tiking all die 
p-c^autions to turh pollution

• He sought to 1 nos\ whetliL, am > urvov is conducted to know how 
mans people .lie dependent on inning

* fie Mated thai nuning i iequired m Goa lie supnous 'he pioject ,
r l7 .

5 Y ‘ ”
jijg ’ ijp; $[K

•;;? j:  !

f'{ !| If;i 

M' *’ ;

Milind Bliatsc
• He supports the project

4 , * He requested to grant me LC at soon as oossibie
• 1 oi tlie Iasi 10-12 vo m, the people die cn lent on tnt nng ^ e  ’ .aitim: ' 

foi it to be started
• lie stated that if ihcic *jc am snail i sue■. J-ev can hi. sought it m  '
• ,i People can sit together end supooit iiin>ng and sols e the nioblm I
• He stated that the Stale oi Goa siould lx siisUnaole ,\hcie oie is 

available svtthin the S ate than s\ >v it should he imported '
• I le stated that there svi 1 In. sooial buxfils due to " u  mmmg
• I le stated ilu l tne TC should ce arantsd to the pro|e-t ni oponenl j

*■ s j
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18. SadashivFalkar
* He is a resident of Pilgao.-
* , He supports the project. - '
* He requested to grant EC to the project. -

19. Franco Sequcira
* lie  requested for sustainable mining by proper discussion as it 

will provide employment to the youth. He supported the 
project.

20. Sudan Govekar, r/o Lnmgaoh., councillor
* He states that he strongly supports the operations of the m ine 

activities as soon as possible.
* He states that there are 200 truck owners > garage, shop which were 

depending on mining operation-which have been stopped now. 
However he request to save the temples, village boundaries and 
water bodies and start the operation.

* He thanks the CM for taking a led in the start of mine

21.

l
I

' - i ?

Shaikndra Natekar
• He is a resident of Bicholitn.
• He supports the project.
• He requested to grant EC to the project.
• He staled that the workers, villagers and die Government should 

' come.togcther and solve the issues.

22. Dincsli Divekar
• Mining should start as soon as possible 
« mining is shut-for;l0 years
• favour of mininjgas thousand lost their jobs 

- • mining is backbone of small state like Goa
- • It is required for development

V
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24.

ES.

Manuel Fernandes Bicholim
• He states that he and his family are fully dependent on the mine and 

he supports the operations of the mine activities '

Priidecp Revodhar Mulgao , - '
*< He states that He strongly objects to the operation of the mine

 ̂ * He states that last 50 years he has seen Hie people cultivating the
fields the Mining operations have destroyed the fields, temples,

. houses and the Water bodies and oilier plantations m the nearby

' • He strongly opposes the grant of EC, -
1 * He states that this is dictatorship and not democracy.'

Kashinath Shivram Parab ~  . . "' ' .  - r
• lie is a resident of Barazan wado Bicholim - '
• He stated that his house is located near the miningpit
*; He stated that cracks are developed for his'house
• His,stated that his company was informed about this for the past 12 

1 r , years/-,
• He stated that he is going to the company to get compensation.
• He stated that the company asked him to submit the Form I & XIV, 

He stated that he has spent Rs, 50 000/ towards his mutation,
• He stated that the slab of his house is leaking
• He requested to company to give a plot whether the company staled 

that they have taken .the loan on that plot, but we will give you 
compensation however till date no compensation is paid, i have been

_ given the flat in rental bases. 1 have remained the company to give 
the payment,

? • He requested the company to give him tarpaulin, but the company did 
,  ̂not give him tarpaulin He stated that the company gives lots but
s they don’t gel anything.

« He requested the Collector, GSPCB to solve the problems of other 
workers.

• He stated that he wants the company, to restarts only after these 
problems are resolved

•  . He stated that his application may be considered -
■« lie had asked for the plot however the company stated that they have 

/  takep loan in that plot. Hence the company can't give the plot but the 
, company stated.that they will give compensation even after 13 
months no compensation is paid.

• He stated that he had asked for simple tarpolin but the company 
didn’t give the same. ( i >

■ * Tic stated that the company gave him a rental flat and eveiy time he 
had to remind the company to pay his rent

M
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26. NikhilTanNaik
« Mining will affect natural water bodies/ springs /lakes
• will invite disease-pardiovascular/healtli issues 
» farms are destroyed by silting
• trees which require 10 to 15 years to grow hall be destroyed 

in 5 mins
• possible chances of landslide
• no geographical- study is done by the authorities
<* Buddhist caves, “etc like worship places shall be affected.

27,

s  ' 

i C l*,v tj■ 5 a  1 -
'5 / j

Prcmnath Hoble
» Heisaresident of Bicholim.
• Restated that there are around 1500-2000 locals.
• Around 40-50 workers are employed out of which some are locals 

and some are outsiders.
• He stated that he wanted the security of his village and not mining.

- * He stated that there are Buddhist caves m Bicholim.
• I-Ie stated that the.village should be protected,
• Villagers were not taken into consideration.
». Lomgao is the lease. Plan has to be there.
• Lamgao village can be’ developed1 through tourisms and through, 

mines.
® ’ He stated that who has God faith face problem here,.
» He stated that If you operate after 10 the animals will come to the 

village and eat the dogs. There is money but it brings tension.
■ The area, is histories, should, we destroy it? We should make it tourist 
and no mining,

• I-Ic further stated that his brother is working now he is removed. 
Village is destroyed.

2 %J? Ganesh Govekar-N ot present

29. Yasant Gad
• HeistheresidentoflMulgao/
• .He slated that people are affected and feeing probles,
• There is limit of their patience.

, , .• ;He stated that Government should consider everything before given 
. BC. * ‘ ‘ >  : V~V ' [

• When Mulgao Village Panchayat received EIA report in Panchayat, 
it was kept on table. Sarpanch, Panch did not know anything.

• If public did not know about it and then bow they will place their 
grievances. 223 houses, 13 temple, Panchayat building, 2 schools, 
lakes, ponds in Mulgao are not showm in El A
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• Our % tlhice w ill be dcstro} cd
• We hcno v\nt‘en to GSPCR -0J,i or , mi of Mulgao is coming 

wit un Ioas~ In mv tenuie " time-, mining collapsed a id Sesa ho, not 
y  vL>i milling support People v on, injured

• Surface ndn  is rot "i\en The nine sliould be restored back to 
original No water iti Kaifaghar.

• If still it goes again m ‘he s ir e v a> 1 cun sure me villagers i.e not 
- supporting mining. . - ’ '

® Workers aie not taken for jobs All the workers are from Deni no 
Mmmg Corpor.d'on

• Supreme Coim Petition a as filed, vo.keis vent doer to door
' support. vV /  „ , '

• It Mulgao Villageis juooleins arc mu sobed remote Irom le >se if 
we are not satisfied no EC to be granted i

y l ' W -  *

- f  f -
::< *-5 »L.
■ : i : r | J  ; -
;> j j] $ '. ;

• i ■!’ 1 ':;

; PandurangParab ,  1 ' _ ’ - .  "

*  Requested GPSCB to restore the earlier damage area by the Sesa 
s Cloa and then only giant the EC

1 '  ' '
>;;• ' ! i  | » i , -  v  4  '  T: ; ** 1 >■%> f  r

'-' ; H -

' ^  1

• I

Uh.ui Gad -  Aot pi esenl
i ' i  * ! - t „ ’ -a ' ’ i ' 4 t i ^ *" s ’ x~ * __

-  ■ ’ v > > : .

1;! tir:; t:4̂ c - ch "'V Cf?i ■’ -' r. s r̂ "-tt: f

I S S ' S ^ I

32. - s

M M I

* *> * *.*

i  l{£ * u [ '  f  i

a |  f i

I:.; ,yv. j|. •.

>:» : Jil -: j ,.; •

■]::£-!&' lira!:': ' ’!' ' j

!

Gnj.inau G nonkir-
• He s' i‘t s that he is a , csident o' 1 -un'jro
• Mniuig has 1 1 eeicd iiokV oiesL

“ ** * n * K.if • dust pollution is caii'jd 
; j • Unvui itcJ trees aie'-lanted

• Springs are destroyed
: • Fields m the area are affected and no royalty given. They come 

as and when thev want 
i • RsZsOtoRs 3fO is given as 1 omjvnsation which is n'uilicioni

• Survey should be made of springs/ lakes
• By sitnnrr m \Cs c >b ns won't gr c the e\a^.t picture
• Ignorant a him iieltN ami InJinood
• i or r sears Sasi resci ti'mai up 611 t^ar came and sand 

adoptni" the sill u*l
• , No company is ready to give in writing about the give and take

• AH snd sctb illy and hence goes unfulfilled
• Children of the employees go umempioyed after their end in
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. 33. Prasliaat’Shi'rodfear
• HeisaresidentpfMayem.
• He supports the project.
• Tie stated that the mine has. been operating for the past 50 years.
• He stated that the workers are 40-50 years old.
• He stated that decision should be taken considering both sides.
• He stated that the workers are jobless.
• Further he stated that nobody will support when you are m need i
• That the company has given 50% during the past 12 years.
• Whereas-other companies have taken out people from their jobs. |

.34. Ramkrishna Kundalkar-Mulgao
* - He states that he used to sell brown rice but now because of

the mi ne there is a loss of revenue.
* He states that the walls have been collapsed but they have not 

done anything abbuf it nor have they repaired the same and j 
■given. 1

* He states that their ancestors used to live on fanning and 
plantation as there was revenue generated from the same.

'35 .-, ,

K ' n' oJH' •<! ) £ ’

- M> J - k / f

Satyavau Chodankar ‘V  ■ ‘ . * '
* He.states that’he is a resident of mulgao village.
• He states that his 200Q0sq,m area was under, cultivation and due to 

mining he is notable to cyttivate the same.
* He is having a  farm house in Sy. no. 70/1, his retaining was near his 

house has collapsed 16 yrs ago 2 times which hasn’t been repaired 
till date.

• The company is a liar as they had said they would build a wall of 
concrete but nothing has beendone till date.

• The farm house area is.,4G00sq m in which betel nut plantation and 
coconulplantation andpepper com plantation, has been destroyed.

* 156 m compound wall has been collapsed.
' * The trencfies are not repaired.

• 17000sqm paddy field has been destroyed.
* Once upon a time he was selling rice for Rs. 10 per kg and now the 

same rice he has to buy Rs.7Q per kg.
* His house is in the leaS© area.
• When the mine collapsed in 2016, 565 pepper plantations were
: destroyed.

* The company didn’t, compensate for the same,
• He folly opposes for the same..
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I  f  if I f f /1  V SLi}]- jf i-ij .!! ;r •*; ' • ;•, ;: ;

: Prajtash Popkar \  r 4
' L • Resident of JLamgoan, Entire village is destroyed.

• • , First do survey and than give lease
• r am not opposing mining but because of mining 

! ’ everything will be destroyed
• Big machines are being bought by Vedanta 

- • Our village is a agricultural Village
~ • 90% ofthe Village is farming ,

• First do dcsiitmg of farms so that we can cultivate the
- * . ■ >' farm, - - r ,

, lakes are destroyed, name of lake is also removed by 
- the company

^ .1984 first revolt was done and I was sent to jail
• I "request you to do survey first and than give lease1 * r ’ lr. » # v > , < * 1 {' t

. .• 37. ) Vlthal Parab -  Not present , ,

38

!

Gajiinand Mnndrekar 1
•• Hers the Deputy Sarpanch of Mulgao.
*. He stated that when the company was operated by Dempo, villagers

; had no issue, Vedanta has created lot of issues.
* > He opposes mining activity by the company,

» ‘ r - i  1 * * * <“ V * !
*> S'A‘ i * >- i VVf ’« it f Vi iV- '* * V ~T v Z. ~ ~ V-t. *“ 7-1 r ♦ 1 , J 1 i -» 2 „ _1 51 ? S , j *

- ,^-f ,

S $ J  ■
,y^x

1  ̂ 4 { »
i t '«T *I- 4 j!:;* !\ ‘|i-.: :.
:V  |
: V j!

k ;;; j

Madhukar Iialarnkar , > < , . ..........
• He Strongly opposes the mine operations

■' • He states that all the points have been discussed.
' - . * He thinks that the company has done a One man show 

as they have submitted an EIA report without taking
, the .villagers, local people and the farmers and the 

1 > ■ other committee members info account and have done 
the demarcation.

; ' , •_ He states dial the company is a liar as they promised
;, that they will come for discussion in front of a joint 

meeting with the people ofthe area, however they 
didn, t turn, up forth  e said meeting ofthe said dav,

: V n, . I r r ~ . i - f >; : > ' f « i 1 £ ,« - 1f 1 » 1l ' ' ■»>" f , ,r * * { ~i J 4 * *. i i ’"I t « *i* \ ! f 1 ** 1
• i •: 40.« .. j;ij [ji ̂  • |

.jl:} . ■ j
Gopnl Parab > ’ > -

• He Strongly opposes the mine operations and requests not to grant 
EC clearance to tire mine,,

• He states that the mining has destroyed the fields and the plantation 
and the-water bodies and'the villages in the area.

• He states that there is o employment, no land left for cultivation 
after the mine came into existence.

• a First there were big fields but now there is no waterfor the fields
and the water table is destroyed completely, . -tpjeieiy* « -
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• When the mines collapsed the bodies were washed, into his fields.
* He states thatthal the 'company is a liar and he says everything is 

done systematically but nothing is done at all.

41. Devidas Govcjnkar -  Not present

42. , ' GanpatFarab
• He supports the mining project.

43. ;  '

: %
?S 1 W t i

* W _ _ ....

Shaifdi Nisar • :
• One issue pertains to workers of the company.
* Company had-10-12 years to ensure that the fields in Muigao Village 

are cultivated.
* He stated that Mustim.communify in Bicholim i.e.- young generation 

are not given job opportunities by the company.
• Idgah at Gaunkarwadahas not been supported by the company.
* Company should help poor people of the area.
♦ No financial support is given to the Muslim Wada.

Nilesh Gosavi
■ * He states that he strongly supports die operations of the mine

activities as soon as possible as he states that die mine has generated 
a lot of employment.

. 45* Swayam Kamat ■■
• He is a resident of Mayem
• fanners presented their grievances
» 12 000 sq meters field is owned by him, herited from his 

father, but now'he cannot ask his sons’ to step down into 
the fields as they are thickly layered with mud soil.

. * 600 farmers are registered and he is, representing them 
and they are affected fay this mining.

, « He said for consultation purpose we are charged by the 
government and we have to pay consultation tee.

• He says matter is pending in court and on the other hand
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this project is considered. ~  ~ 1
• Mayem people are fond of Parboiled rice (Uokde Rice)

but, in the circumstances it seems to be not possible for 
getting the seeds - „

: | . , , 0 Green Field Project is only'in pictures but colour is
, ' ' brown. . . 1 -

• If  we want to eat Parboiled rice (Uokde Rice), we should 
, 1 give strength to farmers

- ■ • He asked to make the farmers strong and than to look into
1 1 the project. x

> Tushar Falari ' ’ ~~ } ~  " “
• He stales that he strongly supports the operations of the mine

i activities and requests to start it as soon as possible as he states that 
• f 1 the mine has generated a lot o f employment

, * He states it will provide employment to the truck owners.
• There are skilled youth which are wailing for the mines to start as 

i ! Lhey are unemployed and need employment in the field of mining
i related area.
, * When the mining stopped all the students who studied mining related

work had to go out o f the state inspite of being qualified
• He request for starting ofthe mine

. |;  | |  ̂ j !
Krishna Gadekar i >. 5 1 ‘ - ~

% He is,the President of All India Kissati Sabha Mayem
• He stated that a large number of people from'Mayem depend on '

, , agriculture.' '  ) , ‘ ", _  ̂ '' \ /
*! He stated that there are four majorwater bodies in Mayem. All four

water bodies are filled with silt on account of mining activities by 
the company. 1

• He stated that water shortages for agriculture is caused due to this
* * ZAO report is submitted that fields in Mayem are damaged due to
,  1 t m m ' t g s i f t  - j ,  ’ , -r /  -  '

• Company has dragged more than 600farmers to the Court
V  The effect of granting a 50 years lease to the company on focal

formers is not being considered by the Authority, 1 
, , * He stated tbatthe Company docs not have a  rehabilitation plan

! : * Further,' he stated (hat continuous mining operation will cause huge
■ i | . Avater shortages. \  ‘ J-1 ’ i “ „ - >■

• He strongly opposes grant o f EC to the company.
iChandrashckarPalnl i , ~ : V

• I am, supporting the Block 4 project and he further 
stated that mines should start as fast as possible.

• The Trucks should be restarted and given back work.
;: ' • The Difficulties of every household should be solved.
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’ 49, Rutvik Sartjay Mandrcfiar ■
• He stated that the mining has stopped in 2Q12.
• He stated that 2.5% mining operational in Goa.
• He stated.that royalty loss to the Government
• He stated that he supports the mining.
• He stated that the lease owner/ mining truck owner/ worker are given 

jobs through mining,
• The truck owners are supported by the mining company.
• The,truck owners have, not given any compensation during tenure of 

2012 till date.
• He stated that there are profit and losses in the business and start 

mining in sustainable manner.
50.

\

ip )

" M

Narayan Kharade
* EIA report seems to be more of Advertisement /Publication .
* ft was informed consent / objective is defied in a EIA, However it is 

misinformed that Consent has been provided,
• He refused to call EIA it.is more like Advertisement. j
♦ He referred to Office Memorandum MOEF of dated 29th October 

2014, which is related to Impact of Mining Activity on Habitations- 
Issues related to mining project wherein Habitations and Villages are 
the part of mine lease areas or Habitations .and Villages are 
surrounded by the mine lease area- Regarding, he further requested 
authorities for the same. • ' =

• I-Ie found that this. Green Field -Project is just smeared with new 
■' face. . . .  . -

* If the company does not, have re- habitation and resettlement plan 
than project proponent does not have right to present before public.

• He blamed new media for making false1 propagating. \
• The productivity of agriculture is affected as certified by agriculture 

admits compensation has to be given then it moves to collector but 
in the,end nothing happen.

* he pointed, out the company as videshj (foreign ) it not a swadeshi, 
the Sesa headoffice is located in London so we cannot call them as 
swadeshi company.

• As CSR activities by companies including the Mining 
Establishments has become, mandatory upto 20% of their financial 
turn- over, Socio Economic Development of the neighborhood . 
Habitats could also--be planned and executed by the PPs more 
systematically based on the Need based door to door survey by 
established Social Institutes / workers on the lines as required under 
TOR. e< R& R Plan / compensation details for die Project Affected 
People (PAP) should'be furnished. While preparing the R&R Plan, 
the relevant State/ National Rehabilitation & Resettlement Policy 
should be kept in view.

* 2500 Zambia workers represented in UK Court, which judged it as 
illegal.

• He further submitted that he will submit the written submission.

16
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51

52

Simpis Gaorikar — Not present

53

Rajesh Vaigankar
* Mining should 12 stated is lest us oos-ubJe

im a m

111

Pundu Iviind.ukai — Aot present

>n\

% > \
1 1 das Sara I

56

( ;| j|j
j .t i '  
rt:. lU

Simdcsli Pal 11 i -  Not present

• lie stales that hi stinnp h sup'vre the opeicmo.n o' the mine 
aens dies ai d requests .0 star: d us . ,0li as possih’e a- he slates that 
tne irire K s generated a lot ol’^nvdo' i.icnl

Sdaram We km alkar
J am in support oi giving hC la this piojeit since v e hau paiueipated 
11 lot ot mr.rch > stn e etc to stci o2 tins itiming in past, iO 1 
co liidenl people ill support. nd I’c u til be granted to this piojec

am

17
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5.7: ■ iEMesteMandrekar j 
« He expressed grief about a child wanting to study further and states !

it is not possible as father is mining affected.
<*; Theehild in future falls in bad company due to mining bandh.

58.
’’

* " <>

Nitesh Parab Gaonkar -  Not present

59, Sanjay Pawaskar
* He slates that he strongly supports the operations of the mine 

activities and requests to start it as soon as possible as he states that 
the mine has generated a  lot of employment.
He states it will provide employment to the truck owners.

- • .He states Discussion has to be held on the problems faced by the 
. . people.

§—------------—
?----;-----

Prajal G aonkar-N ot present

k " :

61. ' Vishwas Thanckar -" • '
* Many people are depended' on, mining because of this I am in support 

ofthis project

62.

1 ̂ B S i i l l i

Dinesh Naik
• He is a resident of Sankhalim
•  He starts thatmining should be resumed.

.............. r> . - ./-r.. < >• . ̂■ : .... . ......
) 18 * ■ I
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1 * •! if P : j

. *’ 5 ; 1r p  i  . i 

■ !: i; • :  3ii it

\ ja \  tnanlGnonhar ~ 1 
He supports the mine.'
lie demands lnndi-rnis'itiou of education . «»e cmplojniuit, legal 
agreements are required to be made between him and the eomp.mj

' i ‘ 64.

1 |j§i!pp|^p§££

f tundra (laonhnr
* >1 have fully sup-on. lor the mining Bloc!' 1 bnhobm proicct
• ..He further reqni. deo -*o st ut project as carlk-?s po ‘■ible

;: 4 1 = = . ' ^ ; '̂iv•=t i r r - i s x ^ 5 = i ^ ?>’ •

- ..' J r  >
65

t ^

IIP11
S I S l ’l l
• •f?' I'.i ’ ' 1
"  f i ’.; ; ] | / \
. “ ii

•KamchandraPopkar . - "
, • He is a resident of I rimqao 

« He states that ho ism \oor of nun it"£S3;.v}*1 ikite

1 - :  I f

; : !| 66, . 

-h 0 9 ,\\
S; 1,1121? i V&f; ■ 3 JOv: :6:A%- • W f

S > r *****  ̂tr >/1 I’-" £&//

$$lij$i Jftirab -Not present ! „~ '■ , -„ ‘ r

• •.. : lh '.: ’•.' •!'.̂ |:v$jv :«|r:! i >1!-;; il!»̂' :!i}-1! Ui i i rL̂ Jtf ;L
• i ! = i  • n  > " ‘ '. 1 • j. .= i i , v• - • . & i : > r ^ ; - i i | 4 I i ; i ® i "  

Pi ^. -  J i j : ;  j 1

. .:vp: ff 5 i N » % ~ * > - |

i i i l i l i i i s i i p i i r t
"  (V

s

5  ̂\ ~
< * *

- , " 
/ i f  * <■ ' /

f V

^andipjSinsKteiTfofepreseitt

P ® ! ^ l s ^ i i i ^ ® l ® l l j S I S p l l ^ § s ! p i j i i i ^ ^ S f t t ! i l l l # l l

i i t i f l i i p ™

i|;:.. ■Vtf&t&im. : ̂1 jt; I j:! v?;̂ t̂o SikluiA i « >* |
, 68‘ '

MflijiK| J )! ;|' -;
}''\ -I 3;

, ; !J,

\mit I\,»ik
. • He is a resident of sn .urn
: • He su es  that mining dependents lor pa,. 2 Ul u s  Ik 'is m u p p o -

for mining, He s' il,s \b >t he w s paid bj the Comp-nj di’rin» it, 
non- operation

* He requested that mine should be kept in opcrauon |

Hi; 1ii3.
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: 69. Milihd-T. Pal-W ot present

■70: - Santosli JDeyari
• He supports the miningproject.
• He stated that sustainable mining should be carried out m 

 ̂everybody’s interest.
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-jl Vaibhav Fadte " ,
• He states that he strongly supports the operations of the mine , 

activities and'requests to start it as soon as possible as he states that - 
the mine has generated'adot of employment.. ” ; ,

* He stateslhat the problems faced by the people have to be solved , 
and a sustainable mining has to be done..

* A  lot of people depend oh mining and had-taken loans previously 
and when the mining stopped they faced a lot of problems hence he 
requests to start, the mining operations.

• He states to protect the temples, houses and the fields of the villages 
and solve all the problems they face.

J J g r f VithalGawas
* I am supporting Block 1 Bicholim
* In 2012 mining was closed for past 10 years we are representing 

die Government to start Mining.
« The efforts which .we put to start die mining now got result.
* Many people say tiiat sustainable mining, he raised the question 

what is sustainable, mining?-1 feel sustainable mining means all 
peoples grievances should company resolved by the company.

* Solamfully-supporttdtheproject - - ' . .

' - 73., Sandeep Siuari -  Not present

-

-  . . .  ........... ... ..............
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74

< 1 1 ' n ' S'

. . i

Umeshlvadam - Honda} j -3
• He states that he strongly supports the operations of the mine 

f , activities and requests to start the operation as soon as possible as it 
will provide employment for the people as dispeople faced slot of 
problems when the mmmg activities were stopped,

V \ '  ^   ̂ V '  ■ V

11 c ! if * f *i *• i ? r , "
75

• !; "I: :.r. • j

I

LawrenceBraganza ; , - --
■ 1 * . lam  folly support of mining activity at Block 1 Bicholim 

■ • Today we have got one step to start mining by way of Public 
Hearing,

° 'But 1 am of opinion that company should look into 
peoplesgnevances and resolve by the same.

- .Many people is of opinion that Yedania company is giving 
false assures but I  am disagreeing witli the same 

, • .. • All grievances should go to our company owner 
Mf.AmitAgrawal he will definitely help us,, since during the 

v ’ • covld time he supplied with oxygen,1 he supported education ’

' , i  7 6 -  ,  -■ J  <-4 i

H l ' i r ’i ■ 11 f

1  K J

I ' ‘A
< || || 'ti

: : ; t  M .

m M

Babal Shetgaonkar -  -

( •  He stated that he is in Hill support of the mine

,-j.: ' i ~~~ 3 -  
i *1

. .  I ' .

- I7 7 : ^  |
Kashinath Maycnkar j , -

•  From 2 0 1 2  Mining was stopped,  for ’l 1 years everything was in dark
* ■ 1 am the truck owner and we had seen very difficult time.

> •  Sol fijllysupport Block 1 Bicholim Project
? ! r v 1 i -  

■'n -  i j - ” N 
■s . r  1  »

i i *  ̂ r ‘J-< -  -« - 
j -  r   ̂ ~

73,

, , ! 

i1 1

1 i I

^;j; U  .. .j

Bala Khan Goni .. , ~
. * Restates that he strongty supports the operations of the mine 
> . y activities and requests to start the operation as soon as possible as it ' 
* will provide employment for the people • ’

, * He represents the muslim -wada and he request to provide
employment opportunities to the people of the community as only 
one person is provided with employment tor the time being.

• He request to construct a  way which is the biggest problem faced by 
: the community. |

* - He stales that he worked for sesa and dempo but he states that when 
1, sesa took over there was a huge turnover and the employees were
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*»
benefitled by tch same, however when dempo was operating the 
mine no-benefits were given, to the employees.

19. SanjayNaik ;
* Company bas never had any of its employees. 

• • He is support of the mining company

80. Pramod Sawant
• He stales that he strongly supports the operations of the mine ' 

activities.

81.

\  r*
' ) £■

- j 3

.......: $ . .

.Shlvdas Gawade
• J  fullysupport Black 1 Bicholim Project, since there is lot of 

employment issue in the village & EC should be granted.
\  « Many problems are faced by us due to closure of mining 
j| activities, like many graduates engineer are unemployed and 
•y : I feel they should get jobs.
L. v: • v

81 1 Sameer Kurdikar
• He' stated that for the upliftment of .village, restoration of 

employment and to get freed from debts.
• He supports mining.

83. Rajaram Gaonkar - Representative Bicholim Municipal Council
* He states that he strongly supports-the operations of the mine 

activities.
* He was a truck member and had taken a loan and faced problems 

regarding the repayment of the same due to the closure of the 
mines.

* He requests the management to solve the worker problems and to 
provides business to the truck owners.
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1 •  He stales that he has some issues but hehas given a  written 
'representation regarding the same which may be considered.

*  -  He requests that a sustainable mining shalhbe done. • -
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Snndesh Sinari —  Not present

» ! i - ’ #«> '* ■ i „ sr < ' , \  —  ***  ̂ x ’ # '  «»

r i ~ w — ^

i ?■:'■''■■"••'• ‘iv iixx& w  ff{‘i*?;'1"[r“‘f ? [ r V •;[.

i -  J' i i  ̂i t  l-v u ’*'

*+ i‘ * ts i «. */ ,  > ,r /> r * *■ * -  -  C  w  * «*; >l  '

85.

■ r ' ' •  >
- ’ f j  ' i s4 , ?
j I  :! ; i . |  • • j 

: ‘ U  !’ . J : I
• r .-= ? ■• 4 
• $ « £  " ;i :i

f ;|* jj ;■' j  

; l i |  : | !  g d t

Snmeer Teli — Mayem Bicholim -
<• J, *, ~ i \ k/ ,,'r »• ,. i j

* He states that he strongly supportsfthe operations of the mine 
... ’ - activities.' >

•  He requests to start the operation as soon "as possible as it will 
■provide employment.for the people as the people faced alot of

• . problems when the mining activities were stopped, 
x  •  There arc skilled youth which are waiting for the mines to start as 

’ they are unemployed and need employment In the field ofmining 
r - \ \  related area.

2 U5 11 ’ ■ '  J f
l a  •  When the mining stopped all the students who studied mining
[ f j j ,  related work had to go out of the state inspitc of being qualified

V / •  He request for starting of the mmc.
v fx -- ’ ■ ; :;r; ■ ■ 4 * \  '  *

\ if ’ 1 | ) f , '  i ,

8 6 .  j

'< , i- 1

r • . V

1 1 1 #  I # !
[ i f  1 >

; n,; rh ;!j r

Subhash Kin allcar
t w  ̂ » > -3 -  x>. _

9  I  am representing Bicholim Truck Owner as an Association 
Secretary we have seen many people spoken their grievances 

,[■ but no one has- spoken about us. That is effected truck 
owners who has suffered due to the closure activity of the 

.mining.. ~ '■ '  • . . - >

•  No company has supported us or given any compensation 
■ . ■ during the closure of the mining activity, it is Manohar

. - BhaiParrikarwho had brought Umbrella Scheme for effected 
truck owners, 138 cases running m the court against truck 

- owners but no one has taken note of thcsame.
1 •  Many, times our children ask to complete their wishes but 

^ .we can not full fill the same because we are in huge loans 
; 1 ■ , Therefore if mines starts we will be very greatfull 
r • Now sustainable mining if Hon’ble Supreme Court wants to 

start why this peoples are opposing for the same .

•  r asked GSPCB to - have communication with the 
Government to relax tax levied on them.
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87, Azad Kadkade , ,  ,

*  He is a resident of Bicholim
► He stated that he has seen, mining from childhood,
* He stated that the development in the village is solely due to mining.
*  He clarified that the person who claimed that company did not give 

place has also paid house rent for 10 long years,

88.

f ' » » v’

Samir Teli- Not present !

, 89. - Premanand G aonkar-N ot present

90.

I l l
' f 

* **$ 
) &  

>

' ■ ■ 4

Vishwaj it Chari -  Not present

91: - Laxhtian Gaonkar -  Not present

92. Ladu Mardolkar -  Not present
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Parcsli Ghadi -  Not present
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Sujay Parrikar
•. t ic  supports the. mining operation but he states that the youth 

have done diploma in mine engineering hence he request to 
_ provide employment for the people. '. ■
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. 99. Riaz Anwar Baig-^Not present

100: . Kashinath M hato-N ot present

101. Sanjay Saw ant- Not present

102.

*M ,
i';'' ■ - :<n;

jf

M

Tulsidas Chodankar j
• He is a resident of Maycm.
■ He stated that Mayem is ;a picturesque village. It has lots of orchards 

x  • and fanning activities during mining the farmers undergo lots of
difficulties.* -r \v ■ ■■

i [fever compensation issought it.has to be only through strikes.
? } c»]j Most of the people are directly dependent on mining.
* § f }  residents- should be]'given first preference with regards to 
f / /  employment /  \-
/  • Requisite compensation and other facilities arc to be given on time.

• Mining should be resumed but it should not bring disgrace to the 
. village.

• • He supports mining.
103. Dilip Shet -  Not present
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Vasudev Gnonkar -  Not present .
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Rajan Naik—Not present
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Atmnram Tilvc-Bicholim ■ ,,
• He states that he strongly supports the operations of the mine 

. .̂ activities and requests to start the operation as soon as possible as it 
will provide employment for the people as the people faced alot of 
problems when the mining activities were stopped

'5 , •* u ’ «. T " v

i 108/ 
.i

t
".'4: A ?.•'<

Mahesh M ham brc-N ot present ' ,

1 11 > ",-' V , - 1 ---
;.. : / :  ..... 7 l i P M S i H S m a !

,■ • .  11 i - , ' - _ ‘ -~
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\

SurckliaSuresh Navclkar r. , • ' - i
* She states that she is a resident of Pilgao
♦ She states that she has an agricultural land in the proposed 

' „; ' mining-area.
" -. • • * She further states tliat our agricultural land we want for the 

future, so she strongly opposes the proj ect

no . Krupali Kashinath Parab r/o Baraznn wada.
‘ V v ,1 . * ‘p ’ "  ‘ - ' "  ' , ‘

H  ^  !■ “ v  1 : 1 "
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Shestates that her house walls got cracks 12 years agodue to 
mining. '
She states that she was promised a plot o f300 Sq meters and 
120 Sqmtrs house.
She states that she;Was later promised by Mr. Patil and Mr. 
Joshi that she will be provided with alternate land.
She states that they showed her 2 plots at Borda, She states 
that there was an agreement done w.r.tthat land.
Shestates that later Mr. Joseph Coelho came and said that the 
land is under the loan and we cannot allot the land.
So,; Mr. CoeJho showed another place at Dhab-Dhaba 
(waterfall).
Shestates that they made false promises for 13 years
She further states that she approached Municipality and met

; Shri; SantoshMand'rekar and told him her grievances.
She further states- that she approached Honorable Shri. 
Chandrakant Shetye,tiie local MLA,
The MLA later called-the company and asked them about the 
situation regarding land allotment 
She states that they informed the MLA that it will happen. 
She-further met Honorable Chief Minister and discussed 
about her grievances.
She sates that they had made all fake promises that they had 
sanctioned money but when went to ask, they just ignored us 
.Hence I strongly oppose the project 
In 2014 an agreement was done by Mahesh Patil and Upendra 
Joshi to give my1: husband kashinath parab 300 mts land and 
120 mts house in it.•; .
And also madeand agreement of exchange of deed.

11 ^NccnaB; Salelkar
• She States that she is depended on mining.

.-Shewants a mining with proper measures.
• she-states that her house is just near the plant and near the 

mining dump.
• She states that we are losing our agricultural land due to 

mining activities.
« She states that she is facing the dust every second.
• She states that there are many people employed and many are 

unemployed in out* locality.
« He states that one of them is her husband, who went on strike 

for starting of the mines activities.
The Government should give us justice

112. Mohini, Pilgao sarpanch
•  She stated thabthe Vedanta company is a liar.

* •: She stated because of the mining company there are 
disputes between workers and family members and I
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request to all to give us justice.
■ ♦  She stated the villages, fields the temples are destroyed 

'  ■ \\ , in other areas'and t don’t want the same in my village
■ hence 1 strongly object to the operation ofthe operation 

ofthe mine.. " , - '~ k f • » ! . *  — n,  '  i

113.

■ . i..-

i f ’f

Sunaina H alarnkar- r/oPilgao 
" ,  *  She Objects to the operation ofthe mine

*  . She states that the environmentis effected due to the operation of 
l( , I  the mine; \ L '  '

*  There, is dust problems .due to transportation and dumping of the
I f ' ; -  -

l ■ •  She states that the water bodies are destroyed
*  She states that a proper survey has to be done vvidi village 

committee and the final report has to be shown to the village
s  icommittee , ................................................................................. , -  r -

; • ’ ■ • f  ■ " i ii j .  I ,  v 1 h > * , r 
i | U ( t  v 1 '  _
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Priya Dincsh Moirajkar
«  She states that she fully supports the mining activities and 

requests to start the mines activities as soon as possible.

! U 5 .  .  ; ManasiM. K hautankar- Mot present ■ '

116 Sushma S. Sufar- ^ ,  -  .  ,  ’ • ,  , - .  , 

- •  Resident of Dhabdaba. ‘  ~

#  She stated that she supports for mining
117 Ashwita S. M andrekar-N ot present '  ■ >

'  118. ■
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AnilSalelkar f ”  1 ;

'  •  Restates that he is from Piluaom.
s * -  s

, •  He states that few days back that a Tiger entered the village 
,- ii eat dogs in the Mulgao Village as the Tigers don’t have a 

place to stay m the forest area.
•  If this situation remains the same they will start eating the 

humans, . -

: •  He further requested all to come at the unloading point and 
i i *  ■ see the dust an the houses, almost all the houses are covered 

with dust, there is no need of painting the houses in that area.
•  - He states that when he was deployed to operate pollution

control machine.
» *  He asked his senior as why all machines are placed in 

particular direction, on which his senior replied stating that 
’we should not get the black paper 1

•  We strongly oppose this -project till our all grievances (ike 
agricultural land and worker issue, etc are not resolved.

119 Mukund S. Prabhugaonknr—Not present
120. Sudesli Vaigankar —Not present
121. Adv# Ajay Prabhugaonkar
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• Heopposes the Project. • ■
» The mining vyas operational: since 1941.
• He stated that the mining was started for production of 1.2 to 3.0 

million tons.
• He stated that the loading; screening, dumping activities damage die > 

fields/national habitat. j
• He is the resident ofPilgao Village. I
• He objects to the word Green field used in the EIA report and this ; 

project is destroying the Land, fields and other greenery. j
• He stated that the EIA report is bogus and faulty.
• The EIA report ,at page no. 148 shows only rats and rabbits. No 

details of other wildlife animals are mentioned.
• EIA report is not based on ground real ity.
• He stated that recently.employment was not given on skilled basis, it 

was given on compensation basis while doing retrenchment they 
removed-everyone, We \yant.a sustainable mining,

• Future of Bicholim Taluka -will be decided based on this public 
hearing: He opposes this pitbl ic hearing;.

« He requested to scrap the .EIA .report The EIA report has to be as per 
the actual. , '

' 122, Hanuinant Salelkar
• I-Ie is a resident of Barazan waddo, Bicholim.
• He stated that his ancestors land is destroyed by mine.
• He stated that plants spread an area of 2.5 kilometers has destroyed 

the environment. There was a lake within the mine which has been 
destroyed due to dumping.

123. ,
■ ^

\ ^  ■ ' ' ' f
> s  V  

¥

J i.
....... ■ I"̂sr

Sakltaram A. Pcdnekar
• , He States that; he is a Chairman of Mayem Biodiversity 

S\ Board and various other committees.
3 • We had placed all the grievances before Government 
i j i  * Pior an inspection has to be carried out to check upon 
7 / damage caused by mines and largely

« compensation cases are pending till date.
• Technically Oppose the project
•- We have carried-’out study and found.'
• There are-170 birds species.
•  Questioned the authority, whether the mining companies 

have fulfilled the terms and condition of lease.
• The one who failed earlier cannot be re-considered for 

fresh lease. Sueh units, should be blacked listed
» Discussion to be conducted at village level, sustainable 

plan to be prepared.

124. Rarncsh S. Gawas
• He questioned whether the consultants is present here Tor the 

Public Hearing.
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• As per the EIA report they!are supposed toremam present for 

the hearing or else there is no meaning for public hearing as 
they have to answer the issues raised in the public area.

* , Vedanta Goa was doing copper mining m Zambia, they were 
\ thrown out from there for doing illegal mining.

v V ' -* what is green field mining project may be-explained,
* Vedanta is de-hsted from London stock exchange.

 ̂ * SC passed judgment saying that they were carrying carry out 
illegal mining

• From 201 i -2012 100 Crores are due by Vedanta to the 
fV;,. .'government. . -- ,r.w-. j  .

• 30 lakhs fine levied by SEBI illegal an<t misleading.
! He challenged if anyone proves the water from pit is ram 

water or it is ground water. < t 
i : • • '60 well water went dry as all the ground water is accumulated 

in tire Sirigao pit. ’  ̂ -
* Dr. Mohan ftao prepared silfation reports o f mayem lake. As 

per the report the Mayem lakes is silted due to mining.
. i * 1:8.39 ratio flooding of Bicholim River and 140 inches rain 

fall one can imagine how dangerous it will be.
• No data given regarding tippers used to match with the 

.. production to verify its factuahty. ■ - '
* Affected football ground.

1 , 1 * ( Water Body infront o f Shantadurga H/S, Surface study is not 
m EIA. It originates m the mining lease it meets River 

f Bicholim carrying huge silt and emptmg it in Mandova River.
f\ ~ ~ ^  ̂  % Z. 1 - ** v '

v x ^  ̂ i

' ~ j ~ * ' r ~ ‘ ’ i v  - j, < v  1'
125. Dilip D. KudasKai-Nat picscnt
126. Hanumnn Gaonkar-Not present
127.

\

: |

‘I
j  ; '.'/
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i i> >]' '

AshokKarbe ■„ “ . ’ - : -1 •* ‘ i
' * I amjresident of sirsai , and I  am.mining dependent, mines were 

, closed since 2012'all workers have suffered', 
i • • We made request to government to start mining activities and also 

made many representation to Government to know how mining is
important to us. 1 , .... , ...... ..... ....... f .................................................

* Supreme Court after 9. years passed judgement to Start with 
. sustainable mining, so we should welcome this decision.

•. I am fully m support of mining project.
• In 2009 Sesa Goa haS purchased this mine and they got hardly one 

•year to run this mining activity, for 50 years back peoples complaints 
/ grievances, we should not blame/- put the Sesa Goa/Vedanta.
i ' * ■** * ( * ~ ' *■ *

. 128. ' ' A jay fi. Caonkar—not present
129.

* ' v jr

; I:?:, i : • • jjh ^

Ujwala UttainShirodkar
She is resident of Mayem. ^ ~ .

*  .  She stated that the fields are destroyed by the mining.
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♦: . She stated that her orchardsdand is destroyed. |
• She further stated thatth&Mayera lake is destroyed due to mining.
• She requested fields and orchards lands should be restored.
• Shestated that mining should start by restoring the environment.

130. Ratan Rednekai-
• She is a resident of.Mayem.
• She stated that money is riot given to her for. 5 to 7 years. The 

orchards, fields and water pond are destroyed.
• She stated that her husband was working in.Dempo.
• She requested to look' into her money matter. She stated that 

Mamlatdar has not taken any action.
131. Kanchan Chodankar

*; She stated tliat if  farmers believe in sustainable fanning than 
proceed with mining
Mayem is affected at large as it is skipped w.r.t. distribution 
of fertilizer ! 

• Mining maybe restarted if unemployed youths should be i 
given employment and also our agricultural problems are 
resolved

132. Pundalik Pal -  not present j
133. Nasir Baig- not present
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Ganesh Gaonkar
• Resident of SirgaO and is opposing the project
• Representation .are already given by him
• report given by mining company is fels'e, pictures shown 

during presentation are false, no conditions are fulfilled. 
Data which is shown is manipulated by the mine owners 
in the report,

^  • Green field project which is declared is wrong 
\  \\ • all five villages are destroyed namely Bicholim, mulgao, 
§  Jl Lamgao, shirgao etc. requesting authority to practically 
j )  come on site and do inspection before granting EC.
'  » the company person should come to their village and tell 

from where they collected the data, lam  the president of 
Devaslan, no one approached me. j

• 4 temples come within the vicinity of mining area. | 
Mining people told that the retaining wall will be built by i 
them and taps will be provided but nothing is done. i

• After 3 years, gap we approached the mine company but 
they told that no. funds are available. 1 have all the 
photographs of the collapsed retaining wall. One day the 
temple wall will come down due to the landslide.

• One, mining pit is there near the temple, 50 meters away 
from the river. No refilling is done in this pit The depth 
of riyer is 3 to 4 'meters. The dept of the pit is 25 meters. 
Because of this pit all agricultural fields are destroyed.

. « Yearly we harvest2 types of crops. So, in order to harvest
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2 types Of erpps the fielcf should be not he dry, but come 
to april and may month water is there in field and 
everything is polluted.
Company fold they will pay.

Government told they will pay through DMF, but not; 
done;* > > . , ' v
JJ 1 n | , ,   ̂ «

Area occupied by mining is not their land it is 
communidade land
Government asked to produce the land ownership 
documents, but they failed. The company should produce 
the Form. I and XTV, Property is not theirs than they 
should not be granted lease.

135.

....V IV
. -136

\ J J E j
^ '1 3 8

Dinannnt Gaonkar,
in • He is a President of Tenant Association.
I ' • He slated that the EIA Report is prepared trt-an office and not by 

ground visits:
• - Project is specified as Greenfield m report wb fch is false.
• Villages have written to the Director of Mines and Geology to 

exclude Shirigap! buildings, Fanchayats etc from the mining lease, 
however the DMG has not replied.

• The road used for religious procession is destroyed by the Mining 
’ company,' * * . '  .

• Old survey record shows existence of road used for religions 
procession yet company denies its existence. ■

• High Court directions to restore fields and only after the High Court 
Directions fields are restored. This was caused due to Mining 
company activities. ’ ' " »

• Issues are pending before Mamlatdars Courts, '
- When so many issues are pending , I oppose grant of EC and

  conduct of Mining operation. .
Narcndra Prabhugaonkar -  not present 
Santosh Saw ant -  not present

1 3 9
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DevidasPrabhugaonkar-not present'
Anil N a ik -n o t present
Anand Gad, Advalpai

• He states that his village is not in Block .1 and is in the other unit of
Vedanta -: - * ; '• : ' •; '[ i Mr 1 r

• :: The mine was closed due to some accident and then it was restarted
by the impact it caused. v  • -

, * He states that the Vedantaxompany is not fit to tun the mine,
« i He states that The company has changed, so many names and they 

always lie to the villagers. !
• He slates that he has 2 field and the company has put dumps in his 

field. ’ 1 . •
. * He questioned why should we not oppose because o f  some people 

who are dependents on the mine for their living,-
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* There was raining silt which came from the mines and destroyed die 
nallahs & fields.

* There.was alot of air pollutions when the mines were in previously 
in operation but the people were very happy when the mines stopped 
as the air ahdbdust pollutionhad stopped.

* He states’that the picture oftheEIA report is all false and fabricated,
* He states that He still is fighting the cases his ancestors have filed 

against the company for his land,
I

14 k Laxmikanf Gaonlmr -  not present

142.

> v .

■•*='*- V-Vr

; Sharmila^olvoikan'Eanch■>■member of pilgao
* She states that she is not against mining but against the granting of 

EC to the lease for 2.00 MTPA.
* She states Dempo was allotted 1.3MTPA EC was granted for 

benellciatidn plant to the mining company
* ' A tailing pond was constructed but still waste enters in the ; 

agricultural fields causing destruction to the fields and other land. !
* There is contamination of water and 601-Iccters of agricultural field i 

was destroyed’due,to minihgxhemicals. Ifthe capacity is increased 
more 1.3. siltation will, increase in agriculture land and Will destroy 
the fertile land. ,

* She strongly objects for the mine. ’
* The company needs to employ the 35 nos of . employees which 

were removed.

Ibrahim Shaikh -  not present
'-y / W Glen—not present

Prakash Parab- Pilgao
* He states that'lie strongly supports the operations of the mine 

activities as soon as possible as he slates that the mine has generated 
a lot o f employment.

■146. Dr. GovindParab—not present
147. Raghuvir IC :Karbotkar

• He is a resident of Lamgao.,
' • His residence is located within 2 Km from the mining area.
* He stated that the destruction which has taken place should be 

rectified. . , ,
‘ He supports the .sustainable mining:

14& Sebastiao A. Rodrigues
• He’sought clarification from the project proponent
• He observed that application for EIA was J 6/03/2023
• Baseline data collected- ■
• project proponent stated baseline study carried out pre­

monsoon which, was locked down period o f covid and

•34 ' ' v , .*■'> DV - ' H Z - ' '
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such wrong d m  arefrnSfitioned, , . * , '
• fresh baicline data has to be created.
• fresh PH should be carried but

i ». The Project is referred as Green Field which is wrong 
, • He questioned so as to how Dempo Mining Corporation 

got changed to Sesa Mining Corporation, if so done alL 
•the prior liabilities should-be-transferred to the later 

- ■ company.
• Pie states that Bicholim is a flood prone area

' » He states that 2 scientific studies are done in bicholim 
' _ ■ - -> river pollution by Rane and Matha of marine science 

department of goa, North goa disaster management Plan 
pertaining to mining lease o f the project proponent.

1 ■ - ; i . - » The collector requested copies of these two studies. Both 
studieswere shared on whatsappno.9921876712,
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1 AbhijeetPrabhudcssai
; « He stated that ltlias been 80 yeats since lease is granted to this mine

• He stated that the grievances put forth by farmers states that they are 
not benefited by mining. - ' -

• He states that the.jsituation of everyone le. Fanners, Fisherman, 
workers etc is helpless.

• He sought,to know during the time the mines were not in operation 
why the loans of the workers were'nol forgiven if  the government 
was really concerted. \  , '

• He pointed out that the major violations in todays public hearing is 
^ that tlie Consultant is not present for the hearing Hence there is no

point in Seeking clarification.
JJ • Dr. Mohan, representative of GSPCB, clarified that the consultant 
/  - will be available to answer the concerns. , -

• He stated that Dr. Salim Ah Wildlife Sanctuary is within range of 10

•  The report seems to be fraud , •
' •  'Fresh lease is clubbed within earlier 5 years and termed as Block-I 
/  ♦ He requested that the houses coming under the mining lease be 

1 skipped out. . ■ ■ ■ .. - .
i ‘ • ‘ - He stated that m the name of Greenfield project, the people are 

f deceived i , „ ..
• He stated that the EIA report falsely points out that area as desert and 

in future this will give the Wong notion that it was barren.
• Before the commencement of mining everything in the village 

should be recorded . if not, people will have to leave their homes.
• ( Things are hidden m EIA, Back waters are to he covered in the EIA 

■ report. 1 • '
• . He,referred to Dr, Mohan Girap’s report oh Mayem Lake which 

 ̂clearly points out to the entry of Manganese ore
• He squght to know the future of the forth coming generation as they
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have inore right on these mining areas.
He pointed put that 30% 'of the mining ore which belongs to future 
generation has been already-extracted.
He requested'common, man to be involved in the study.
He stated, that there is ho mention of flora /fauna and hydrological 
life in the El A Report.
In view of above; he stated thatfhe project has to be rejected.

150. Manoj Parab
* EIA report submitted is a ialse report and joke on Goans.
* The EIA report contains a chapter on chemical analysis of ore. The 

report dpesnot mention analysis of 35% of ore sample This 35% 
-willinclude- heavy metals and rare elements.

- »• The EIA report is being-hidden from Goans.
* Goa has gold in its ore and mud. This is not mentioned in the EIA 

report..
* Dr. Nandakumar Kamatihas done a research on this and submitted a 

paper on this to Chief Minister and Mining Minister.
* Vedanta seeks to export this gold to China.
* Research paper of Dr. kamat, states that 6-8 kilo of one ton of ore 

will be gold. . • • - .
» EC states 3' MT of ore will be excavated from mines'and as such 20- 

24 thousand .of kilos of gold amounting to 10,000 crorcs worth of 
gold •will be excavated by.thecompany.

* Why is Goa’s gold soldto Chma and benefitnot given to Goans. 
Research papers of Dr.- kamatregarding gold in Goan soil should be 
refered to.

demands that a sample of ore should • be analyse to prove
, \^A\evidence of gold.
“ j  £  jjl-Ie stales that mining is required

'/■%*!} Government should made it compulsory for the mining company to 
■ give jobs for locals,

Company is using only 20 ton trucks, Volvo trucks. Locals do not 
havethese trucks. Transport contracts will not be given to locals. 
Government is dividing locals for and against mining.
He states that he has worked at a mining company of Vedanta at 
Codli and it lias done huge frauds.
He states that 10,000-crbres to be earned by the company should be 
informed to .the Goans, but illegal mining is not wanted.
Huge loss is being caused to. the state due to loss of royalty on gold 
as ore being excavated. ■
5 villages in- mining lease.area have unemployed youths. Human 
resource mapping is not done by the company in the EIA reports! . 
Details-of jobs to be given to locals is not done. In Mopa, locals 
have been cheated of jobs by the locals.
In an LAQ-government, has stated that mining company will only 
give preference to Goaiis1 in jobs in mining companies. It is not a 
compulsion. _____   .______________ _

36
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< •  EIA report does not have a sociaF' impact study. He states that 
■ '  company- has wrongly submitted that the project is Greenfield. It 

should have been verified before,conducting the'hearmg.
• He states that the EIA report should be redone and environment and 

locals of Goa should be saved.--  '  ”  -
' j,! 151. : Jayesh W alawalkar-not present • ■

152.
: r  ]  ;-

Pandu’Pilgoankar 1 '  -  ‘  -  

He supports the mining company
' 4  1 5 3 .  ■ Nilesh Karbdtkar -  not present ' .  '  , -

154.
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Kishor fshwar Lolcre - -■
t  1 } r  1 , ! t * f

* He stated that the Government has removed notification that it 
is a Green Field Project. ■

_ • He stated that mining is operating from 1941 this is not a 
green project. And should be taken back.

* The EIA report is false, The agency has not come on the site and 
the 3 seasons are notiaken into account while preparing the EIA

- report - peoples problems 'are' not takftn into account the 
authorities have cons’Jered this false report and conducted this 
public Hearing.

ft - If now there arc problems for the villages then after 50 years 
what will be the situation. ' '

* He requested the collector to tell the MoEF that the EIA the 
report itself is false . he stated-that he was working in the mine

■: :h ! ii once. 1 '•■!,, i i -\- ; t ' ... vj2:\i * • (ij!4 ?«Vv-AV\d'd:-
He states that it  is not a green project and he strongly objects to 

\ v  the operation of the mine. Frsh EIA‘report has to be prepared 
: K w  after considering 3 seasons data."

"> u  , It is not green,project and prepare EIA report is false.
< ft . V. '  ~ *J ' ' "
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. /  "Manohar Shirodkar R/o Lamgao

b  *// * '^ ,e Is'I-‘n n̂g ^ad started from the time of the Portuguese and 
'  ■ going on for last 60 years. . - .

• There arc good and bad effects of the mining -unit
• It has reached the residential area and still why more 50
- years are given to the mine, Unit to excavate the area.
• The company if  given 30 years- of excavation then the mine 

will reach the field are the humble request to the GSPCB that
\ before issuing the EC, carry out site visit and survey along 

w,ith the mining dept, local villagers, committee, GSPCB,
• He stated that the El A'repojrt is false.

j’- * He states that the picture shown- is one sided that CSR
, activities will be taken up by the' company but will they 

executes their promise and-who will monitor the issues.
; He stated that Jhere are Buddhist caves and tourists spot are 

shown themmmg area and this issue has to be taken.
• We,are not against the mining operation but has to be done m 

sustainable manner.
, 1 • i The Union workers were having problems with the company.
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• The temples, the tourist spots and the Buddhist caves are shown 
in tile-mining area, the same will be destroyed if the mines are 
given to operate • :

• We want mining but-not at the cost of destruction of our 
houses, water bodies,- fields etc.

• The CM. can solve • all our problems if he takes the issue 
personally.

156: ' Yinayak Samant - not present

157, Arun Naik

* Resident of Lamgaon.
* Hestated-that the mine has been existing fora long period.
* He stated that the previous experiences showed that environment are 

effected due to mining.. The report submitted by the Project 
Proponent is’one sided,'

* He requested for a detailed survey to be conducted along with the 
villagers and also by taking in account of previous experiences.

* He stated that mining company has never given justice.
* .They have never fulfilled their promises,
« Mining lease should be given for 30 years , he sought to know why 

this mining project was granted 50 years of lease.
* He sought to know whether this lease is revocable, if not the clause 

' should be added in the lease.
* He sought to know whether the report are done considering the 

period when the mine was in operation or for the last 12 years.

1 5 8 .-^
'l'?-

'• h$i* i.a
' ->t>, 
■*’5ir //

s ^ y y .

\NavinJaiiNaik
ft;; » He is a resident ofLamgaon..
Ii * He stated that he oppose the project.
f: He stated that the area marked for mining is below 500 meters.

* He.stated, that area which is marked is close to Lamgao and can | 
cause damage to Environment, health safety of locals

• He stated that the mine has an adverse effect on health and our 
fields.'

. * He stated that the EIA is one-sided mining has destroyed ecosystem. ■
159. Gajanan Karbotkar

• He is a resident of Mayem.
• • He stated that he is in full support of this project.
•  He requested the Goa State Pollution Control -Board to grant the 

-’Environmental Clearance. •
160 SagunGad '

* He requested to start the Mining block.
: ' • So tie is totally supporting the mining activity to start.

161. Mansi Kauthankar
• She is a  Panch member of Mulgao.
• She stated that she oppose the project.
• She stated that the EIA is given to Village Panchayat
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'• She stated that the report is not explained to the people 
.. • ■ Temples,.fields which will be destroyed should be checked-

■ The company was called for a joint meeting, in the Panchayat but 
they sought for police protection.h #: f 4 u * * — >•

i. >. • . She stated that Hie people questioned them during the gram sablm,
• She stated that the government should think about the welfare of the 

people. ■ -f '
* She stated, that the job 'is required, food is required but not o f the

cost of their lives! 1 \  .
h  , i , - . v i 1 !1 1 .■ v* v  fU*

. 162' :■: £•*• :{:i , ' . r: • :/ >'«• ■' ■
AniLNngvenkar |‘ ; , M /  . /  r ?

, > * fie  states that he is from Bicholim.
’ • H e states that he is veiy grateful to Chief Minister and MLA 

for starting o f mining activity. ' ,
1 ' '163.

< 1 * ”

jAjay Shetkar , 1 . > ~ r ~-,i, ‘ ~
- . » He states that he is a resident of Mayem Village.

. . .  » He states- that his main grief is about unemployment, if 
" I . mining is started than our main problem will be resolved.

- 164. Suresh Kudaskur
165

* i, ,

YiyekKudaskar' , _ - 1 J(- s 
* He is a resident of Mayem.

' He supports theproject. * >■
■. • He requested to grant EC to the project -'

I -'.166. >
“Js l£ f !
N f;1 i ;I.-J :.j! V!-

ill !■ " :

Mohan Parab LV. 1 ,r ' \  „ • '■ *.
| i - • .He states that he .requests the Government to start the 
i ! company as soon as possible. ;. t 

• • I-lc strongly supports the project/
; 167. i.

T ft!
:'r! % ■'''■ "■ 'si'i •
H i  Ifs- '

” V* 
j |« , f i p  V
y / v /  \.

! Satish Siitar . - !i 1 ! • „ „ v. -1 -: i :;r’’ -?:ji ■ \ \ i lj! 'V “
• He states 'thathe sirdngiy supports to the operations of the 

mine, 1 '
• He stated that employment opportunities will be generated 

and the truck owners will be benefited.
• ’ -J 1 « 1 T ^

0^-148.
kp'fZy.---. ::o. 

1 i

Govind Ghafwali i t  V . ‘  ̂ ,
, * t He states that he is a resident of Shirgao,

* . Pie supports the company^ N - . 4 f'
169,

1 » 1* >

Shankar JRawale -
* He states thathe strongly supports the operations of the 

! mine as soon as possible,

. ‘ i ‘ 'v h 1 '  v 1, - ^
170.

I 11 , 
> i' ‘ j » “* 
’ 1, ' '

1 ’! 3’
1 -ll ]|'

' •• ;.: If /

Swapnesh-Sheldelutr * ’ 1 - ‘ - . -
• He states that he is placing objection on granting o f EC to M/s 

/Vedanta Ltd for starting of Block T, Bicholim Mineral Block,
- , * • He Is a resident of Muigao Village and the Chairman of Bio 

!,; Diversity from his Village U
• He states that the EIA report is prepared without consultation 

or taking local knowledge of the people into consideration.
.■j ;. • He states that no!one has approached their village to collect
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the baseline data.
* He states that the data collected is inaccurate, unreliable.
» : He: states that no ■authority is aware of any person visiting the 

village for collection of the data.
* - Data collected from buffer zone.
* The data provided in'the ETA report is nor accurate and 

appears to be fabricated. • '
« False data is. given, in the report.
* Temples^ caves. Lakes etc does not find mentioned in the EIA 

report.' - "
* Entire study to.be redone after taking into consideration 

biodiversity committees and local bodies and then conduct 
public hearing.

171. Vinod Naik- Pirna
• He states that, he* strongly supports the operations ofthe 

mine as soon as possible.

172. ShriliantEarbotkar
• He states that he strongly supports the operations ofthe 

mine activities.
* He requests to start a sustainable mine without hurting the 

sentiments of the villagers.

Frashant Kinalkar - Mayem
• He states that he strongly supports the operations of the mine 

activities, .
•  He states that he has his vehicles in the area;‘
• He request company should take into the confidence all the truck 

owners and other people who they used to provide benefits, 
monetary and others into confident and start the mining operation as 
soon as possible.

374. Frakash N a ik -n o t present
17S. Navnath Jaanaik

• He is the resident of Lamgao 
■ Production of supari has decreased due to mining.
‘ * the cost o f fertilizers is more than the input they get from the 

produce

376. ■ iSumit Tala wnekarT Mayem
• He states that he strongly supports the operations of the mine 

activities as soon as possible.
• He states that he is a Truck owner and his land is next to the mine 

lease area.
• He stales that he is unemployment and no one came to his aid when 

the mines were shut down.. •

l l l i l l ;  f W$M  p i  - ,'; • ■: i ':i l l i f l E\V̂  *
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177.
178.

K iifinlo San nut -  Not Present
PravirPrabhakar Fadte

He states that he has jmvarded Goa Foundations’ application 
. in Collector office yesterday on 10-08-2023 
■ The necessary environmental information and data which are 

required to be produced in response to the TQR are missing 
from the draft EIA document. The suppression of necessary 
information has been achieved.by claiming that the Mining 
Block is a “Greenfield project” , Such a characterization of 
what is clearly1 accepted. The Mining Block has been 
operated from inception as a series of five leases (TC U - 
1571941) neighbouring each oilier m a straight line, and 

i thereafter, amalgamated lease is the relabelled ‘T-Bicholim” 
and has the same boundaries. - T
These 5 leases before and. after amalgamation have been in 

. operation since 1941, and have been operated by a variety of 
actors, including Dempo Mining Corporation and Sesa 
Mining Corporation Ltd. SMC is a wholly owned subsidiary 
of Vedanta Ltd,, which is now assigned this mineral block. 
The production data of the 5 leases, from 1941 to 2012, is 
available in public domain. The leases were also operated 
between. 20.15 and 2018_by SMC /Vedanta. In normal and 

, legal terminology, such a mine site- could never been 
.cauterised as a Greenfield project for die purpose of 
obtaining Environmental Clearance, . - 
The important thing to emphasis here -is that the wilful 
characterisation, of the project site as'a “Greenfield” project 
has-been relied-upon to withhold data and the past record of 
this project proponent (PP) .required to  be made-part of the 
draft EIA and to the public. This includes the environmental 
data collected since the lease started1 operation in 1941 as 
well as studies by academies and entities like NEERT, which 

. data and information must be used to understand past impacts 
so as Jo foresee future impacts.

- There are people who have their own grievances and hence 
-has to be give, sufficient time to place their grievances and 
requested to adjourn the public hearing as EIA report has 
suppressed basic data . It series ’of 5 leases which are

- amalgamated to single number,
'The investigation report of assessment of depletion o f ground 
water sources and land degradation in Sirgao Village ,and 
mitigation Measures by National Environmental Engineering 
Research institute under Council of Scientific & Industrial, 
Nagpur dated 15/06/2008 in PiL No.‘ 1/2008 was submitted 
to the Hon, High Court of Bombay at Goa in which it clearly 
shows tlie worst .condition o f  natural water sources and other 
issues are mentioned in it. Why thisjeport was not included 
in the draft EIA. Copy of the report is submitted to Goa State 
Pollution Control Board.
He requested the Collector to personally visit the mining 
lease areas and do the surveys of the critical conditions of die 
people living there and requested to re-schedule the Public 
Hearing.
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179. Narayan Sawant - not present
180. Hanumant Malik - not present •
181. Yallabh Parab- not present '
IS2. Vinod Mandrckar ■ ' -

• He States thathe strongly opposes the mine-lease.
• He States that he wants- to seek clarification from the Project 

proponent.
• He questions how many people are .employed from the core mining 

belt.
• I-Ic States that themost important thing is roti kapda and makan.
• He States that if  roti is provided but their homes are taken
• He requests the GSPCB to excluded the houses and demarcate tine 

area.
• ; He wants clarification up whether the GSPCB, have visited all the 

villages.
• He States* that there are govt primary schools in Mansgao Muigao 

which is not mention in the report.
• He States that he visited the school today and the same is 

operational hut the GSPCB nor Project Proponent has visited the 
school. ' '

: He States that the mining lease boundary in iny village muigao, there 
is no drainage system which'has to be taken- into account.

• He States that he wants a . detailed report what activities are 
proposed in the unused area as the same are not mentioned by the 
Project Proponent. •;* ' ' .tvi

Ivalidas Kavlekar . • ,
* He is from Mayem Village. The EIA report is erroneous, It is not 

known as to who and‘when survey is conducted.
* Several complaints against the mining go unattended. Likewise 

many cases are pending before Mamlatdar which are unsolved.
* There are 167 water, bodies mayem lake not shown on the EIA

report. '
* Heritage sites are omitted. He requested that proper survey be

- ' . conducted, and then processed EC.
i * Ancestors houses notshown or mentioned .
* Latambarcem / Mayem details not given.
* If mines: can give-justice to everyone than they can definitely 

proceed with lease.mining project.
» No representative presentfrom mine.
* Lots of dust potlution due to mines which is creating air 

pollution in the area.
* GSPCB should take everyone into confidence and the same 

presentation should be' presented before file villagers. ' - -

184. Rohan Shirodkar
• He strongly obj ects to th e operation of the mine.

■ • He states that the EIA report has not reached him.'

42 h
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•  The presentation given states that there are 200 houses which are 
illegally demarcated.

- • There are archaeological protected sites which are there in the lease 
‘’area.’, 1 _ 1 ' < r  ; - >,■ -

• He States that no local person, or farmers were taken into 
consideration while preparing the EIA report; • -

•  , Our houses temples, villages have to be taken into account hefore
commewg the inning operations,

• Previously only few were given employment because their houses 
•were effected. .And now there are taken out of employment. Their 
problems have to be solved first, -

•  Their he requests the company to solve theirproblems first.

S t «• s L i >, v
,„  m .  j

j
‘ * -1 1

Ehagwanf Gaonkar ' y  ' • ' r 
He is a resident of Mayem.

• \  He stated that his house is within 3 kms,
• He supports the mine , „

186.

i

%=*+*» * »Ui :

Trupti Gad ; ■' . v  ^  ~ '

• -There arc different committees in our villages and all the committees 
-  had come together and a draft ahd been put up with all the problems

faced by tire villages of the area., . f  .
• She states that the temples, houses, fields are in the lease area.

* < *  She states that 2 times the muie-fiad collapsed and they had to face a 
lot of problems. s . - ’ '

■ •  - She requests to first solve the problems of the villagers affected by 
the mining operations and then start the mine.

■s*/w ; ‘ 
; 4 W  '

■::: nr i
” u  ij* ; i
KitlM '.ill'--- .1
•' n  • * |

Ran[nna Chodankar 
; •-  She states that there are big trees which have been grown in our area 

and which have to be cut down and the.area has to be cleaned
•  ■ She states that the area has to be cleaned as there are crocodiles

ii I;
•  t She states lliatno employment is given to our children .

• She states that mining has destroyed cverything.
• She requested the company to first solve the problems ofthe people 

and then start the mining activities.

Clarification sought from the Project proponent by; ,'

Clarification, sought from the Project proponent / ETA consultant by; The consultant was
* ' n   ̂ ' • & .  »•

* s * j  V  w ■

requested by the Chair to provide short summarised response to the queries. >

1. ShrLSwapnesh Sheldekar ,. -jtttt . x ~ _ > j

i {[j ’ ‘ s 1 < * 1 * • *  r ” i-1 'J f  ̂ r '
, a. IFe Sought to know. the exact duration for which the baseline data was collected by

• i;P -i I *!. > » ’ “». Ii I■ S1 ^ t -
j ii p ; the consultant for incorporating in the EIA report " , O ,

:! ' ' ' ; ■ ' ( % T -
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The Project proponent has stated as follows;

The baseline data initially collected in the year Oct, Nov, Dec 2020, since the data validity 
was nearing expiry on Sep 2023, the baseline data was again collected from March to May 
2023.

b. How is it that the consultant representatives have not been seen or identified by the 

local villagers during the exercise-of collection of baseline data in the village of 

Mulgao as claimed to be carried out by the Consultant

The Project proponent has stated as follows;

It is a sample survey and the sam pling team has collected the baseline data. ,

c. .Does tKe Consultant posses photograph of the Leopard clicked during the process' of 

data collection.?'

It Is clearly, mentioned In the Draft EIA report that the Information of presence of leopardwas
provided by locals l.e secondary data. The detailed, list list of Flora and Fauna is provided In
Chapter3

d. There was no mention of forest in Muogao Village in EIA report, how is this 
possible when across the boundary of village of Mayem is shown to have forest in the 
ETA report andalso how can this be possible when there are two temples located in

v..'̂ ^̂ :<the;,yill̂ gelofMulgaO'de(ficated to IheGoddess of Forest (Dliaktivan Devi and 
Vodlivan Devi).

T&e»Project proponent has stated as follows;
...■'V'V’N •

Theis no forest land within the Mineral Blockand the same is confirmed by the state goYt

The EIA report does not mention the presence of large number of waterbodies and 

temples in the Villagc of Mulgao, How is this possible? ’

The Broject proponent has stated as follows;

Only major tentptcs likelairai temple.is mentioned in EIA. However there are 
several such temples in the habitation for which a buffer of 50 m from the 
habitation is mentioned. There are no natural water- bodies within the mineral 
block. As per the information there, are settling ponds which were developed or 
constructed by erst while mining company.

f.- The existence of archaeological site that is 2500 year old Buddhist caves at Lamgao 

are not been mentioned in the EIA report. How is this possible? The Project 

Proponent is requested to include this in the report.
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The Project/proponent has stated as follows; f
, * ' < •  -i f ~ i

Yes we will Incorporate in final EIA - '  ’ !
i-*s f  ̂ ; I “\_f 4 1 5 s v' ^

g. Project proponent was questioned as to how the consultant feeing qualified has 

classified .this project as a Greenfield project knowing'fully that it is aBrownfield

r«l * 4. 1 * * 't ,‘U J x- ? S ■**" “J
The Proj’ecl proponent has stated as follows:

') ! « i! * ' r ' 1 ' I > t 1 \  f  ; - r  ‘
f The mine is a fresh grant through auction regime by state govt for which LOI is

:i is I1 I . • .  ' (1 I - - ... ' - ,<
■;>, II I issued to Vedanta Ltd. As per the MoEF EAC minutes of meeting, in case of LOI

■:i r ; ■ j-j ’ « 1>s v< * t i * ^
f grant if is classified as green field.; , ,

: h. With reference to table 2.3 at page na 15 of 600 of the EIA report, Consultant was
1 ■” - 1 ' * f 1

requested to clapfy as to the feasibility of the figure of 17.05 of Free Feasibility 

Mineral Resource which requires washing as the mine does not have facility for*

- * . }  f i \ ̂  * i

The Project proponent has stated as follows; ' •  '*

.Clarified that it is not a proved reserve and will have To undertake further
I I \*if „ t ’■v ^ % t •» t ll' \  ̂ ^

exploration to prove the same. " m

If ^l! f  i i l i M H i H M I
» # ed on the reserv'es as stated at Table 2.3 at page 15 of 600 of (lie EIA report can 

jj^^^heProjcot Proponent windup operations in 10 years?

I Th e  Project proponent,has stated as follows;'

i 1 ,
t i

j. With reference to a corrigendum dated D6/06/2023 issued by the DMG puttinga gap' 

of 40 trips per hour on the road on the company, the Company will not be able to 

transport more than 1 million tons per annum. The Project Proponent was requested

, f » . ^  ~ * * 1  ̂->  ̂ , f ■■

The Project proponent has stated as follows;

.The above referred notification is for auction ore only, '  -■
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2. Shri. Ramesh Gauns

- a. According to EIA the Consultant visited 68 places out of which 58 are the 

villages- haying Gram Panchayals. And the Gram Panchayat maintains 

biodiversity register based on the Biodiversity Act. Whether the consultants 

approached gram Panchayis ' to go through the register to find, out the 

Biodiversity of the Village.

The Project proponent has stated as follows;

.No. , 'ia i'.- ' ' ■ : ''

b. They studied: the surface watepbut did not study the surfacewater of the water 

body flowing infront of Shantadurga School and which emerges from within 

the mining lease carries lot. of silt then meets the River Bicholim and empties 

into Mandovi River. It is apollution of water body is concealed.

> The Project proponent has stated as follows;

The same nalla flows and mixes with the Bicholim river and Upstream and 

downstream of the Bicholim is-collected.

c. The water in the pits according to EIA report is slated that pit water is rain

\?i
■r

-water. But when the study is carried out the main period of summer in the 

, o j f  month of March, April and May, the pits are full of waler in the month of 

May. The colour of the water clearly states that it is ground water and not rain 

.water. ■■ ■ ■ ■ ■ ■

The Project proponent has stated as follows;

The rainwater is channelised in to the mine pits and as per the 

hydrogeological survey there exists bands of impervious layer comprising of 

Phyllite and clay and hence there is no ground water seepage. However the 

project proponent w ill take approval form Water resources Dept for 

pumping ofthe rain water/ ground water accumulated in the mine pit
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, d. He sought to know whether the wells' have ■ been studied from Mulgoa, 

Mayem, Bicholim, Lamgao, as welte are the indicators of ground water and" 

'* they should have checked the levels of well water in the month of May not to ; 

- * - give any scope to tlie company that the drying of wells is not because of them.-;

• The study would have provided a substantial evidence agauist the Company to ; 

, refute on the perennial fresh water in tlie wells.

- The Project proponent has stated as follows;- , - 

; All villages mentioned above is covered ̂ i . . . „ , . , '  I1, ,-v ,* , , ~{

I; | N ' * „t *- A ^  V NV v 7«.>* •**
! He asked for the gradient of the mining are? as the top most point of this area is ;

’=•■ * . , i * * * ‘
169 meter plus. a huge waste generated to a  tune of 1:8.39 tons based on the

■ ".  ■; t  ' •; ': -; j » i '  * ^  < } '  1

annual production of 3 million tons the waste generated will be 2, SI "0,000 

Therefore, the gradient is very high to ration. The'gradient to was very much; 

important because no mechanism can stop a huge silt moving out ofthe mining
1 r j s. ) ■* * *

' lease when entering into River Bicholim .which is connected to the mining lease?
i ~ U 1 .,   "  y _  t ^

precisely to tlie lake which is sy. No. 25/1. The steam’is as of now heavily silted; 

• used for fishing purpose in the town it self Everything is wiped off.
H ^ -r  6 4 >' -,-A '  _ f'  *"t ^ ^  ̂ ,

TheProjectproponcnthasstatedasfollows; . 1 ;

. The gradient of Dumps is provided in the EIA report. The EIA also contains
“■ * j- s i w  ̂ '■'5 1 . ^ >

the environment protective measures which will -be carried out for dump 

i1' \\slabilisation. - . , • ■ > > >  .■< ^3 It . > 1 1

/ | |  .

W  v -
e. Mayem lake is used fori surface water study hut the 2 springs have gone 

completely dry because of the pit which has gone deep at Dhabdabha resulting
. ,  ̂ j v '  \ f  s “  ’  U> 2  >* i f f  1 > !

m the depletion of water level of these 2  Jakes goes low m the month of May.
i i 1 . ' /■'* 4 iThe Project proponent has stated as follows;1 

There, is no connection between, the mine pit and mayem lake. A detailed

hydrogeology study is provided as part of EIA.
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f. Then there are lakes in Malgao and -Muigao, Among these there are 6 lakes 

are in Muigao and 7 lakes in -Latngao according to the RTf sought from the 

Mamlatdar of Bicholim on 01/07/2009. The total area of all these lakes comes 

to more than 27,000 sq. mtr which; is nearly 3 hector of the land, All these 

lakes are totally silted which once-upon a time feed the agriculture in Muigao, 

bittlenutplantation in Muigao; so also in Lamgao. All these lakes find no place 

in the EIA report One of the lake in Lamgoa belong to Government having 

3375 sq. mtr. This fact is defeated by the company instead they claim it to be 

their tailingpond. The sameilake was used for Ganesh immersion and now no 

immersion takes place inthe tailing ponds.

The Project proponent has stated as follows;

AIL the water bodies within the buffcrzone are covered under Landuse 

pattern under chapter 3 of ETA

g; A number of tipper/trucks is; missing in EIA whieh would have helped to 

calculate actually the ore is transported and thereby can be matched up with 

the production as given in the EIAreport.

u. m ac  is> a uovcniment Primay school’located at Manasbhag Muigao which is 

, operational as on 10/08/2023. This school is located within the mining lease/core are 

of the proposed project However, this.school is not mentioned any Where in the EIA

. <\Y The Project proponent has stated as follows;

p  1: Covered under Chapter 4 pg No.129

report. The Consultant is requested to,clarify this point.

The Project proponent has stated as follows.

\Ve will-reconfirm regarding this additional school in Muigao, Manaswada and 
functionality of Govt .Primary school shall be includcd.However a sufficient buffer 
zone willbe maintained; towards habitaion.
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b. In .the EIA report there1 isi a mention of unused1 area (refer Map on page 262 of the; 

detailed EIA report). Consultant is requested to clarify as to the meaning of the term : 

unused area. Further, consultant is specifically requested to clarify as to whether
* > r ** <» * j ~ *

unused area m the EIA .that includes the residential areas m the unused area.. If not 

the Consultant should give a specific undertaking m this regard whether it will be 

'  , used m the future, , . ' . smsw1:
* , i-- •* ~ T 1 ' ' ' > ! :

'  i ,  % , p ■_ ■* . i
The Project proponent has stated as follows; ~ ., ■ - *?&;&.

/  ) 1 ft “ - t
The residential area is included in unused area as per existing available ezploration

data, 50 meters buffer zone will be maintained from the residential ureas/liouses in

: the village of Mulgao, - ' - -
:■ t f I ’’ , «> . . ' ~ - > 1
;i;; : ; , .) i » A ' \  ~ , , •
i- . /  • s ; U  * j  -- fc v  i h  '

4.;. Shn. Bravir Ehadte i i . >•-, h , %*g2m
H ■; i: ’ !,>f I 1 ;
!■! He raised the following queries for clarification by the Consultant o f the Project

Proponent, v . .  zsx-v,

«• a. Do you think that your draft EIA report can-be understood by.common peoples: 

i without any awareness programme about it? Or what are your suggestions to enable1
} ^ » s l. r- * . r J .  ,r  ,  . .si * \<* M * '1 ~ , S <"l I *i

1 common people Alliterate people to understand this EIA report? s b h ;

AH the procedure stipulated m EIA notification is followed?  •  ̂ r t ? ' , *
~ 9 v v> f "* “l .

b. The amount time taken by you to prepare this EIA report? ,:
\  C , ’*■* I ** ‘ L , • . - , ^

C r / p l l  How is-it that though the TOR for the project was granted on 16/06/2023 the draft EIA 
*» *,, 4 ' S / /  , » , V  ,4 *■ ? .  » u- ■* 1 1 , a  v v .  r
* }J £*// 1 *" - - - ^ * * * i i ..tVJ *• report was signed on 20/06/2023 by the Mining EngineenngSeryices Consultant, M.S.
• : .S ^  1
>":i- r:! I : Raju.1 • ... ' ■ ~

The Project, proponent has stated as follows; .. -

The work of EIA was started basis ,the standard TOR issued by the MoEF and CC
'■' 'li - ■ 1 3i f  ̂  ̂  ̂ * i * i
:: s and the baseline was Carried out from march to may." Although the TOR was issued 

on l6th june, the minutes of meeting including all the points was received earlier and
• 1 1 ' *<r i '  , ’ «■' '

the EIA work Was Continued and completed. <
J - 1 '  ' s A ’ ,  5 1 L M * '  * ,T ’ '   ̂ ' r “ * '  ! -  * * "f

c. Explain in detail how the Consultant has classified this project as a  Greenfield
» ,  ̂ J , * 5  . . S\  V ■& . jy  ; I

project?' . " r‘ , , '  , £
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The "Project proponent hassfated as follows;'

Explained earlier

Why has the MoEF terminology not beeii'explained in the EIA report? EIA is prepared

based on the TOR issued

d. Why was the detailed El/^eport not explained to the public/ awareness regarding the 

same not done by the Project Proponent when keeping the report with the Local 

Panchayut. How does the project Proponent expect the detailed EIA report to be 

understood by the Public present for today ’s hearing only on the basis of short Power 

Point Presentation made today?

The Project proponent has stated as follows;

Explained earlier

e. As the time to seek clarification is being restricted to 5 minutes; il is requested that 

the written submissions submitted to the-Collector’s Office on 10/08/2023 by The 

Goa Foundation should he clarified by the project proponent now. Copy of the 

submission is handed over.

The Project proponent has stated as follows; - 

' All the issues raised during the PH will be adrcssed in the final EIA

i f l  ■ ■ ■

Sebastian A-Rodrjgues, Convener of Bharat MuktaMorcha (Goa State)

.Regarding baseline data presented m EIA, so I want to know periods of data 

collections . Because the consultant.Raju has stated that he had collected data upto 

■ ■ ^September* 2020 .When 1 questioned on .that on this subject Mr Raju informed that 

indeed baseline study was upto September 2020.

s  ^ b e fa jec tfro p o ac n tla ss ta te d  as follows;

Explained earlier. The base line data was done during mar to may 2023.

b. Regarding project proponent application dated 16/03/2023 seeking TOR ,wherein - it 

is mentioned that the period of baseline data collection as from 01/10/2020 to 

31/12/2020.

The Project proponent has stated as follows; i \  Vt (>n)  Ui
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c, October 2020 to December 2020 there was covicl-1.9 lock, down m Goa Did

company carry out baseline data collection during lockdown period?

The Project proponent lias stated as follows;

Yes,- explained earlier. The data was again collected afresh during march to may 

2023 which is considered in EIA. •-

- vT - ' t \  ,< ^" f ^ \ ft  ̂ } 1 T i  ̂'
d. When TOR requires baseline data collection o f three non monsoons m a year, why 

'baseline data was collected only for orte season of march to may 2023?
* V ‘ “■1 f> * * 1 ~ S t * I *

The Project proponent has stated as follows; 1 ’*
•j • ‘ ’J V *  : ^  s. 1 ,

i Mr, Raju answered that, only one season data is required .1 mentioned that PP has
: t i f '  , ' v
adnntl ed for tweaking TOR on baseline data, collection, in EIA. Mr. Raju denied

;;M i . f I \ | j j. I i. * >
• e. Asked whether the comments received from public will be incorporated in the EIA 

report and shown to the public again. „ ,

;■ . ' ;' 1 -fc
'  ; • . ‘ V K ' ’’■J' n-‘ii ;d:j! j A t ? 5*1*"'"’?•*■?!<" r ‘ji'if 'j'i.S 'r

The Project proponent has stated as follows;

Mr. Raju answered all the issues raised shall be addressed -and submitted to
1 X 4 V ' 1 " ' “ ' j" ‘ * ~ ' >

t  ̂ V* 1
Moef&cc < /. -

explained earlier r '■vf'

Sti•<S
■s I  f. \Now my last clarification is Will all the applications received against this mining

'  - ' ot projects be forwarded to MOEF&CC considering that former environment cum

•t .tir J  S-’/.pubhc relation officer of Project proponent Mr.„Mahesh Paul is the Chairman of 
*<rs>i*ft'?' ‘ ,

^ G S P C B ,  as the case of Iikelv conflict of interest *
: '• ’! i. .

The Project proponent has stated as follows; ,: - 'jj ■; t > , | t .*.j, t i *
All shall be fonvadcd. 1 :■ i • , ’ « .

: . ‘rlr hi . V ,.-  Ir' “  - ■ ,
Collector North requested the people present that i t  they so desire they may file 

their, wntteniiobjection/suggesUon/views within 7 'days from today to the GSPCB. The 

same will be part of the hearing and accordingly it would be forwarded to the concerned
r- * 4 I j * jt » »  ̂ I
Regulatory Authority i

*  ̂ s'v i r i  ^ 1 .  i _  ’

s > r  " i v *■

The recorded minutes were accordingly read out/explained to the public in 

Konkam and subsequently after receiving suggestions, pnd as agreed were signed by
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Ms, Mamu Hage, IAS, Collector North Goa, and Dr. Malian Girap, Scientist ‘C’ of Goa 

State Pollution Control Board

A total of 834 numbers of persons present for the public hearing and have signed - 

the enclosed attendance sheet.

A tolal of 4708 written objections/suggestions have been received;

A total of 5183 written supporting havebeen received 

The hearing ended at 1.30 a,m.

On this 12Ul day of August, 2023. ,

Ms. Mamu Hage, IAS, Dr. Mohan (Jirap,
Collector North Goa Scientist 5C’

Goa State Pollution Control Board
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v GOA STATE POLLUTION CONTROL BOARD

(An ISO 9001-2015, ISO 14001:2015, ISO 45001:2018 Certified Board)

Phone Nos: 0832- 2407700, J a T -  Email Ids:
■>an7 7 m  7 4 0 7 7 0 7  Chairman, GSPCB: chairman-qspcb.qoa@nic.in

' ' ^ 5 * !? ' Member Secretary, GSPCB: ms-qspcb.qoa@nic.in
2407703 Office: mail.qspcb@gov.in

Tel/Fax No: 0832-2407700 ***> ^

dL-W
~ft(W^2023 INDIA

N O .1 2 / 2 0 2 3 - P C B / 1 8 7 1 5 8 0 / R 0 0 0 1 3 3 5 5  D a te :  2 2 / 0 2 / 2 0 2 4

C o n s e n t  to  E s t a b l i s h  u n d e r  S e c tio n  2 5 / 2 6  o f  t h e  W a t e r  (P r e v e n t io n  &  C o n t r o l  o f  P o llu t io n )  A c t, 

1 9 7 4  &  u n d e r  S e c tio n  2 1  o f  t h e  A i r  (P r e v e n t io n  &  C o n tr o l  o f  P o llu t io n )  A c t  1 9 8 1 .

[T o  b e  r e f e r r e d  a s  W a t e r  A c t  a n d  A i r  A c t  re s p e c tiv e ly ]

C O N S E N T  T O  E S T A B L I S H  is h e re b y  g ra n te d  to:

B I C H O L I M  M I N E R A L  B L O C K -  B L O C K  1  (A U C T I O N  B L O C K ) ,  O F  M /S  V E D A N T A

L I M I T E D  

M in e  L e a s e  a r e a  o f  4 7 8 . 5 2 0 6  h a  

(R e p r e s e n te d  b y : M r .  D h i r a j k u m a r  J a g d i s h )

(R e d  C a te g o r y )

B ic h o lim , B o r d e m , L a m g a o , M u lg o a , M a y e m  &  S ir ig a o  V illa g e s  o f  B ic h o lim  T a l i ik a  o f  N o r th  G o a

D is tr ic t ,  G o a

L o c a te d  in  th e  a rea  d e c la re d  u n d e r  th e  p ro v is io n s  o f  th e  W a te r  A c t &  A ir A c t, su b je c t to  th e  p ro v isio n s  

o f t h e  A c t a n d  th e  R u le s  a n d  th e  O rd e rs  th a t  m a y  b e  m a d e  fu rth e r a n d  su b je c t to  th e  fo llo w in g  te rm s  a n d  

conditions:

1. T h is C o n s e n t to  E sta b lish  is v a lid  u p  to  c o m m is s io n in g  o f  t h e  m in in g  u n i t  o r  3  y e a r s

w h ic h e v e r is ea rlie r.

2 .  T h is C o n s e n t to  E s ta b lis h  is v a lid  fo r  th e  a c tiv ity  of:

S r . N o D e s c r ip tio n Q u a n ti ty /  C a p a c ity

1 . P r o d u c t i o n  o f  I r o n  O r e 3 . 0  M T P A

2 . D r y  C r u s h i n g  a n d  S c re e n in g  P la n t 4 . 0  M T P A

3 .  C O N D I T I O N S  R E Q U I R E D  T O  B E  C O M P L I E D  U N D E R  T H E  W A T E R  A C T :

( i )  T h e  d a ily  q u a n tity  o f  in d u s tria l e fflu e n t fro m  w o rk sh o p  o f  th e  m in in g  b lo c k  sh a ll n o t ex c e e d  8  

K L D .

(ii)  T h e  d a ily  q u a n tity  o f  d o m e s tic  e fflu e n t fro m  th e  v a rio u s  fa c ilitie s  p ro p o s e d  w ith in  th e  m in in g  

b lo c k  sh all n o t  e x c e e d  2 8 . 8  K L D .

(iiij  E f f lu e n t  T r e a t m e n t  P la n t:

T h e  m in in g  u n it sh a ll p ro v id e  c o m p re h e n siv e  e fflu e n t tre a tm e n t fa c ility  c o n sis tin g  o f  p rim ary / 

se c o n d a ry  an d / o r  te rtia ry  tre a tm e n t as is w a rra n te d  w ith  re fe re n c e  to  in flu e n t q u a lity  a n d  o p e ra te

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez Goa-40351!

2124

mailto:chairman-qspcb.qoa@nic.in
mailto:ms-qspcb.qoa@nic.in
mailto:mail.qspcb@gov.in


an d  m a in ta in  th e  sam e c o n tin u o u s ly  so  as to  ac h ie v e  th e  q u a lity  o f  th e  tre a te d  e fflu e n t to  th e

fo llo w in g  stan d ard s:

pH B e tw e e n 6 . 0  &  8 .5

S u sp e n d e d  S o lid s N o t to  ex c e e d 1 0 0  mg/1

B O D , 3  d ay s, 2 7 °  C N o t to  ex c e e d 3 0  mg/1

C O D N o t to  e x c e e d 2 5 0  mg/1

O il &  G re a se N o t to  ex c ee d 1 0  mg/1

(iv )  I n d u s t r i a l  E f f lu e n t  D is p o s a l:

T h e  tre a te d  e fflu e n t sh a ll b e  re c y c le d  to  th e  m a x im u m  e x te n t a n d  re m a in in g  sh a ll b e  u s e d  o n  

la n d  fo r  g a rd e n in g . T h e re  sh a ll n o t  b e  a n y  d isc h a rg e  o u ts id e  th e  fa c to ry  p re m ise s .

(v )  D o m e s tic  E f f lu e n t  t r e a t m e n t  a n d  D is p o s a l:-

T h e  d o m e stic  w a s te w a te r  sh all b e  tre a te d  in  a p ro p e rly  d e s ig n e d  se w a g e  tre a tm e n t facility / 

s y s te m  a n d  tre a te d  w a te r  sh all b e  re u se d .

(v i) S e w a g e  T r e a t m e n t  P la n t:

T h e  m in in g  u n it  sh a ll p ro v id e  c o m p re h e n siv e  se w a g e  tre a tm e n t fa c ility  c o n sis tin g  o f  p rim ary / 

se c o n d a ry  and/ o r  te rtia ry  tre a tm e n t as is w a rra n te d  w ith  re fe re n c e  to  in flu e n t q u a lity  a n d  o p e ra te  

an d  m a in ta in  th e  sa m e  c o n tin u o u s ly  so as to  ac h ie v e  th e  q u a lity  o f  th e  tre a te d  e fflu e n t to  th e  

fo llo w in g  stan d ard s:______________________________________________________________________

P a ra m e te rs D is c h a rg e  o n  la n d  fo r  irrig a tio n

p H B e tw e e n 5 .5  &  9 .0

T o ta l S u s p e n d e d  S o lid s N o t to  e x c e e d N o t  m o re  th a n  2 0

B O D , 3  d a y s, 2 7 o  C N o t to  ex c ee d 1 0  mg/1

C O D N o t to  ex c ee d 5 0  mg/1

N -to ta l N o t  to  ex c ee d 10 m g /l

F e c a l C o lifo rm L e ss  th a n 1 0 0 M P N / 1 0 0 m l

O il &  G re a se N o t  to  e x c e ed 1 0 m g /l

(v ii)  A  g o o d  h o u s e -k e e p in g  s h a ll b e  m a in ta in e d  w ith in  th e  p re m is e s . A ll p ip e s , v a lv e s  a n d  d ra in s  sh a ll 

b e  m a in ta in e d  in  le a k - p r o o f  c o n d itio n . F lo o r  w a sh in g s sh a ll b e  m a in ta in e d  to  th e  e fflu en t 

c o lle c tio n  s y ste m  o n ly  a n d  sh all n o t b e  a llo w e d  to  fin d  w a y  in  o p e n  a re a s .

(v iii)  T h e  ra in  a c c u m u la te d  m in in g  p it w a te r  i f  a n y  s h o u ld  b e  ro u te d  th ro u g h  s e ttlin g  p o n d s  a n d  filte r 

b e d s  a n d  m e e ts  th e  s ta n d a rd s  as b e lo w  a n d  re s u lts  s h a ll  b e  s u b m itte d  to  th e  B o a rd  o ffic e  in  th e

ev e n t o f  d is c h a rg e  b e fo re  th e  1 5 th o f  e v e ry  m onth:

p H B e tw e e n 5 .5  &  9 .0

S u sp e n d e d  S o lid s (n o n -ra in y  d a y ) N o t to  ex c e ed 5 0  mg/1

S u sp e n d e d  S o lid s (r a in y  d a y ) N o t to  ex c eed 1 0 0  mg/1

Iro n N o t to  e x c e e d 3  m g  / 1

M a n g a n e se N o t to  e x c e e d 2  m g  / 1

O il &  G re a se N o t to  ex c eed 1 0 g /l

( ix )  T h e  m in in g  u n it  sh a ll p ro v id e  w ith  a d e q u a te  size  w h e e l w a sh in g  s ta tio n  w ith  ty re  sp rin k ler.

(x )  F ilte r  b e d s , c h e c k d a m , g a rla n d  d ra in s , a rre s to r  w a ll, to e  w all sh a ll b e  p ro v id e d  all th e  tim e s 

a ro u n d  re je c t d u m p s fo r  s e ttle m e n t o f  su sp e n d e d  p a rtic le s  a n d  to  p re v e n t silta tio n .

(x i)  C o u rsin g  o f  r u n o f f  w a te r  d o w n  th e  s lo p e  in to  th e  se ttlin g  p o n d s/m in in g  p its .
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1 (x ii)  T o  p re v e n t s ilta tio n  o f  riv ers/ n allah s/ fie ld s  c a tc h  d ra in s , to e  w all, filte r  b e d , c h e c k  d a m , g a rla n d

d ra in s, a rre st w a ll  a n d  s ilta tio n /se ttlin g  p o n d s sh a ll b e  m a in ta in e d .

(x iii)  T h e  m in in g  u n it  s h o u ld  m e e t th e  w a te r  re q u ire m e n ts  o f  th e  n e a rb y  v illa g e s  i f  re q u ire d .

(x iv ) R e g u la r  m o n ito rin g  o f  g ro u n d  w a te r  &  su rfa ce  w a te r  le v e l a n d  q u a lity  sh o u ld  b e  c a rrie d  o u t 

q u a rte rly  th ro u g h  N A B L / M o E F & C C  a c c re d ite d  la b o ra to ry  in  a ll se a s o n s  a n d  th e  re su lts  h a v e  to
h  /-» m i  "L* U  r \  n  -t-/A  / - i f f i A a  r  f l i a  1  /-v f  iO 't  r a n  T w i  A  n  f h

S r . N o

S u r f a c e  w a t e r  m o n ito r in g  

lo c a tio n s

L a t i t u d e  &  

L o n g i tu d e (a p p r o x im a te )

1 1 T o p (B ic h o lim D h a b d a b h a ) 1 5 ° 3 4 ’3 4 .8 " N 7 3 ° 5 7 T 4 .9 " E

2 2  T o p  D isc h a rg e  (L a m g a o ) 1 5 ° 3 5 ,5 4 .1 " N 7 3 ° 5 5 '4 9 .9 " E

3 5 T o p  D isc h a rg e  (M u lg a o ) 1 5 ° 3 6 ,3 0 . 1 ,,N 7 3 ° 5 5 '0 2 .9 " E

4 U p s tre a m  B ic h o lim  R iv e r 1 5 °  3 5  1 5 .4 0 " N 7 3 °  5 7 ' 2 .3 5 " E

5 D o w n s tre a m  B ic h o lim  R iv e r 1 5 °  3 4  3 0 .9 2 " N 7 3 °  5 7 ' 2 6 .2 7 " E

6 U p s tre a m  A s n o ra  R iv e r 1 5 °  3 7  1 1 .2 5 " N 7 3 °  5 4 ' 2 1 .2 7 " E

7 D o w n s tre a m  A s n o ra  R iv er 1 5 °  3 6  3 6 .2 0 " N 7 3 °  5 3 ' 4 8 .8 9 " E

G r o u n d  w a t e r  m o n il :o rin g  lo c a tio n s

1 W e ll w a te r  B ic h o lim 1 5 °  3 5 ’ 1 1 .6 1 " N 7 3 °  5 6 ' 5 8 .3 5 " E

2 W e ll w a te r  L a m g a o  v illag e 1 5 °  3 5 ’ 1 8 .8 " N 7 3 °  5 6 '  3 0 .1 7 " E

3 W e ll w a te r  M u lg ao  v illa g e 1 5 °  3 7 ’ 6 .4 " N 7 3 °  5 5 ' 1 5 .8 " E

4 W e ll w a te r  P ilg a o  v illa g e 1 5 °  3 3 '  4 8 .5 " N 7 3 °  5 7 '  1 8 .5 " E

5 W e ll w a te r  M a y e m  v illa g e 1 5 9 3 5 '  8 .3 " N 7 3 ° 5 5 '  5 4 .9 " E

(x v ) T h e  m in in g  u n it s h o u ld  m a in ta in  th e  p u m p in g  sc h e d u le  fo r  p u m p in g  th e  ra in  a c c u m u la te d  w a te r  

fro m  th e  m in in g  p it.

(x v i) T h e  m in in g  u n it  sh a ll s triv e  to  im p le m e n t su itab le  c o n s e rv a tio n  m e a s u re s  to  a u g m e n t g ro u n d  

w a te r  re s o u rc e s  w h e re v e r  p o s s ib le  in  th e  area .

(x v ii)  T h e  m in in g  u n it s h a ll in sta ll o n lin e  w a te r  m o n ito rin g  s ta tio n s  a t fin al d is c h a rg e  p o in ts  fro m  th e  

lease.

(x v iii)  T h e  m in in g  u n it sh o u ld  m a in ta in  a ju m p in g  L o g  b o o k  in  th e  fo llo w in g  fo rm at:

Sr.

N o .

C a p a c ity  o f  

th e  p u m p  

(litre s/m in )

D a te S ta rt S ta rt E n d E n d D u ra tio n  o f  

p u m p in g  ( in  

m in u te s )

Q ty . o f  

w a te r

p u m p e d  in  

K L D

R e m a rk s
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(x ix ) T h e  m in in g  u n it s h o u ld  s ta c k  th e ir  o re  an d /o r o re  o v e r b u rd e n  as p e r  th e  a p p ro v e d  m in in g  p lan .

(x x ) T h e  m in in g  u n it  s h o u ld  in sta ll R e lia b le  flo w  m e te r  to  m a in ta in  re c o rd  o f  w a te r  c o n su m p tio n  p e r 

day. T h e  re c o rd s  so m a in ta in e d  sh a ll b e  m a d e  a v a ila b le  to  th e  B o a rd  o ffic ia ls  w h e n e v e r re q u ire d .

(x x i)  A  g o o d  h o u s e -k e e p in g  s h a ll b e  m a in ta in e d  w ith in  th e  m in in g  le a se  are a .

(x x ii)  N o n - H a z a r d o u s  S o lid  W a s te :

A ll th e  S o lid  w a ste s  a ris in g  in  th e  p re m is e s  sh a ll b e  p ro p e rly  c la s s ifie d  a n d  d isp o se d  o f f  to  th e  

sa tisfa c tio n  o f  th e  B o a rd . T h e  to ta l q u a n tity  sh all b e  se g re g a te d  a n d  tre a te d  as follow s:___________

S r. n o . S o lid  w a ste Q u a n tity  &  D is p o s a l

1. O v e rb u rd e n A s p e r  IB M  a p p ro v e d  p la n

4 .  C O N D I T IO N S  S T I P U L A T E D  U N D E R  A I R  A C T :

(i)  T h e  m in in g  u n it  s h a ll m a in ta in  a n d  o p e ra te  a ir p o llu tio n  c o n tro l s y s te m  o f  a d e q u a te  c a p a c ity  fo r

th e fo llo w in g  e q u ip m e n ts

S r. N o . N a m e  o f

E q u ip m e n ts/

In s ta lla tio n

N o  o f  

In sta lla tio n

C a p a c ity S 0 2

K g /H r

N O x H C C O P M

(g /k w -h r)

1. D .G . set 0 1 5 0 0

K V A

4 .6 8 9 .2 1 .3 3 .5 0 .3

2 . D .G . set 0 3 2 0 0

K V A

1 .8 9 .2 1 .3 3 .5 0 .3

Sr. N o . N a m e

E q u ip m e n ts/

In s ta lla tio n

o f N o  o f  

In sta lla tio n

C a p a c ity S 0 2

K g /H r

P a rtic u la te  M a tte r  

m g /N m 3

1. D .G . set 01- 1 0 0 0  K V A 8 .6 4 7 5

T h e  a p p lic a n t sh a ll o b s e rv e  th e  fo llo w in g sta n d a rd s  fo r D . G . S ets  >  1 0 0 0  K V A

Sr. N o P a ra m e te rs L im its

1. N O x  (a s  N 0 2) 1 1 0 0  p p m v  (a s  1 5 %  O 2)  D ry  b a s is  in  p p m v

2 . N M H C (a s  C ) 1 5 0  m g /N m 3 (a t  1 5 %  O 2)

3 . P a rtic u la te  M a tte r 7 5  m g /N m 3 (a t  1 5  %  O 2)

4 . C O 1 5 0  m g /N m 3 (a t  1 5  % O 2)

5 . S u lp h u r C o n te n t in  F u e l L ess th a n  2 %

(iii)  T h e  m in in g  u n it s h a ll e re c t th e  s ta c k (s )  o f  th e  fo llo w in g  sp ec ific atio n s:

S r. N o S ta c k  a tta c h e d  to H e ig h t

1. D .G . set ( 5 0 0  K V A ) 2 5 m tr s

2 . D .G . se t ( 2 0 0  K V A ) 1 9 m tr  (e a c h )

3 . D .G . se t ( 1 0 0 0  K V A ) 3 0 m tr s

T h e  m in in g  u n it s h a ll o b s e rv e  th e  fo llo w in g  stan d arc s:-

S r. N o T y p e  o f  fu e l Q u a n tity  /hr

1. H .S .D . (f o r  D .G . se t o f  5 0 0  K V A ) 6 5  ltrs/h r

2 . H .S .D . (f o r  D .G . se t o f 2 0 0  K V A ) 2 5  ltrs/h r (e a c h )

3 . H .S .D . (f o r  D .G . se t o f  1 0 0 0  K V A ) 1 2 0  ltrs/hr
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* (v )  T h e  S ta c k  P o r t  H o le  a n d  P la t f o r m  is to  b e  d e s ig n e d  as  p e r  C P C B  g u id e lin e s  M e th o d  1  P a r t  

1 o f  S ta c k  M o n i t o r i n g  -  M a t e r ia l  &  m e th o d o lo g y  f o r  is o k in e tic  s a m p lin g

(v i)  T h e  m in in g  u n it s h o u ld  c o m p ly  w ith  all th e  s ta n d a rd s  fo r  D .G . S ets  p re s c rib e d  at S r. n o . 9 4 ,  9 5  

an d  9 6  o f  S c h e d u le  I o f  th e  E n v iro n m e n t (P ro te c tio n ) R u les , 1 9 8 6 .

(v ii)  T h e  u n it  s h o u ld  c a rry  o u t e m issio n  m o n ito rin g  fro m  th e  s ta c k s  o n c e  e v e ry  y e a r  fro m  a  la b o ra to ry  

re c o g n iz e d  b y  M in is tr y  o f  E n v iro n m e n t a n d  F o re s t u n d e r  th e  E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  

a n d  th e  re su lt sh a ll b e  s u b m itte d  to  th is  B o a rd  b y  th e  1 5 th o f  s u b s e q u e n t m o n th .

(v iii)  A m b ie n t A ir  Q u a lity  M o n ito rin g  sta tio n s  as s ta te d  in  th e  ta b le  b e lo w  s h o u ld  b e  e sta b lish e d  in  th e

c o re  z o n e  as w e ll a s  in  th e  b u ffe r z o n e  fo r m o n ito rin g  P a rtic u la te  M a tte r , P M 1 0 , P M 2 .5 ,  N O x  

a n d  S O 2 . L o c a tio n  o f  th e  a m b ie n t a ir  q u a lity  s ta tio n s  a n d  th e  fre q u e n c y  o f  m o n ito rin g  s h o u ld  be 

tw ic e  a  w e e k  fo r  th e  c o re  z o n e  a n d  th e  b u ffe r  z o n e  fro m  a  la b o ra to ry  re c o g n iz e d  b y  M in is tr y  o f  

E n v iro n m e n t, F o re s t &  C lim a te  C h a n g e  u n d e r  th e  E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  a n d  re su lts  

sh all b e  s u b m itte d  re g u la rly  to  th is  B o a rd ._________________________________________________

S r. No B u ffe r zone m o n ito rin g  locations L a titu d e  &  L o n g itu d e  (a p p ro x im a te )

1 Lam gao village 1 5 ° 3 5 '1 9 .2 " N 7 3 ° 5 6 '3 1 " E

2 M ulgao village 1 5 ° 3 6 '  3 3 .3 "  N 7 3 °  5 5 '  1 4 .8 " E

3 Pilgao village 1 5 ° 3 3 '4 3 .4 7 " N 7 3 ° 5 7 '1 6 " E

4 Shirgao village 1 5 ° 3 6 '  3 4 .9 1  "N 7 3 °  5 4 '  1 1 .1 6 " E

5 B icholim  G uest H ouse- 

transportation route

1 5 ° 3 4 '  2 0 .7 " N 7 3 °  5 7 '  1 1 .8"E

(ix )  A p p lic a n t sh a ll a c h ie v e  fo llo w in g  Q u a lity fu g itiv e  e m is s io n  sta n d a rd s  in  th e  c o re  zone:

Fugitive Em ission Standards

Particulate m atter 1 2 0 0  pg/m3

Fugitive em ission shall b e  m onitored in the predom inant dow nw ind direction at a distance 

2 5 .0 ± 2 .0  m eters from  the source o f  fugitive em ission as per following:

A rea M onitoring location

M ine face/ benches Drilling, excavation and loading applicable for operating 

benches above w ater table

Haul roads/ service roads H aul roads to ore processing plant, w aste dum ps and 

loading areas and service road

Crushing plant R u n -o ff m ine unloading at hopper, crushing areas, screens 

and transfer points

Screening plant Screens, conveying and transportation o f  ore discharge 

points

O re storage &  loading Interm ediate stock bin/ pile areas, ore stock bin/ pile areas, 

wagon/ truck loading areas

W aste dump A ctive waste/ reject dumps

T h e m o n ito rin g  stan d arc s in  B u ffe r  z o n e  w o u ld  b e  as p e r  th e  ta b le Delow:

S 0 2 N ot to Exceed (A nnual A verage) 5 0  pg/ m3

N ot to E xceed (2 4  hours) 8 0  pg/ m3

NOx N ot to E xceed (A nnual A verage) 4 0  pg/ m 3

N ot to E xceed ( 2 4  hours) 8 0  pg/ m 3

P M 10 N ot to Exceed (A nnual A verage) 6 0  pg/ m 3

N o t to E xceed ( 2 4  hours) 1 0 0  pg/ m3

PM z.5 N ot to E xceed (A nnual A verage) 4 0  pg/ m 3

N ot to E xceed ( 2 4  hours) 6 0  pg/ m 3

A ll o th e r  p a ra m e te rs  sh o u ld  m e e t th e  s tan d a rd s  sp e c if ie d  in  N A A Q S  n o tif ic a tio n  d a te d  

1 8 thN o v e m b e r 2 0 0 9  fo r  th e  re le v a n t in d u stry
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' (x )  T h e P ro je c t P ro p o n e n t sh a ll in sta ll a  m in im u m  o f  3  (th r e e )  C o n tin u o u s  A m b ie n t A ir  Q u a lity  

M o n ito rin g  S ta tio n s  in  c o n s u lta tio n  w ith  C P C B /S P C B  w ith  1 (o n e )  in  u p w in d  a n d  2  (tw o ) in  

d o w n w in d  d ire c tio n  b a s e d  o n  lo n g  te r m  c lim a to lo g ic a l d a ta  a b o u t w in d  d ire c tio n  su c h  th a t an  

an g le  o f  1 2 0 °  is m a d e  b e tw e e n  th e  m o n ito rin g  lo c a tio n s  to  m o n ito r  c ritic a l p a ra m e te rs , re le v a n t 

fo r m in in g  o p e ra tio n s , o f  a ir  p o llu tio n  v iz . P M 1 0 , P M 2 .5 ,  N 0 2 ,  C O  a n d  S 0 2  e tc . as p e r  th e  

m e th o d o lo g y  m e n tio n e d  in  N A A Q S  N o tific a tio n  N o . B - 2 9 0 1 6 / 2 0 / 9 0 / P C I / I , d a te d  1 8 .1 1 .2 0 0 9  

co v e rin g  th e  a s p e c ts  o f  tra n s p o rta tio n  a n d  u s e  o f  h e a v y  m a c h in e ry  in th e  im p ac t zo n e. T h e  real 

tim e  d a ta  so g e n e ra te d  sh o u ld  b e d isp la y e d  d ig ita lly  a t e n try  a n d  e x it g a te  o f  m in e  lease  a re a  fo r 

p u b lic  d is p la y  a n d  sh a ll b e  lin k e d  to  se rv e r o f  C P C B /S P C B .

T h e  a m b ie n t a ir  q u a lity  sh a ll a lso  b e  m o n ito re d  a t p ro m in e n t p la c e s  lik e  o ffic e  b u ild in g , c a n te e n  

etc . as p e r  th e  s ite  c o n d itio n  to  a s c e rta in  th e  e x p o s u re  c h a ra c te ris tic s  a t sp e c ific  p la c e s . T h e  

ab o v e d a ta  sh a ll b e  d ig ita lly  d isp la y e d  w ith in  0 3  m o n th s  in  fro n t o f  th e  m a in  G a te  o f  th e  m in e  

site.

(x i) T h e  m in in g  u n i t  s h a ll  in s t a l l  o n lin e  n o is e  m o n i to r in g  a n d  d u s t  m o n i to r in g  s ta t io n  a p p r o v e d

b y  U S E P A , T U V  o r  C P C B , C S R  o r  M C E R T s  a t  t h e  t r a n s p o r t a t i o n  r o u t e  n e a r  s a r m a n a s  in

c o n s u lta t io n  w ith  t h e  B o a r d  a n d  c o n n e c t  t h e  s a m e  to  t h e  B o a r d  s e r v e r  w i th in  o n e  m o n th  o f  

r e c e ip t  o f  th is  C o n s e n t  a n d  s u b m it  c o m p lia n c e  r e p o r t  to  t h e  B o a r d

(x ii)  T h e  m in in g  u n it sh a ll in s ta ll C C T V  C a m e ra  a t ex it g a te  fro m  m in e  to w a rd s  th e  je t ty  to  m o n ito r  i f

th e  tru c k s  a re  p ro p e rly  c o v e re d  w ith  ta rp a u lin  b e fo re  ex it a n d  sh o u ld  b e  c o n n e c te d  o n lin e  to

G S P C B , w ith in  o n e  m o n th  o f  re c e ip t o f  th is  C o n se n t to  E s ta b lis h

(x iii)  T h e  truclcs/tippers e n g a g e d  in  tra n s p o rta tio n  o f  o re  sh a ll h a v e  w ith  a tle a s t s ix  in ch es free  b o a rd  

a fte r fillin g  th e  c a rg o  b o x  to  a v o id  sp illa g e .

(x iv ) A ll tra c k s /  tip p e rs  e n g a g e d  in th e tra n sp o rta tio n  o f  o re  shall b e c o v e re d  w ith  ta rp a u lin  a n d  th e  

ta rp a u lin  sh all b e  p ro p e rly  fa s te n e d  to  th e  ca rg o  b o x  to  e n su re  th e  o re  d o es  n o t g e t a ir b o rn e  o r 

sp ill o n  th e  ro a d .

(x v )  In  c a se  o f  b re a k  d o w n  o f  lo a d e d  tr a c k s  / tip p e rs , u n lo a d in g  o f  o re  a t th e  r o a d  sid e sh all b e  stric tly  

av o id ed .

(x v i)  T h e  ro a d s  in m in in g  a re as  sh all b e sp rin k le d  w ith  w a te r  to  su p p re ss  d u s t p o llu tio n .

(x v ii)  T h e  m in in g  u n it  s h a ll p ro v id e  w h e e l w a sh in g  fa c ility  fo r  th e  o re  tra n s p o rt v e h ic le s  sh a ll b e 

p ro v id e d  a t th e  e x it p o in t o f  th e  m in e.

(x v iii)  T o  ta k e  a ffo re s ta tio n  in  a b a n d o n e d  m in in g  a reas an d  o n  re je c t d u m p s lo c a te d  w ith in  le ase  area. 

T h e  m in in g  u n it  s h o u ld  also  m a in ta in  th e  F ilte r b ed s, c h e c k  d a m , g a rla n d  d ra in s , a rre s to r  w a ll, 

to e  w a ll a n d  a ffo re s ta tio n  o n  an d  a ro u n d  th e re je ct d u m p s lo cate d  o u tsid e  th e  lease area .

(x ix ) S p illag e  o f  o re  o n  th e  p u b lic  ro a d s  sh a ll b e  re m o v e d  im m e d ia te ly  o n  o c c u rre n c e .

(x x )  T h e  m in in g  c o m p a n y  s h o u ld  su b m it d e ta ils  re g a rd in g  tra n s p o rta tio n  o f  o re  in  th e  fo llo w in g  

fo rm a t e v e ry  m o n th ________________________________________________________________________

Sr. S o u rc e D e stin a tio n Q ty. N o . o f  trip s  

( tip p e r 

tru c k s )

R o u te  (n a m e s o f  v illa g e s  

th ro u g h  w h ic h  

tra n s p o rta tio n  ta k e s  p la c e )

R e m a rk s

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez G o a-403511

2129



(x x i)  T h e m in in g  u n it  s h o u ld  p ro v id e  m e c h a n ic a l sw e e p in g  a rra n g e m e n ts  fo r  sw e e p in g  o f  ro a d s  

a ffe c te d  d u e to  tra n s p o rta tio n  o f  iro n  o re .

(x x ii)  T h e  m in in g  u n it  sh a ll ta k e  a d e q u a te  m e a su re s  fo r  c o n tro l o f  n o ise  le v e ls  fro m  its  o w n  so u rc es  

w ith in  th e  p re m is e s  in  re s p e c t o f  n o ise . T h e  lim its  a re  as fo llo w s:_____________________

C a te g o ry  o f  A re a/ Z o n e L im its  in  dB  (A ) L e q

D a y  tim e N ig h t tim e

In d u stria l A re a 7 5 7 0

C o m m e rc ia l A re a 6 5 5 5

R e sid e n tia l A re a 5 5 4 5

S ilen ce  Z o n e 5 0 4 0

Day time is reckoned between 6 a.m. to 10 p.m. and night time is reckoned between 10 p.m. to 6 a.m

5  G E N E R A L  C O N D I T I O N S :

(i)  T re es  sh all b e  p la n te d  a n d  m a in ta in e d  a ro u n d  th e  p la n t in  a n  a re a  a t le a st 4  tu n e s  th e  b u ilt a re a  o f  

th e  in d u stry . G re e n  b e lt d e v e lo p m e n t sh a ll b e s ta rte d  a lo n g  w ith  th e  c o n s tru c tio n  ac tiv ity .

(ii )  T h e  d o m e stic  w a s te  w a te r  sh all b e  tr e a te d  in  a  p ro p e rty  d e sig n e d  se p tic  ta n k  a n d  d isc h a rg e d  o n  

la n d  for. p e rc o la tio n  th ro u g h  s o a k  p it  o f  a d e q u a te  siz e  w ith in  th e  fa c to ry  p re m ise s .

(iii)  T h e  a p p lic a n t sh a ll n o t ch a n g e  o r  a lte r th e  q u a n tity , th e  ra te s  o f  d is c h a rg e , te m p e ra tu re  a n d  th e  

m o d e  o f  d isp o sa l o f  th e  e fflu e n t w ith o u t p re v io u s  w ritte n  p e rm is s io n  o f  th e  B o a rd .

( iv )  T h e  a p p lic a n t sh a ll p ro v id e  fa c ilitie s  fo r  c o lle c tio n  o f  th e  sa m p le s  to  th e  B o a rd  staff.

(v )  T h e  in d u stry  s h a ll  d is c h a rg e  th e  tre a te d  e fflu en ts  p re fe ra b ly  o n  la n d  fo r  irrig atio n / g a rd en in g / 

law n  w ith in  th e ir  o w n  p re m ise s  o r  re -u se  a fte r su ita b le  tre a tm e n t.

(v i) S ta c k  h e ig h ts  fo r  a  (D ie s e l g e n e ra to r  s e t(s )  sh all b e  as fo llo w s:

D ie s e l G e n e ra to r  se t(s ):  T h e  m in im u m  h e ig h t o f  th e  s ta c k  to  b e  p ro v id e d  w ith  e a c h  g e n e ra to r  

sh all b e  as p e r  th e  fo rm u la  H  =  h  +  0'MKVA w h e re  H  =  to ta l h e ig h t o f  th e  s ta c k  in m ete rs, h = 

h e ig h t o f  th e  b u ild in g  in  m e te rs  w h e re  th e  g e n e ra to rs  is in s ta lle d  a n d  K V A  =  to ta l  g e n e ra to r  

c a p a c ity  o f  th e  se t in  K V A .

(v ii)  T h e  g e n e ra to r  sh a ll b e  in s ta lle d  in  a  c lo s e d  a re a  w ith  a  s ile n c e r a n d  su ita b le  n o ise  a b s o rp tio n  

sy ste m s so as to  c o m p ly  w ith  th e  a m b ie n t n o ise  le v e l s ta n d a rd s  a s  m e n tio n e d  below :

T h e a m b ie n t n o ise  lev el sh a ll n o t e x c e e d  7 5  dB  (A ) a t a  d is ta n c e  o f  5  m e te rs  fro m  th e  so u rc e .

(v iii)  T h e  a p p lic a n t sh a ll p ro v id e  p o rts  in  th e  c h im n e y  / s ta c k  a n d  fa c ilitie s  su c h  as la d d e r, p la tfo rm  e tc . 

as p e r  th e  d ire c tio n s  o f  P o llu tio n  C o n tro l B o a rd  fo r  m o n ito rin g  th e  a ir e m issio n s  a n d  th e  sam e 

sh all b e  o p e n  fo r  in s p e c tio n  a n d  u s e  th e  B o a rd ’s staff. T h e  c h im n e y  / s ta c k  a tta c h e d  to  v a rio u s 

so u rc es  o f  e m issio n s  sh a ll b e  d e s ig n a te d  b y  n u m b e rs  s u c h  as S - l ,  S -2 , etc . a n d  th e se  sh a ll b e 

p ain te d / d isp la y e d  to  fa c ilita te  id e n tific a tio n .

(ix )  T h e  in d u stry  s h a ll im p le m e n t th e  fo llo w in g  R u le s  a n d  R e g u la tio n s  n o tifie d  b y  th e  M in is try  i f  

E n v iro n m e n t a n d  F o re s ts , G o v t, o f  In d ia .

a) H a z a rd o u s  a n d  o th e r W a ste s  (M a n a g e m e n t a n d  T ra n s b o u n d a ry  M o v e m e n t) R u le s , 2 0 1 6  as 

a m e n d e d  th ere after;

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez G oa-403511

2130



b ) M a n u fa c tu re , s to ra g e  a n d  Im p o rt o f  H a z a rd o u s  C h em ica ls  R u le s , 1 9 8 9 ;

c ) R u le s  fo r th e  M a n u fa c tu re , U s e , Im p o rt a n d  S to ra g e  o f  H a z a rd o u s  M ic ro  -  o rg a n ism  / - 

G e n e tic a lly  E n g in e e re d  O rg a n ism s o r  C ell, 1 9 8 9 .

(x )  T h ere  sh all n o t b e  a n y  p e rc e p tib le  o d o u r o u tsid e  th e  in d u stria l p re m is e s .

(x i) A ll th e  R u les  a n d  R e g u la tio n s  n o tifie d  b y  th e  M in is tr y  o f  E n v iro n m e n t a n d  F o re s ts , G o v t, o f  In d ia  

in re s p e c t o f  n o ise  p o llu tio n  c o n tro l m e a su re s  sh all b e  fo llo w e d  to  a v o id  n u is a n c e  to  p u b lic .

(x ii)  N o tw ith sta n d in g  a n y th in g  c o n ta in e d  in  th is  c o n d itio n a l le tte r  o f  c o n s e n t, th e  B o a rd  h e re b y  

re se rv e s  its r ig h t a n d  p o w e rs  u n d e r  s e c tio n  2 7 ( 2 )  o f  th e  W a te r  (P re v e n tio n  a n d  C o n tro l o f  

P o llu tio n ) A c t 1 9 7 4  a n d  u n d e r  se c tio n  2 1 ( 4 )  o f  th e  A ir  (P re v e n tio n  a n d  C o n tro l o f  P o llu tio n ) A c t 

1 9 8 1  to  re v ie w  a n y  o r  a ll th e  c o n d itio n s  im p o se d  h e re b y .

(x iii)  A n y  ch a n g e  in  th e  d e ta ils  m a d e  a fte r  th e  su b m iss io n  o f  th e  ap p lic a tio n / a fte r  o b ta in in g  th e  

C o n se n t to  E s ta b lis h  s h a ll  b e  b ro u g h t to  th e  n o tic e  o f  th e  B o a rd  im m e d ia te ly .

(x iv ) T h e  u n it  sh o u ld  o b ta in  p e rm is s io n  fro m  th e  F o re s t D e p a rtm e n t/ W ild  L ife  B o a rd  w h e re v e r 

a p p lica b le .

(x v ) T h e  u n it  s h o u ld  im p le m e n t ra in  w a te r  h a rv e stin g  a n d  g ro u n d  w a te r  re -c h a rg e  m e a su re s  in  

c o n su lta tio n  a n d  a p p ro v a l o f  th e  W a te r  R e so u rc e  D e p a rtm e n t, G o v e rn m e n t o f  G o a  a n d  

D ire c to ra te  o f  In d u s trie s , T ra d e  a n d  C o m m e rc e , G o v e rn m e n t o f  G o a , b e fo re  su b m ittin g  a n  

a p p lic a tio n  fo r  C o n se n t to  O p e ra te .

(x v i) T h e  u n it/ g e n e ra to r  sh a ll b e  re s p o n sib le  fo r  safe  a n d  sc ie n tific  c o lle c tio n , tra n s p o rta tio n , tre a tm e n t 

a n d  d is p o s a l o f  B io -M e d ic a l W a s te  as p e r  th e  p ro v is io n s  m a d e  u n d e r  th e  B io -M e d ic a l W a ste  

M a n a g e m e n t R u le s , 2 0 1 6  as a m e n d e d  th e re a fte r . A n y  a c tiv ity  as d e fin e d  u n d e r  B M W M  R u le s  

h as to  o b ta in  a  s e p a ra te  A u th o riz a tio n  fro m  G o a  S ta te  P o llu tio n  C o n tro l B o a rd .

(x v ii)  T h e  u n it sh a ll a p p ly  fo r  C o n se n ts  to  O p e ra te  o f  th e  B o a rd  as re q u ire d  u n d e r  s e c tio n  2 5 ( 1 )  (b  &  c) 

o f  th e  W a te r  (P re v e n tio n  a n d  C o n tro l o f  P o llu tio n ) A c t, 1 9 7 4  a n d  u n d e r  s e c tio n  2 1  o f  th e  A ir 

(P re v e n tio n  a n d  C o n tro l o f  P o llu tio n ) A c t, 1 9 8 1  in  th e  p re s c rib e d  a p p lic a tio n  fo rm , 4 5  d ay s 

b e fo re  c o m m is s io n in g  o f  th e  p la n t

(x v iii)  T h is C o n se n t to  E s ta b lis h  is g ra n te d  w ith o u t an y  p re ju d ic e  to  a n y  o f  th e  p e rm is s io n (s )  re q u ire d  

u n d e r a n y  law , b y  law s a n d  re g u la tio n s  in  fo rc e  a n d  th is  C o n s e n t to  O p e ra te  is c o n fin e d  to  

m a tte rs  a ris in g  o u t o f  th e  A ir  A c t a n d  W a te r  A c t only.

(x ix ) R eliab le  flo w  m e te r  sh a ll b e  in s ta lle d  to  m a in ta in  re c o rd  o f  w a te r  c o n s u m p tio n  / w a ste  w a te r  

co n su m p tio n  p e r  d ay . T h is  re c o rd s  so  m a in ta in e d  sh a ll b e  m a d e  a v a ila b le  to  th e  B o a rd  o ffic ia ls  

w h e n e v e r re q u ire d .

(x x ) T h e u n it  sh a ll s u b m it th e  d e ta ils  o f  th e  P u b lic  L ia b ility  In s u ra n c e  P o lic y  u n d e r  th e  P L I A c t 1 9 9 1 ,  

to  th e  B o a rd  o ffic e  as a p p lic a b le .

(x x i)  T h e  u n it sh a ll su b m it re tu rn s  fo r  d isp o sal o f  b a tte rie s  u n d e r  th e  B a tte ry  W a s te  M a n a g e m e n t R u les 

2 0 2 2 ,  i f  a p p lic a b le .

(x x ii)  T h e u n it sh a ll s u b m it re tu rn s  fo r  d isp o sa l o f  e  - w a ste  u n d e r  th e  E - W a s te  M a n a g e m e n t R u les 

2 0 2 2 ,  i f  ap p lic a b le .
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(x x iii)  T h e  u n it  sh a ll su b m it re tu rn s  fo r d isp o sa l o f  p la stic  w a s te  u n d e r  th e  P la s tic  W a s te  M a n a g e m e n t 

R u les 2 0 1 6  as a m e n d e d  th e re a fte r , i f  ap p lica b le .

(x x iv ) T h e  u n i t  s h a l l  c o m p ly  w ith  t h e  G u id e lin e s  a n d  D U S T  M it ig a t io n  m e a s u r e s  in  h a n d l in g  

C o n s tr u c t io n  m a t e r i a l  a n d  C  &  D  w a s te  is s u e d  b y  c e n tr a l  P o llu t io n  C o n t r o l  B o a r d  a n d  a r e  

p la c e d  o n  B o a r d  w e b s i te  g o a s p c b .g o v .in .

(x x v ) T h e  u n i t  h a s  to  o b ta in  n o  o b je c tio n  c e r t i f ic a te  f r o m  t h e  C e n t r a l  G r o u n d  w a te r  A u th o r i ty ,  

o r  th e  c o n c e r n e d  s t a t e  a u t h o r i t y  f o r  a n y  g r o u n d  w a t e r  a b s t r a c t i o n ,  i f  a p p lic a b le .

(x x v i)  T h e  w a s te  d u m p  s lo p e s  s h a l l  b e  c o v e re d  w ith  b io d e g r a d a b le  g e o te x tile  m a ts .

(x x v ii) T h o s e  m in e s  h a v in g  p a r t  f o r e s t  a n d  p a r t  n o n - f o r e s t  a r e a s  a n d  h a v e  n o t  o b ta in e d  f o r e s t  

c le a r a n c e , c o n s e n t  to  o p e r a t e  s h o u ld  b e  l im ite d  to  n o n - f o r e s t  a r e a

(x x v iii )M in in g  le a s e  w i t h  c o m m o n  t r a n s p o r t  r o u t e  s h o u ld  c a r r y  o u t  A m b ie n t  A ir  Q u a li ty  

M o n ito r in g  a lo n g  t h e  t r a n s p o r t  r o u t e  in  c o n s u lta t io n  w ith  t h e  B o a r d  b e f o r e  t h e  

c o m m e n c e m e n t  o f  m in in g  o p e r a t io n .

(x x ix ) O t h e r  r e la t e d  p e r m is s io n s  a s  a p p lic a b le  in  th e  E C  h a s  to  b e  o b t a i n e d  f r o m  t h e  c o m p e te n t  

a u th o r i t ie s  b e f o r e  t h e  c o m m e n c e m e n t  o f  th e  m in in g  o p e r a t io n s

(x x x ) T h e  m in in g  u n i t  s h a l l  s u b m i t  t h e  y e a r  w is e  p r o d u c t i o n  &  d e v e lo p m e n ta l  p la n  d u ly  

a p p r o v e d  b y  t h e  I B M  b e f o r e  t h e  c o m m e n c e m e n t o f  t h e  m in in g  o p e r a t io n s

(x x x i) T h e  le a s e  h o l d e r  h a s  to  o b ta in  n o  o b je c tio n  c e r t i f ic a te  f r o m  t h e  C e n t r a l  G r o u n d  W a t e r  

A u t h o r i t y  o r  t h e  c o n c e r n e d  S ta te  A u th o r i ty  f o r  a n y  g r o u n d  w a t e r  a b s t r a c t i o n ,  i f  a p p lic a b le .

(x x x ii)  T h e  le a s e  h o l d e r  s h a l l  c o m p ly  to  t h e  G u id e lin e s  a n d  D U S T  M it ig a t io n  m e a s u r e s  in  h a n d l in g  

C o n s tr u c t io n  m a t e r i a l  a n d  C &  D  w a s te  is s u e d  b y  c e n tr a l  P o llu t io n  C o n t r o l  B o a r d  a n d  a r e  

p la c e d  o n  B o a r d  w e b s i te  g o a s p c b .g o v .in .

(x x x iii)T h e  m in in g  u n i t  s h a ll  s u b m i t  e x is tin g  p la n  a n d  p r o p o s e d  m o d if ic a tio n  a s  p e r  E C  c o n d itio n  

n o . 2 3 .1

(x x x iv )T h e r e  s h o u ld  b e  s h o u ld e r s / s m a ll  p i l la r s  o n  b o t h  s id e  o f  t h e  r o a d  so t h a t  t h e  r u n n i n g  t r u c k s  

so n o t  p ly  o v e r  t h e  so il ly in g  o n  t h e  r o a d  s id e .

(x x x v ) T h e  o r e  t r a n s p o r t a t i o n  t r u c k s  s h o u ld  b e  c h e c k e d  f o r  e m is s io n  t o  h a v e  a  c o n tr o l  o n  

v e h ic u la r  e m is s io n .n g  o n  th e  r o a d  s id e .

(x x x v i)  O ld  t r u c k s  m a n u f a c t u r e d  b e f o r e  a  p a r t i c u l a r  d a t e  m a y  n o t  b e  a llo w e d  f o r  o r e  

t r a n s p o r t a t i o n .

(x x x v ii) P e r m a n e n t  h a u l  r o a d  s h o u ld  b e  p r o v id e d  w ith  w a t e r  s p r i n k l e r s  a n d  lo g g in g  to  b e  

m a in ta in e d .

(x x x v iii)  F o r  d r y  c r u s h in g  s y s te m  s u ita b le  d u s t  e x t r a c t o r s  m a y  b e  p r o v i d e d  a s  th e  G o v e r n m e n t  

P o ly te c h n ic  S c h o o l M a y e m  is s i t u a t e d  n e a r b y

(x x x ix )A ir  m is tin g  / fo g g in g  s y s te m  s h o u ld  b e  u s e d  d u r i n g  d r y  s e a s o n s  n e a r  t h e  o re  h a n d l in g  

p la c e s /p o in ts .
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(x l) P r o p e r  s p illa g e  c o n tr o l  m e c h a n is m  s h o u ld  b e  d o n e  f o r  th e  p ly in g  t r u c k s .  A lso  P r o p e r  

g a r la n d  d r a in s  s h o u ld  b e  m a i n t a i n e d  to  p r e v e n t  d i r e c t  r u n o f f  f r o m  th e  m in e  to  th e  n e a r b y  

a g r ic u l tu r a l  H eld  a n d  r iv e r .

(x li)  Q u a lif ie d  E n v i r o n m e n t a l  e n g in e e r s / p e r s o n n e l  s h o u ld  b e  d e p u t e d  in  m in e s  to  c o n d u c t  th e  

m in in g  o p e r a t io n s  in  e n v ir o n m e n ta l  b e n ig n  m a n n e r s .  T h e  d u tie s  o f  th e s e  p e r s o n n e l  w ill b e  

to  c o n tr o l  o v e r lo a d in g  &  s p illa g e , r e d u c e  h a u l  r o a d  e m is s io n s , h a u l  r o a d  m a in te n a n c e , m in e  

tr a f f ic  c o n tr o l ,  w a t e r  s p r in k l in g , id e n tif ic a t io n  o f  p o l lu tin g  v e h ic le s , e f f lu e n t  m a n a g e m e n t ,  

e n h a n c e  g r e e n  b e lts , r e c la m a tio n , e r o s io n  c o n tr o l , m o n ito r in g , t r a i n i n g  a n d  a w a r e n e s s , e tc .

(x lii)  T h e  m in in g  u n i t  s h a ll  s u b m i t  p la n / p r o p o s a l  f o r  d e c a r b o n is a t io n  a s  p e r  C O P  2 6  r e s o lu t io n .

(x liii)  T h e  le a s e  h o l d e r  s h a l l  o b t a i n  th e  v a lid  E n v i r o n m e n t a l  C le a r a n c e , L e a s e  f r o m  D M G  a n d  th e  

p e r m is s io n  f r o m  a n y  o t h e r  r e la t e d  a u t h o r i t y  a ll  t h e  t im e  d u r i n g  i ts  o p e r a t io n .

(x liv ) T h e  l e a s e - h o ld e r  is  m a n d a t e d  to  c o m p ly  w ith  a ll  t h e  c o n d itio n s  r e f e r r e d  in  th e  

E n v ir o n m e n ta l  C le a r a n c e  ( E C )  is s u e d  b y  t h e  M in is t r y  o f  E n v i r o n m e n t ,  F o r e s t  a n d  C lim a te  

C h a n g e  v id e  its  E C  file  n o - I A - J - 1 1 0 1 5 / 3 / 2 0 2 3 - I A - H (N C M )  d a te d  2 3 / 0 1 / 2 0 2 4 .

(x lv ) T h e  P r o j e c t  P r o p o n e n t  s h a ll  s u b m it  six  m o n th ly  c o m p lia n c e  r e p o r t s  o n  t h e  s ta tu s  o f  t h e  

im p le m e n ta t io n  o f  t h e  s t ip u la te d  e n v ir o n m e n ta l  s a f e g u a r d s  to  t h e  M O E F C C  &  its  

c o n c e r n e d  R e g io n a l  O ff ic e , C e n t r a l  P o llu tio n  C o n t r o l  B o a r d  a n d  S ta te  P o llu t io n  C o n tr o l  

B o a r d .

T o ,

V E D A N T A  L I M I T E D

(M I N I N G  U N IT : B L O C K  I -  B I C H O L I M  M I N E R A L  B L O C K )

S e s a  G h o r , 2 0  E D C  C o m p le x , P a t t o ,  P a n a j  - G o a

C o p y  to :- 1 . D ire c to ra te  o f  M in e s  &  G e o lo g y , G ro u n d  F lo o r, In s titu te  M e n e z e s  B ra g a n z a , 

P a n a ji- G o a

2 .  M in is try  o f  E n v iro n m e n t, F o re st a n d  C lim a te  C h a n g e , IA  D iv is io n , In d ira  P a ry a v a ra n  

B h a w a n , J o r  B a g h , N e w  D e lh i-  1 1 0 0 0 3

3 .  A c c o u n ts  S e c tio n

4 .  C o n c e rn e d  F ile

5 .  G u a rd  F ile

R e c e iv e d  C o n se n t fe e  of: T h e  C a p i t a l  I n v e s tm e n t  o f  th e  m in in g  u n i t  is  R s  2 5 0 . 0 0  C r o r e s

C h a lla n  n o . A m o u n t D a te

3 8 6 2 9 4 7 2 0 6 3 8 6 2 3 1 9 0 2 8 .0 0 / - 1 8 / 0 1 / 2 0 2 4

S h a m i l a  n ^ Di9itallysigned :>namiia u o s byShami|a Dos
M ilagres Milagres Monteiro
l\/, • Date: 2024.02.22
M onteiro l5:11:32+05'30'

(D r .  S h a m ila  M o n te ir o )  

M e m b e r  S e c r e ta r y  

G o a  S ta te  P o llu t io n  C o n t r o l  B o a r d
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**■ Goa State Pollution Control Board QEHS-CIE-F(06-03)

CUSTOMER FEEDBACK
Dear Citizen / Customer,
We appreciate you for sparing a few minutes for giving us your valuable feedback on our services

Name............................................................................................................................Contact....................

Address:.........................................................................................................................................................

Email:.....................................

Name of the service availed:

..Date.

Are you aware that service standards are included in the Citizen’s Charter as available on Board’s website 
: www. goaspcb. gov, in?

Yes □ No □
If  yes, is the Citizen Charter simple and easy to understand? 

Yes | j No □
Description of service delivery parameters 
(Consents/Authorisation/RTI’s/Complaints etc.)

Excellent Good Fair Average Poor Reason for 
grading

Time taken to deliver service in comparison to 
service standards mentioned in Citizen’s Charter

Quality of service (accuracy, completeness)

Knowledge of dealing hand / staff regarding 
services/schemes

Courtesy of staff

Board’s response in view of your 
query/requirement is to your satisfaction

Date of your visit to the office and your overall 
experience

Suggestions for improvement, if any

Signature & date
To,
The Member Secretary,
Goa State Pollution Control Board,
Near Pilerne Industrial Estate,
Opposite Saligao Seminary, Saligao, Bardez, Goa. 403511

♦♦♦ Please note that your feedback is considered essential for overall improvement and development of Board functions 
in service of environment.

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez G oa-403511

2134



GOA STATE POLLUTION CONTROL BOARD
4fou<riiy4JU|Btsbl»lflSo&

(An ISO 9001-2015, ISO 14001:2015, ISO 45001:2018 Certified Board)

Phone Nos: 0832- 2407700, — SSL-  Email Ids:
2407701 2407702 Chairman, GSPCB: chairman-qspcb.qoa@nic.in

' ’i a n n n n  Member Secretary, GSPCB: ms-qspcb.aoa@nic.
2407703 Office: mail.qspcb@qov.in

Tel/Fax No: 0832-2407700

N O .1 2 / 2 0 2 4 - P C B / 2 0 8 8 1 2 3 / R 0 0 0 1 4 7 0 8  D ate: 0 4 / 0 3 / 2 0 2 4

1 9 7 4  &  u n d e r  S e c tio n  2 1 o f  th e  A ir  (P r e v e n tio n &  C o n tr o l  o f  P o llu tio n )  A c t, 1 9 8 1 a n d

A u th o riz a tio n  u n d e r  R u le 6 ( i )  o f  th e  H a z a r d o u s a n d  O t h e r  W a s te s  (M a n a g e m e n t a n d

T r a n s b o u n d r v  M o v e m e n t)  R u le s  2 0 1 6 ,  a s  a m e n d e d  th e r e a f te r

[T o  b e  r e f e r r e d  a s  W a te r  A c t, A ir  A c t a n d  H W  (M  &  T ) R u le s  re sp e c tiv e ly ] 

C O N S E N T T O  O P E R A T E  &  A U T H O R IZ A T I O N  is h e reb y  g ra n ted  to

B I C H O L I M  M IN E R A L  B L O C K - B L O C K  1 

(A U C T IO N  B L O C K ), O F  M /S V E D A N T A  L I M I T E D  

M in e  L e a s e  a r e a  o f  4 7 8 . 5 2 0 6  h a  

(R e p r e s e n te d  by: M r . D h ir a j  k u m a r  J a g d is h )  

(R e d  C a te g o ry )

B ic h o lim , B o rd e m , L a m g a o , M u lg o a , 

M a y e m  &  S ir ig a o  

V illag es o f  B ic h o lim - G o a .

L o ca ted  in th e  area  d ec la red  u n d e r th e  p ro v isio n s o f  th e  W a te r A ct &  A ir A c t, su b ject to  th e  p ro v isio n s 

o f  th e A ct an d  th e  R u les an d  th e  O rd ers th a t m ay b e  m ad e fu rth er an d  su b ject to  th e  fo llo w in g  term s and 

conditions:

1 . T h is C o n sen t to  o p erate  &  au th o rizatio n  is v alid  fo r a  tria l p e rio d  o f  S ix  m o n th s  f r o m  th e  d a te  

o f  issu e  o f  th is  c o n s e n t.

2 .  T his C o n sen t to  O p e rate  is v alid  fo r th e  activ ity  of:______________________________________________

S r.

N o

D e sc rip tio n Q u a n tity /  C a p a c ity

1 . P r o d u c tio n  o f  I r o n  O r e 3 .0  M T P A

2 . D ry  C r u s h in g  a n d  S c re e n in g  P la n t 4 .0  M T P A

3 . C O N D IT IO N S  R E Q U IR E D  T O  B E  C O M P L IE D  U N D E R  T H E  W A T E R  A C T :

(i) T h e daily  q u a n tity  o f  in d u strial efflu en t fro m  w o rk sh o p  o f  th e  m in in g  b lo ck  shall n o t exceed

8  K L D .
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Xii) T he daily  q u an tity  o f  d o m estic  efflu en t from  th e v ario u s facilities w ith in  th e  m in in g  blo ck  shall 

n o t exceed 2 8 . 8  K L D .

(iii) E f f lu e n t T r e a tm e n t  P la n t:

T he m in in g  u n it sh all p ro v id e  co m p re h en siv e efflu en t trea tm e n t facility  co n sistin g  o f  prim ary/ 

seco n d ary  and/ o r  te rtiary  tre a tm e n t as is w a rra n te d  w ith  re fere n ce  to  in flu en t q u ality  and o p erate  

and m ain tain  th e  sam e co n tin u o u sly  so as to  achieve th e q u ality  o f  th e  trea te d  efflu en t to  th e 

fo llo w in g  standards:

pH B etw een 6 .0  &  8 .5

S u sp en d ed  S olids N o t to  exceed 1 0 0  mg/1

B O D , 3  days, 2 7 °  C N o t to  exceed 3 0  mg/1

C O D N o t to  exceed 2 5 0  mg/1

O il &  G rease N o t to  exceed 1 0  mg/1

(iv ) I n d u s tr ia l  E f f lu e n t  D isp o sal:

T he trea te d  efflu en t shall be recy cled  to  th e  m ax im u m  e x ten t an d  re m a in in g  shall b e  u sed  o n  land 

fo r g ard en in g . T h ere  shall n o t b e any d isch arg e  o u tsid e th e  m in in g  u n it p rem ises.

(v ) D o m e stic  E f f lu e n t  t r e a t m e n t  a n d  D isp o sal:-

T h e d o m estic  w a ste w a te r shall be trea te d  in a  p ro p erly  d esig n ed  sew ag e trea tm e n t facility/ 

sy stem  an d  trea ted  w a te r shall be reused.

(v i) S ew a g e T r e a tm e n t  P la n t:

T h e m in in g  u n it shall p ro v id e  co m p reh en siv e sew a g e tre a tm e n t facility  co n sistin g  o f  p rim ary/ 

seco n d ary  and/ o r te rtiary  trea tm e n t as is w a rran te d  w ith  re fere n ce  to  in flu en t q u ality  and o p erate  

and m ain tain  th e  sam e co n tin u o u sly  so as to  ach iev e th e  q u ality  o f  th e  tre a te d  effluent to  th e 

fo llo w in g  standards:____________________________________________________________________

P ara m eters D isch a rg e  o n  land fo r irrigation

pH B etw een 5 .5  &  9 .0

T o tal S u sp en d ed  S olids N o t to  exceed N o t m o re th a n  2 0

B O D , 3  d ays, 2 7 o  C N o t to  exceed 1 0  mg/1

C O D N o t to  exceed 5 0  mg/1

N -to tal N o t to  exceed 10m g/l

Fecal C o lifo rm L ess th a n lOOMPN/lOOml

Oil &  G rease N o t to  exceed 10m g/l

(v ii) T h e ra in  a c c u m u la ted  m in in g  p it w a te r i f  any sh o u ld  b e ro u te d  th ro u g h  settlin g  p o n d s and filter 

bed s and m eets  th e  stan d ard s as b elo w  and resu lts  shall b e su b m itted  to  th e  B o a rd  office in th e

event o f  d isch arg e  b efo re  th e  1 5 th o f  ev ery  m onth:

p H B etw een 5 .5  &  9 .0

S u sp en d ed  S olids (n o n -ra in y  d ay ) N o t to  exceed 5 0  mg/1

S u sp en d ed  S o lid s (ra in y  day) N o t to  exceed 1 0 0  mg/1

Iron N o t to  exceed 3  m g / I

M an g an ese N o t to  exceed 2  m g / I

O il &  G rease N o t to  exceed 10g /l

Page 2 of 13

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez G oa-403511

2136



(viii) The mining unit shall provide with adequate size wheel washing station with tyre sprinkler.

(ix ) T h e m in in g  u n it shall p ro v id e  and m ain tain  F ilte r beds, ch eck d am , g arlan d  d rain s, a rresto r w all, 

to e  w all all th e  tim e s aro u n d  re je ct dum ps for settlem en t o f  su sp en d e d  p artic le s  an d  to  p re v en t 

siltation.

(x ) C o ursing o f  ru n o f f  w a te r  d o w n  th e  slo p e into th e  settling  p o n d s/m in in g  p its .

(x i) T o p rev en t silta tio n  o f  rivers/ nallahs/ fields ca tch  drain s, to e  w all, filter bed, ch eck  dam , garland 

drains, a rrest w all an d  silta tio n /settlin g  p o n d s shall b e  m ain tain ed .

(x ii) T he m ining u n it sh o u ld  m e et th e  w a te r re q u irem en ts  o f  th e  n earb y  v illa g es i f  req u ired .

. (x iii) W a te r Q u ality  M o n ito rin g  statio n s as stated  in th e  ta b le  b elo w  shall be estab lish ed  in

co n su ltatio n  w ith  th e  B o a rd  O fficials. R eg u lar w a te r q u ality  m o n ito rin g  o f  g ro u n d  w a te r 

& su rfa c e  w a te r  level an d  q u ality  sh o u ld  b e ca rried  o u t q u arterly  th ro u g h  N A B L /M o E F & C C  

accred ited  lab o ra to ry  in all seaso n s an d  th e  re su lts  h av e to  b e  su b m itted  to  th e  B o ard  office by 

th e  1 5 th o f  ev e ry  m o n th ____________________________________________________

S r . N o
S u rfa c e  w a te r  m o n ito r in g  lo c a tio n s

1 1 T o p (B ic h o lim  D h ab d ab h a)

2 2  T o p  D ischarge (L a m g ao )

3 5 T o p  D ischarge (M u lg a o )

4 U p stre am  B ich o lim  R iv er

5 D o w n stream  B ich o lim  R iv er

6 U p stream  A sso n o ra  R iver

7 D o w n stream  A sso n o ra  R iv er

S r.N o G r o u n d  w a te r  m o n ito r in g  lo c a tio n s

1 W ell w a te r B icholim

2 W ell w a te r L am gao village

3 W ell w ate r M ulgao village

4 W ell w a te r Pilgao village

5 W e ll w a te r M ay em  villag e

(x iv ) T he m in in g  u n it sh o u ld  m ain tain  th e  pum p in g  sch ed u le  fo r p u m p in g  th e  ra in  accu m u lated  w ater 

from  th e  m in in g  pit.

(x v ) T he m in in g  u n it shall striv e to  im p lem en t suitable co n se rv atio n  m easu res to  augm ent g round 

w a te r re so u rces w h e rev e r p o ssib le  in th e  area.

(x v i) T h e m in in g  u n it sh all in stall o n lin e  w a te r  m o n ito rin g  statio n s a t final d isch arg e  p o in ts  from  th e  

lease.

Page 3 of 13

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez G oa-403511

2137



(xvii) The mining unit should maintain a pumping Log book in the following format:
Sr. C ap acity  o f  

th e  pum p 

(litres/m in)

D a te S tart E nd D u ratio n  o f  

pum p in g  (in  

m in u tes)

Q ty. o f  w a te r 

pu m p ed  in 

K L D

R em ark s

(x v iii) T he m ining u n it should  stack  th eir ore and o re o v er b u rd en  as p e r  th e  ap p ro v ed  m ining plan.

(x ix ) T he m in in g  u n it sh o u ld  in stall R eliab le  flow  m e te r to  m ain tain  re c o rd  o f  w a te r  co n su m p tio n  p e r 

day. T h e re co rd s so m ain tain ed  shall b e  m ade av ailab le  to  th e  B o a rd  o ffic ia ls w h e n ev er req u ired .

(x x ) A  g o o d  h o u se-k e ep in g  sh all b e m ain tain ed  w ith in  th e m in in g  lease area.

(x x i) N o n -H a z a rd o u s  S o lid  W a ste ;

A ll th e  S olid  w a ste s arisin g  in the p rem ises shall be p ro p e rly  classified  and d isp o sed  o f f  to  th e

satisfactio n  o f  th e  B o ard . T h e to ta l q u an tity  sh all b e seg reg ated  an d  tre a te d  as follow s:

Sr. no. S olid  w a ste Q u a n tity  &  D isp o sal

1. O v erb u rd en A s p e r IB M  ap p ro v ed  p lan

4 . C O N D IT IO N S  S T IP U L A T E D  U N D E R  A I R  A C T ;

(i)  T he m in in g  u n it shall m ain tain  and o p erate  air p o llu tio n  co n tro l sy stem  o f  ad eq u ate  cap acity  for 

th e  fo llo w in g  eq u ip m en ts______________________________________________________________________

Sr. N o . N a m e  o f

E q u ip m en ts/

In stallatio n

N o  o f

In stallatio

n

C apacity S 0 2

K g/H r

N O x H C CO P M

(g /k w -h r)

1. D .G . set 01 5 0 0

K V A

4 .6 8 9 .2 1 .3 3 .5 0 .3

2 . D .G . set 0 3 2 0 0

K V A

1 .8 9 .2 1 .3 3 .5 0 .3

Sr. N o . N a m e o f

E q u ip m en ts/

In stallatio n

N o  o f  

In stallatio n

C apacity S 0 2

K g/H r

P a rticu late  M atter 

m g/N m 3

1. D .G . set 01 1 0 0 0  K V A 8 .6 4 7 5

T he ap p lican t shall o b serv e  th e  folio w in g stan d ard s fo r D . G . S e ts >  1 0 0 0  K V A

Sr. N o P aram e ters L im its

1. N O x  (a s  N 0 2) 1 1 0 0  p p m v  (as  1 5 %  0 2)  D ry  b a sis  in p p m v

2 . N M H C (a s  C ) 1 5 0  m g/N m 3 (a t 1 5 %  0 2)

3 . P a rticu late  M a tter 7 5  m g/N m 3 (a t 15  %  0 2)

4 . CO 1 5 0  m g/N m 3 (a t  15  %  0 2)

5 . S u lp h u r C o n ten t in F uel L ess th an  2 %
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(iii) The mining unit shall erect the stack(s) ofthe following specifications:
Sr. N o S tack  attach ed  to H e ig h t

1. D .G . set ( 5 0 0  K V A ) 2 5 m trs

2 . D .G . set ( 2 0 0  K V A ) 1 9 m tr (each )

3 . D .G . set ( 1 0 0 0  K V A ) 3 0 m trs

T h e  m in in g  u n it sh all o b serv e  th e  fo llo w in g  standarc s>

Sr. N o T y p e o f  fuel Q u a n tity  /hr

1. H .S .D . (fo r  D .G . set o f  5 0 0  K V A ) 651trs/hr

2 . H .S .D . (fo r D .G . set o f 2 0 0  K V A ) 251trs/h r (eac h )

3 . H .S .D . (fo r  D .G . set o f  1 0 0 0  K V A ) 1201trs/hr

(v ) T h e  S ta c k  P o r t  H o le  a n d  P la tf o r m  is to  b e  d e s ig n e d  a s  p e r  C P C B  g u id e lin e s  M e th o d  1  P a r t  

1  o f  S ta c k  M o n ito r in g  -  M a te r ia l  &  m e th o d o lo g y  f o r  is o k in e tic  s a m p lin g

(v i) T he m in in g  u n it should  co m p ly  w ith  all th e stan d ard s fo r D .G . S ets p rescrib ed  at Sr. no. 9 4 ,  9 5  

and 9 6  o f  S ch ed u le I o f th e  E n v iro n m en t (P ro te ctio n ) R ules, 1 9 8 6 .

(v ii) T h e u n it sh o u ld  ca rry  o u t em issio n  m o n ito rin g  fro m  th e  stack s o n ce ev e ry  y e a r fro m  a  laboratory  

reco g n ized  b y  M in istry  o f  E n v iro n m en t an d  F o rest u n d er th e  E n v iro n m en t P ro tectio n  A ct, 1 9 8 6  

and th e resu lt shall b e  su b m itted  to  th is  B o a rd  b y  th e 1 5 th o f  su b seq u en t m onth.

(v iii) A m b ien t A ir Q u ality  M o n ito rin g  statio n s a s  stated  in th e  ta b le  b elo w  shall b e  estab lish ed  in 

co n su ltatio n  w ith  th e  B o ard  O fficials in th e  co re  zo n e as w ell as in th e b u ffer zo n e for m o n ito rin g  

P articu late  M atter, P M  1 0 , P M 2 .5 , N O x  and SO 2 . L o catio n  o f t h e  am b ien t air q u ality  stations and 

th e  freq u en cy  o f  m o n ito rin g  sh o u ld  b e tw ic e  a  w e e k  fo r th e  co re  z o n e  an d  th e  b u ffer zo n e fro m  a  

lab o ra to ry  re c o g n iz e d  b y  M in istry  o f  E n v iro n m en t, F o rest &  C lim ate C h an g e u n d er th e

E n v iro n m en t P ro te ctio n  A c t, 9 8 6  and re su lts shall b e su b m itted  re g u larly  to  th is B o ard

S r . N o B u f f e r  zo n e  m o n ito r in g  lo c a tio n s

1 L am gao village

2 M ulgao village

3 Pilgao village

4 S hirgao villag e

5 T ra n sp o rtatio n  ro u te

(ix ) A p p lican t shall ach iev e  fo llo w in g  q u ality  fu g itiv e em issio n  stan d ard s in th e  co re zone:

F u g itiv e E m issio n  S tandards

P articu late  m atter 1 2 0 0  pg/m 3

F u g itiv e em issio n  shall b e  m o n ito red  in th e p re d o m in an t d o w n w in d  d irec tio n  at a

d istan ce 2 5 .0 ± 2 .0  m eters fro m  th e  so u rce o f  fu g itiv e em issio n  as p e r follow ing:

A re a M o n ito rin g  lo catio n

M in e face/ b en ch es D rillin g , ex cav atio n  and loading ap p lica b le  fo r 

op eratin g  benches ab o v e w a te r tab le

H au l ro ad s/ serv ice  ro a d s H au l ro a d s to  o re  p ro cessin g  p la n t, w a ste  d um ps and 

loading areas an d  serv ice ro ad
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C rushing p la n t R u n -o ff  m in e u n lo ad in g  at h o p p er, cru sh in g  areas, 

screens and tran sfer p o in ts

S creen in g  p lan t S creens, co n v ey in g  and tra n sp o rta tio n  o f  o re  

disch arg e p o in ts

O re sto rag e &  loading In term ed iate  s to ck  bin/ p ile  areas, o re  sto ck  bin/ p ile  

areas, w agon/ tru c k  loading areas

W aste  dum p A c tiv e  w aste/ reject dum ps

T he m o n ito rin g  standarc s in B u ffe r zo n e w ould be as p er th e  tab le ^elow :

S 0 2 N o t to E xceed (A n n u al A v erag e) 5 0  p g / m 3

N o t to  E x ceed  ( 2 4  h o u rs) 8 0  p g / m 3

N O x N o t to  E x ce ed  (A n n u al A v e rag e) 4 0  pg/ m 3

N o t to  E x ceed  ( 2 4  h o u rs) 8 0  pg/ m 3

PM io N o t to  E x ceed  (A n n u al A v e rag e) 6 0  p g / m 3

N o t to  E x ceed  ( 2 4  h o u rs) 1 0 0  p g / m 3

P M 2.5 N o t to  E xceed (A n n u al A v erag e) 4 0  pg/ m 3

N o t to  E xceed ( 2 4  h o u rs) 6 0  pg/ m 3

All other parameters should meet the standards specified in NAAQS notification dated 18lhNovember 2009 for the 
relevant industry.

a

(x ) T h e u n it n eed s to  install th e  p e rm a n en t w a te r sprinklers a lo n g  3 .4 0  k m  h au l ro a d  w ith in  th e  M L

area  and 2 .8 0  k m  len g th  o u tsid e th e  M L  are a  o n  either sid e o f  th e  ro a d  in p h a se d  m anner

(x i) T he P ro ject P ro p o n en t shall install a  m in im u m  o f  3  (th re e ) C o n tin u o u s A m b ien t A ir Q u ality

M o n ito rin g  S tatio n s in c o n su ltatio n  w ith  C PC B /S P C B  w ith  1 (o n e ) in u p w in d  and 2  (tw o ) in 

d o w n w in d  d irec tio n  b ase d  o n  long term  clim ato lo g ical d a ta  a b o u t w in d  d irectio n  such th a t an 

angle o f  1 2 0 °  is m ad e b etw e en  th e  m o n ito rin g  lo catio n s to  m o n ito r critical p a ra m ete rs, re lev an t 

for m ining o p e ratio n s, o f  a ir p o llu tio n  viz. P M 1 0 , P M 2 .5 , N 0 2 ,  C O  and S 0 2  etc. as p e r th e 

m e th o d o lo g y  m en tio n ed  in N A A Q S  N o tifica tio n  N o . B -2 9 0 1 6 / 2 0 / 9 0 / P C I/ I , d ated  1 8 .1 1 .2 0 0 9  

co vering  th e  asp e c ts  o f  tran sp o rta tio n  and u se o f  heavy m ach in ery  in th e  im p act zone. T h e re al 

tim e d a ta  so g en erated  should be d isp lay ed  d ig ita lly  a t en try  an d  ex it g a te  o f  m ine lease area for 

p u b lic  d isp lay  an d  shall be linked to  serv er o f  C PC B /S P C B .

(x ii) T h e am b ien t air q u ality  shall also be m o n ito red  at p ro m in en t p lace s like o ffice  bu ild in g , canteen

etc. as p e r th e  site  co n d itio n  to  ascertain  th e  e x p o su re  ch a racteristics a t sp ecific  p laces. T he 

above d a ta  shall be d ig ita lly  d isp lay ed  w ith in  0 3  m o n th s in fro n t o f  the- m ain  G ate  o f  th e m ine 

site.

(x iii) T h e  m in in g  u n i t  s h a ll  in s ta ll  o n lin e  n o ise  m o n ito r in g  a n d  d u s t  m o n ito r in g  s ta tio n  a p p ro v e d  

b y  U S E P A , T U V  o r  C P C B , C S R  o r  M C E R T s  a t  th e  t r a n s p o r ta t io n  r o u te  n e a r  s a r m a n a s  in 

c o n s u lta tio n  w ith  th e  B o a r d  a n d  c o n n e c t th e  sa m e  to  th e  B o a r d  s e r v e r  w ith in  o n e  m o n th  o f  

r e c e ip t  o f  th is  C o n s e n t a n d  s u b m it  c o m p lia n c e  r e p o r t  to  th e  B o a r d

(x iv ) T h e m in in g  unit shall install C C T V  C am era at exit g ate  from  m ine to w a rd s  th e  je tty  to  m o n ito r i f  

th e tru ck s are  p ro p e rly  co v ered  w ith  tarp au lin  b efo re exit and should  be con n ected  online to  

G S P C B , w ith in  o n e m o n th  o f  re ce ip t o f  this C o n sen t to  O perate.

(x v ) T he p ro je c t p ro p o n e n t sh o u ld  h o t m ix  th e  d ed ica ted  ro a d  ou tsid e th e  m in e lease w h ic h  is u sed  for 

tran sp o rta tio n  o f  o re  in p h ase d  m anner.
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t

(x v i) T h e tru ck s/tip p ers en g ag ed  in tran sp o rta tio n  o f  o re  shall h a v e  w ith  a tle a st six  inches free board 

afte r filling  th e  cargo b o x  to  avoid spillage.

(x v ii) A ll tru ck s/ tip p ers  en g ag ed  in th e tran sp o rta tio n  o f  o re  shall be co v e red  w ith  tarp a u lin  and th e 

tarp au lin  shall b e 'p ro p e rly  fasten ed  to  th e  cargo b o x  to  en su re th e  o re  does n o t get air b o rn e o r 

spill on th e  ro ad .

(x v iii) In  case o f  b re ak d o w n  o f  lo ad ed  tru c k s  / tip p ers, u n lo ad in g  o f  o re  a t th e  ro a d  sid e shall be strictly  

avoided.

(x ix ) T h e ro a d s in m in in g  areas shall be sprinkled  w ith  w a te r to  su p p ress d u st p o llu tio n .

(x x ) T h e m in in g  u n it shall p ro v id e  w h e e l w ash in g  fa cility  fo r th e  o re  tra n sp o rt v eh icles  sh all b e 

p ro v id ed  at th e  ex it p o in t o f  th e  m ine.

(x x i) T he m in in g  u n it sh o u ld  ta k e  affo restatio n  in ab an d o n ed  m ining areas an d  o n  re je c t dum ps located 

w ith in  lease area.

(x x ii) S pillage o f  o re  on th e  p u b lic  ro ad s shall be rem o v ed  im m ediately  o n  o ccu rren ce.

(x x iii) T h e m in in g  c o m p a n y  sh o u ld  su b m it details re g ard in g  tran sp o rta tio n  o f  o re  in th e  fo llo w in g  

fo rm a t ev ery  m o n th ______________________________________________________________________

Sr. S o u rce D e stin a tio n Q ty. N o . o f  trip s

(tip p er

tru ck s)

R o u te  (n am es o f  v illag es 

th ro u g h  w hich 

tran sp o rta tio n  tak es  p lace)

R em ark s

(x x iv ) T h e m in in g  u n it sh o u ld  p ro v id e  m ech an ical sw eep in g  arran g e m e n ts  fo r sw eep in g  o f  ro ad s 

affected  d u e to  tran sp o rta tio n  o f  iron ore.

(x x v ) T h e m in in g  u n it shall ta k e  ad eq u ate  m easures fo r co n tro l o f  n o ise  levels fro m  its o w n  sources 

w ith in  th e  p re m ise s  in re sp ect o f  noise. T he lim its are as follow s:____________________

C ateg o ry  o f  A rea/ Z one L im its in dB  (A ) L eq

D ay  tim e N ig h t tim e

In d u strial A re a 7 5 7 0

C o m m ercial A re a 6 5 5 5

R esid en tial A re a 5 5 4 5

S ilence Z o n e 5 0 4 0

Day time is reckoned between 6 a.m. to 10 p.m. and night time is reckoned between 10 p.m. to 6 a.m

5 .  C O N D IT IO N S  R E Q U IR E D  T O  B E  C O M P L IE D  U N D E R  T H E  H A Z A R D O U S  A N D  O T H E R  

W A S T E S  (M A N A G E M E N T  A N D  T R A N S B O U N D R Y  M O V E M E N T ) R U L E S  2 0 1 6 .  A S  

A M E N D E D  T H E R E A F T E R

(i) T h e u n it is h ereb y  g ra n te d  au th o riz atio n  to  o p erate  a  facility  fo r co llectio n , sto rag e and disposal o f  

h azard o u s w a ste s as sp ecified  below :
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Sr.

N o .

C ateg o r

y
T y p e o f  w a ste Q uan tity M o d e o f  d isp o sal

1. 5 .1 U sed  /S p en t O il 6 0  tons/annum
T o re cy cler re g istered  w ith  SPC B  an d  

h av in g  v alid  au th o rizatio n  o f  SPC B

2 .
5 .2

O il so ak ed  

C o tto n  w a ste
9  tons/annum

T o b e sent to  M /s V e d an ta  L td . M et C oke 

D iv isio n , A m o n a  fo r incineration

3 . 3 .3
C o n tam in ated

filters
5 tons/annum

T o  b e sen t to  C H W T S D F  op erated  M /s. 

P o n d a  E n v o ca re  L td . at P issurlem  ID C  

fo r in cin eratio n

4 . 3 3 .1
E m p ty  P ain t 

T in s
3 0 0 0  nos/annum

T o b e sent to  C H W T S D F  o p erated  M /s. 

P o n d a  E n v o ca re  L td . at P issurlem  ID C  

fo r in cin eratio n

(i)  The authorization shall comply with the provisions of the Environment (Protection) Act, 1986 
and the rule made there under.

(ii) T he p erso n  au th o riz ed  shall n o t ren t, lend, sell o r  tran sfer o r  o th erw ise tra n sp o rt th e  hazard o u s 

w aste  w ith o u t o b tain in g  p rio r p erm issio n  o f  th e  G o a  S tate  p o llu tio n  C o n tro l B o ard .

(iii) A ny u n au th o rized  ch a n g e in p erso n n el, eq u ip m en t o r  w o rk in g  co n d itio n s as m en tio n ed  in th e  h o tel 

unit b y  th e  p erso n  au th o rized  shall c o n stitu te  a  b reach  o f  h is au th o riz atio n .

(iv ) It is a  d u ty  o f  th e  au th o rized  perso n  to  ta k e  p erm issio n  o f  th e  G o a S tate  P o llu tio n  C o n tro l B o ard  to  

close do w n  th e  facility .

(v ) T h e in n er b o tto m  su rfaces o f  th e  ta n k  shall b e im p erv io u s en o u g h  to  p re v e n t leakage o r  seep ag e o f  

th ese w a ste s into  th e  sub su rfa ce  soil o r  g round w ater.

(v i) T he o c cu p ier shall m ain tain  a  m an ife st sy stem  as p e r R ule 1 9  fo r d isp o sal o f  h azard o u s w a ste s to  

ensure th a t th e se  w a ste s are  deliv ered  to  th e  d esig n ated  facility  p re v en tin g  p ilfera g e and 

clan d estin e d isp o sal d u e  to  u n fo reseen  ev en ts th a t m ay  o ccu r d u rin g  tran sit.

(v ii) T he m an ifest shall b e en d o rsed  b y  th e  d isp atch er, tran sp o rte r and re ceiv er o f  h az ard o u s w astes. 

T he en d o rsed  c o p y  shall b e fu rn ish ed  to  th e  G o a S tate P o llu tio n  C o n tro l B o ard .

(v iii) U nder an y  circu m stan ces th e  h az ard o u s w aste  shall n o t be d isp o sed  to  u n au th o rized  facilities.

(ix ) T he o ccu p ier shall m ain tain  th e  re co rd s for collectio n , sto rag e and d isp o sal o f  h azard o u s w a ste  in 

F orm  3 o f  as p e r  H a za rd o u s A n d  O th er W aste (M an ag e m e n t &  T ra n sb o u n d ary  M o v em en t) R ules 

2 0 1 6  as am en d ed  th ereafter.

(x ) T h e o cc u p ier shall fu rn ish  m o n th ly  re tu rn s fo r co llectio n , sto ra g e  and d isp o sal o f  h azard o u s w a ste  

th ro u g h  online O C C M S  system s.

(x i) T h e u n it shall p u t up an o n lin e b o ard  (m in im u m  size  6 x 4  F ee t) a t p ro m in e n t location  n ear th e  m ain 

g ate  p ro v id in g  d etails  as fo llo w s in E n g lish  and K o n k an i languages:-

■ H azard o u s W aste  c a te g o ry  n u m b er.

■ H a zard o u s W aste  q u an tity  n u m b er.

■ T reatm en t facility  fo r each  categ o ry .

■ M o d e o f  d isp o sal fo r each categ o ry .

■ H azard o u s W aste  A u th o rizatio n  n u m b er, d ate  and v alid ity  p erio d .

■ W ater C o n sen t n u m b er, d ate  and v alid ity  p erio d .
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'■ A ir C o n sen t n u m b er, d ate  an d  v alid ity  p erio d .

■ Q u an tity  an d  N a tu re  o f  H azard o u s C hem icals b ein g  used.

(x ii) T he o c cu p ier shall en su re  th a t th e  H azard o u s W astes are  n o t allo w ed  to  b e sto red  fo r m o re th an  9 0  

days.

(x iii) T he unit shall su b m it online annual re tu rn s in p re scrib ed  fo rm at o n  o r  b efo re 3 0 th June o f  ev e ry  

year.

6 .  G E N E R A L  C O N D I T IO N S :

(i)  T h e u n it shall n o t ch an g e o r  alter th e  q u an tity , qu ality  o f  disch arg e, te m p era tu re  o r th e  m o d e o f

th e  efflu en t/ em issio n  o r  h azard o u s w astes o r  control eq u ip m en ts p ro v id e d  fo r w ith o u t p rev io u s 

p erm issio n  o f  th e  B o ard .

(ii) T h e unit sh all p ro v id e  fa cility  fo r co llec tio n  o f  sam ples o f  efflu en t, air em issio n s an d  h azard o u s 

w a stes to  th e  B o a rd  staff.

(iii) A n  ap p licatio n  in p re sc rib e d  fo rm  alo n g  w ith  th e  p rescrib ed  fees fo r re n ew al o f  C onsent shall be 

su b m itted  a t least 6 0  days b efo re th e  ex p iry  o f  v alid ity  o f  th is C o n sen t. A n ap p licatio n  for 

ren ew al o f  C o n sen t su b m itted  after ex p iry  o f  th e  v alid ity  shall acco m p an y  w ith  p en alty  o f  5 0 %  

o f  th e  C o n sen t fees in a d d itio n  to  th e  p rescrib ed  co n sen t fees.

(iv ) T h e B o ard  sh all b e  fo rth w ith  in fo rm ed  o f  an y  accid en t o r  u n fo reseen  ev e n t invo lv in g  d isch arg e 

o f  a n y  p o iso n o u s, n o x io u s o r p o llu tin g  m atter into a  stream  o r w e ll o r  o n  land o r into th e 

atm o sp h ere , as re su lt o f  su ch  d isch arg e w ater/ air is b ein g  p o llu te d .

(v ) T h is C o n sen t to  O p erate  is g ra n ted  w ith o u t any p re ju d ice  to  any o th e r p e rm issio n s(s) req u ired

u n d er any law s, by -  law s and reg u la tio n s in fo rce. T his C o n sen t to  O p erate  is con fin ed  to

m atters arising  o u t o f  th e  A ir A c t and W ater A c t only.

(v i) T he B o ard  re serv es th e  rig h t to  am end o r add an y  co n d itio n s in th is  co n se n t an d  th e  sam e shall b e  

b in d in g  on th e  ap p lican t.

(v ii) T h e unit shall su b m it to  th is office, th e  E n v iro n m en tal S ta tem en t R ep o rt in F o rm  V  fo r th e  

F inancial Y e a r en d in g  A p ril to  M arch by 3 0 th S ep tem b er o f  th e su cceed in g  y ea r as p e r the 

p ro v isio n s o f  th e  ru le  1 4  o f  th e  E n v iro n m en t (P ro tectio n ) (S e c o n d  A m e n d m e n t) R ules, 1 9 9 2 .

(v iii) T h is C o n se n t d o es n o t entitle  th e p arty  to  com m ence activ ities u n til an d  u n less all th e  o th er 

P erm issio n s as req u ired  u n d er th e  re lev an t statu tes are o b tain ed  b y  th e  p arty  and this C o n sen t 

to  O p erate is co n fin e d  to  m atters arisin g  o u t o f  th e A ir A ct and W a te r A c t only.

(ix ) T he u n it shall b ea r th e  co st o f  an aly sis / m o n ito rin g  in case o f  co m p lain ts receiv ed  by th e B o ard  / 

re-in sp ectio n s d u e to  n o n  co m p lian ces ob serv ed  b y  th e  B o ard  &  m o n ito rin g  carried  b y  th e  B o ard .

(x ) T h e u n it shall su b m it th e  d etails  o f  th e  P u b lic L iab ility  In su ra n ce P o lic y  u n d er th e  P L I A c t 1 9 9 1 ,  

to  th e  B o ard  o ffic e  as ap p licab le .

(x i) T h e u n it shall su b m it re tu rn s fo r disp o sal o f  b atteries u n d er th e  B a tte ry  W a ste  M an a g em en t 

R ules 2 0 2 2 ,  i f  ap p licab le .
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tx i i )  T h e u n it shall su b m it re tu rn s for d isp o sal o f  e  - w a ste  u n d er th e E - W aste  M an ag em en t R ules 

2 0 2 2 ,  as am en d e d  th e re a fte r , i f  ap p licab le .

(x iii) T h e u n it shall su b m it re tu rn s fo r disp o sal o f  p lastic  w a ste  u n d er th e  P la stic  W aste- M an ag em en t 

A m en d ed  R u les 2 0 1 6 ,  as am ended th ere after, i f  ap p licab le .

(x iv ) T h e  u n it  s h a ll  c o m p ly  w ith  th e  G u id e lin e s  a n d  D U S T  M itig a tio n  m e a s u r e s  in  h a n d lin g  

C o n s tr u c tio n  m a te r ia l  a n d  C  &  D  w a s te  issu e d  b y  c e n tr a l  P o llu tio n  C o n tr o l  B o a rd  a n d  a r e  

p la c e d  o n  B o a r d  w e b s ite  g o a s p c b .g o v .in .

(x v ) T h e  m in in g  u n i t  h a s  to  o b ta in  n o  o b je c tio n  c e r tif ic a te  fro m  th e  C e n tr a l  G ro u n d  w a te r  

A u th o r ity , o r  th e  c o n c e rn e d  s ta te  a u th o r i ty  fo r  a n y  g r o u n d  w a te r  a b s tr a c t io n , i f  a p p lic a b le .

(x v i) T h e  w a s te  d u m p  slo p e s  s h a ll  b e  c o v e re d  w ith  b io d e g r a d a b le  g e o te x tile  m a ts .

(x v ii) T h e  m in in g  f ir m  s h o u ld  m a n a g e  th e  d a ily  t r i p s  in  s ta g g e r e d  m a n n e r  in  c o n s u lta tio n  w ith  

G S P C B  so t h a t  tr a f f ic  c o n g e stio n  is a v o id e d  a t  m a jo r  ju n c tio n s .

(x v iii) T h e  m in in g  a c tiv ity  s h a ll  b e  s tr ic t ly  in  a c c o r d a n c e  to  th e  m in in g  p la n  a p p r o v e d  b y  th e  

I n d ia n  B u r e a u  o f  M in e s .

(x ix ) T h o s e  m in e s  h a v in g  p a r t  fo r e s t  a n d  p a r t  n o n -fo r e s t  a r e a s  a n d  h a v e  n o t  o b ta in e d  fo r e s t  

c le a ra n c e , c o n s e n t to  o p e r a te  s h o u ld  b e  lim ite d  to  n o n -fo r e s t  a r e a

(x x ) M in in g  lease  w ith  c o m m o n  t r a n s p o r t  r o u te  s h o u ld  c a r r y  o u t  A m b ie n t  A ir  Q u a lity  

M o n ito r in g  a lo n g  th e  t r a n s p o r t  r o u te  in  c o n s u lta tio n  w ith  th e  B o a r d  b e fo re  th e  

c o m m e n c e m e n t o f  m in in g  o p e r a tio n .

(x x i) O th e r  r e la te d  p e r m is s io n s  a s  a p p lic a b le  in  th e  E C  h a s  to  b e  o b ta in e d  fro m  t h e  c o m p e te n t 

a u th o r it ie s  b e f o re  th e  c o m m e n c e m e n t o f  th e  m in in g  o p e r a tio n s

(x x ii) T h e  m in in g  u n i t  s h a ll s u b m it  th e  y e a r  w ise  p r o d u c tio n  &  d e v e lo p m e n ta l p la n  d u ly  

a p p r o v e d  b y  th e  IB M  b e fo re  th e  c o m m e n c e m e n t o f  th e  m in in g  o p e r a tio n s

(x x iii) T h e  le a se  h o ld e r  h a s  to  o b ta in  n o  o b je c tio n  c e r tif ic a te  f r o m  th e  C e n tr a l  G ro u n d  W a te r  

A u th o r i ty  o r  th e  c o n c e rn e d  S ta te  A u th o r ity  f o r  a n y  g r o u n d  w a te r  a b s tr a c t io n , i f  a p p lic a b le .

(x x iv ) T h e  lease  h o ld e r  s h a ll  c o m p ly  to  th e  G u id e lin e s  a n d  D U S T  M itig a tio n  m e a s u re s  in  h a n d lin g  

C o n s tr u c tio n  m a te r ia l  a n d  C &  D  w a s te  issu e d  b y  c e n tr a l  P o llu tio n  C o n tr o l  B o a rd  a n d  a r e  

p la c e d  o n  B o a r d  w e b s ite  g o a s p c b .g o v .in .

(x x v ) T h e  m in in g  u n i t  s h a ll  s u b m it  e x is tin g  p la n  a n d  p ro p o s e d  m o d ific a tio n  a s  p e r  E C  c o n d itio n  

n o . 2 3 .1

(x x v i) T h e  m in in g  u n i t  s h o u ld  p ro v id e  o n lin e  re a l  t im e  a p p r o v e d  m e th o d o lo g y  o f  A m b ie n t  a i r  a n d  

w a te r  m o n ito r in g  s y s te m s  o n  t r a n s p o r ta t io n  r o u te s  a n d  a t  w a te r  d is c h a r g e  p o in ts  in w a te r  

b o d ie s  re s p e c tiv e ly  w ith  c o n n e c tiv ity  to  B o a rd .

(x x v ii) T h e r e  s h o u ld  b e  s h o u ld e rs / s m a ll p il la r s  o n  b o th  s id e  o f  th e  r o a d  so t h a t  t h e  r u n n in g  t r u c k s  

so n o t  p ly  o v e r  t h e  soil ly in g  o n  th e  r o a d  sid e .
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'(x x v iii)T h e  o r e  t r a n s p o r ta t io n  t r u e  Its s h o u ld  b e  c h e c k e d  f o r  e m issio n  to  h a v e  a  c o n tro l  on 

v e h ic u la r  e m issio n s  o n  th e  ro a d  sid e .

(x x ix ) O ld  tr u c k s  m a n u f a c tu r e d  b e fo re  a  p a r t i c u la r  d a te  m a y  n o t  b e  allo w ed  f o r  o re  

tr a n s p o r ta t io n .

(x x x ) P e r m a n e n t  h a u l  r o a d  s h o u ld  b e  p ro v id e d  w ith  w a te r  s p r in k le r s  a n d  lo g g in g  to  b e 

m a in ta in e d .

(x x x i) F o r  d r y  c r u s h in g  s y ste m  s u ita b le  d u s t  e x tr a c to r s  m a y  b e  p r o v id e d  a s  t h e  G o v e rn m e n t 

P o ly te c h n ic  S c h o o l M a y e m  is s i tu a te d  n e a rb y

(x x x ii) A ir  m is tin g  / fo g g in g  sy ste m  s h o u ld  b e  u sed  d u r in g  d r y  s e a s o n s  n e a r  th e  o r e  h a n d lin g  

p la c e s/p o in ts .

(x x x iii)P r o p e r  s p illa g e  c o n tr o l  m e c h a n is m  s h o u ld  b e  d o n e  f o r  th e  p ly in g  t r u c k s . A lso  P r o p e r  

g a r la n d  d r a in s  s h o u ld  b e  m a in ta in e d  to  p r e v e n t  d ir e c t  r u n o f f  f r o m  th e  m in e  to  th e  n e a r b y  

a g r ic u l tu r a l  fie ld  a n d  r iv e r .

(x x x iv ) Q u a lifie d  E n v ir o n m e n ta l  e n g in e e rs /p e rs o n n e l s h o u ld  b e  d e p u te d  in  m in es  to  c o n d u c t th e  

m in in g  o p e r a tio n s  in  e n v ir o n m e n ta l  b e n ig n  m a n n e r s . T h e  d u tie s  o f  th e s e  p e r s o n n e l w ill b e  

to  c o n tro l  o v e r lo a d in g  &  sp illa g e , re d u c e  h a u l  r o a d  e m issio n s, h a u l  r o a d  m a in te n a n c e , m in e  

tr a f f ic  c o n tr o l , w a te r  s p r in k lin g , id e n tif ic a tio n  o f  p o llu tin g  v e h ic le s , e ff lu e n t m a n a g e m e n t, 

e n h a n c e  g re e n  b e lts , r e c la m a tio n , e ro sio n  c o n tro l, m o n ito r in g , t r a in in g  a n d  a w a re n e s s , e tc .

(x x x v ) T h e  m in in g  u n it  s h a ll  s u b m it  p la n /p r o p o s a l f o r  d e c a r b o n is a tio n  a s  p e r  C O P  2 6  re s o lu tio n .

(x x x v i)T h e  m in in g  u n it  n e e d s  to  c o m p ly  w ith  th e  p re - r e q u is ite s  p r i o r  to  s t a r t  a c tu a l  m in in g  

o p e r a tio n s  su c h  a s  e x e c u tio n  o f  m in in g  lease  , in s ta lla tio n  o f  a i r  q u a li ty  a n d  w a te r  q u a lity  

m o n ito r in g  fa c ilitie s  in  th e  c o re  z o n e /b u ffe r  z o n e , t r a n s p o r ta t io n  r o u te  a s  a p p lic a b le .

(x x x v ii) T h e  m in in g  u n it  s h a ll  ta k e  u tm o s t  c a r e , so  t h a t  M a y e m  a n d  o th e r  w a te r  b o d ie s  in  v ic in ity  

o f  m in in g  a c tiv ity  a r e  n o t  a ffe c te d .

(x x x v iii)A s m u c h  a s  p o s s ib le  re fillin g  o f  m in in g  p its  s h o u ld  n o t  b e  r e s o r te d  to , e sp e c ia lly  w h ic h  a r e  

filled  w ith  w a t e r  a n d  c a r e  s h o u ld  b e  ta k e n  w h ile  re fillin g  to  e n s u r e  t h a t  a q u if e r  s t r a t a  is 

n o t  v is ite d .

(x x x ix )T h e  u n it  h a s  to  o b ta in  r e g is tr a tio n  / m e m b e r s h ip  w ith  th e  C H W T S D F  o p e r a te d  b y  th e  M /s. 

P o n d a  E n v o c a r e  a t  P is s u r le m  f o r  th e  d is p o s a l o f  h a z a r d o u s  w a s te  w ith in  3 0  d a y s  o f  re c e ip t 

o f  th is  c o n s e n t.

(x l) T h e  m in in g  u n i t  h a s  to  r e g is te r  w ith  th e  G IE M A  (G o a  in d u s tr ie s  E n v ir o n m e n t

M a n a g e m e n t  A s s o c ia tio n ) w ith in  3 0  d a y s  o f  r e c e ip t  o f  th is  c o n s e n t, i f  a p p lic a b le .

(x li) T h e  le ase  h o ld e r  s h a ll  o b ta in  th e  v a lid  E n v iro n m e n ta l  C le a r a n c e , L e a s e  fro m  D M G  a n d  th e  

p e rm is s io n  fr o m  a n y  o th e r  r e la te d  a u th o r i ty  a ll t h e  tim e  d u r in g  its  o p e r a tio n .

(x lii) T h e  le a s e -h o ld e r  is m a n d a te d  to  c o m p ly  w ith  all th e  c o n d itio n s  r e f e r r e d  in  th e  

E n v ir o n m e n ta l  C le a r a n c e  (E C ) issu ed  b y  th e  M in is tr y  o f  E n v ir o n m e n t , F o r e s t  a n d  

C lim a te  C h a n g e  v id e  its  E C  file n o - I A - J - 1 1 0 1 5 / 3 / 2 0 2 3 - I A - I I (N C M ) d a te d  2 3 / 0 1 / 2 0 2 4 .
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(x liii) T h e  P r o je c t  P r o p o n e n t  s h a ll  s u b m it  six  m o n th ly  c o m p lia n c e  r e p o r ts  o n  th e  s ta tu s  o f  th e  

im p le m e n ta tio n  o f  th e  s t ip u la te d  e n v ir o n m e n ta l  s a f e g u a r d s  to  th e  M O E F C C  &  its  

c o n c e rn e d  R e g io n a l O ffic e , C e n tr a l  P o llu tio n  C o n tr o l  B o a r d  a n d  S ta te  P o llu tio n  C o n tro l  

B o a rd .

T o,

V E D A N T A  L I M I T E D

(M IN IN G  U N IT : B L O C K  I -  B I C H O L I M  M IN E R A L  B L O C K )

S esa  G h o r , 2 0  E D C  C o m p le x , P a t to ,  P a n a j i -  G o a

C opy to: - 1. D ire cto rate  o f  M in es &  G eo lo g y , G ro u n d  F lo o r, In stitu te  M en ezes B rag an za,

P a n a ji-G o a

2 .  M in istry  o f  E n v iro n m en t, F o rest and C lim ate C hange, IA  D iv isio n , In d ira  P ary av aran  

B h aw an , Jo rB ag h , N e w  D elhi- 1 1 0 0 0 3

3 . A c co u n ts  S ection

4 .  C o n cern ed  F ile

5 . G u a rd  F ile

R eceived C o n sen t fee of: T h e  C a p ita l  In v e s tm e n t  o f  th e  m in in g  u n it  is R s . 2 5 0 .0 0 C r o r e s

C hallan  no. A m o u n t D a te

3 9 1 4 7 2 1 7 2 3 1 8 ,4 0 ,8 0 0 .0 0 / - 0 9 / 0 2 / 2 0 2 4

SANJEEV Digitally signed by
SANJEEV SHASHIKANT

SHASHIKAN JOGLEKAR
Date: 2024.03.04

T JOGLEKAR mo™ 8+05-30-
(S a n je e v  J o g le k a r )  

M e m b e r  S e c r e ta r y  (I/c ) 

G o a  S ta te  P o llu tio n  C o n tr o l  B o a r d
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Goa State Pollution Control Board QEHS-CIE-F(06-03)

CUSTOMER FEEDBACK
Dear Citizen / Customer,
We appreciate you for sparing a few minutes for giving us your valuable feedback on our services

Name:.. 
Contact. 

Address:

Email:....................................................................................................... Date.
Name of the service availed:...............................................................................

Are you aware that service standards are included in the Citizen’s Charter as available on Board’s website :www.goaspcb.gov.in? 

Yes | j No CD
If yes, is the Citizen Charter simple and easy to understand? 

Yes | l No
a □

Description of service delivery parameters 
(Consents/Authorisation/RTI’s/Complaintsetc.)

Excellent Good Fair Average Poor Reason for 
grading

Time taken to deliver service in comparison to service 
standards mentioned in Citizen’s Charter

Quality of service (accuracy, completeness)

Knowledge of dealing hand / staff regarding 
services/schemes

Courtesy of staff

Board’s response in view of your query/requirement is 
to your satisfaction

Date of your visit to the office and your overall 
experience

Suggestions for improvement, if any

Signature & date
To,
The Member Secretary,
Goa State Pollution Control Board,
Near Pilerne Industrial Estate,
Opposite Saligao Seminary, Saligao, Bardez, Goa. 403511

❖ Please note that your feedback is considered essential for overall improvement and development of Board functions in service of 
environment.
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GOA STATE POLLUTION CONTROL BOARD
i f f a

(An ISO 9001-2015, ISO 14001:2015, ISO 45001:2018 Certified Board)

Phone Nos: 0832- 2407700, 
2407701,2407702,

2407703 
Tel/Fax No: 0832-2407700

Email Ids:
Chairman, GSPCB: chairman-qspcb.qoa@nic.in 
Member Secretary, GSPCB: ms-qspcb.goa@nic.in 
Office: maii.qspcb@qov.in

N O .1 2 / 2 0 2 4 - P C B / 2 2 8 9 0 6 2 / R 0 0 0 1 5 6 7 4  D a te : 0 4 / 0 9 / 2 0 2 4

R e n e w a l o f  C o n s e n t to  O p e r a te  u n d e r  S e c tio n  2 5 / 2 6  o f  th e  W a te r  (P r e v e n tio n  &  C o n tr o l  o f  

P o llu tio n ) A c t, 1 9 7 4  &  u n d e r  S e c tio n  2 1  o f  th e  A ir  (P r e v e n tio n  &  C o n tr o l  o f  P o llu tio n )  A c t  1 9 8 1  

a n d  A u th o riz a tio n  u n d e r  R u le  6 ( i )  o f  th e  H a z a r d o u s  a n d  O t h e r  W a s te s  (M a n a g e m e n t a n d  

T r a n s b o u n d r v  M o v e m e n t)  R u le s  2 0 1 6 ,  a s  a m e n d e d  th e r e a f te r

[T o  b e  r e f e r r e d  a s  W a te r  A c t, A ir  A c t a n d  H W  (M  &  T ) R u le s  re sp e c tiv e ly ]

R E N E W A L  O F  C O N S E N T T O  O P E R A T E  &  A U T H O R IZ A T I O N  is h ereb y  g ra n ted  to

B I C H O L I M  M IN E R A L  B L O C K - B L O C K  1 (A U C T IO N  B L O C K ), 

O F  M /S  V E D A N T A  L IM I T E D  

M in e  L e a s e  a r e a  o f  4 7 8 .5 2 0 6  h a  

(R e p r e s e n te d  by: M r . D h ir a j  K u m a r  J a g d is h )

(R e d  C a te g o ry )

B ic h o lim , B o rd e m , L a m g a o , M u lg o a ,

M a y e m  &  S ir ig a o , V illag es o f  B ic h o lim - G o a .

L o cated  in th e  a rea  d ec la red  u n d e r th e  p ro v isio n s o f  th e  W a te r A c t &  A ir A c t, su b ject to  th e  pro v isio n s o f  

th e  A ct and th e  R u les and th e  O rd ers th a t m ay be m ade fu rth er an d  su b ject to  th e  fo llo w in g  term s and 

conditions:

T h is R en ew al o f  C o n sen t to  o p erate  &  au th o rizatio n  is issued in su p erse ssio n  o f th e  earlier C o n sen t 

O rd ers issued v id e  O rd e r N o .l2 / 2 0 2 4 - P C B / 2 0 8 8 1 2 3 / R 0 0 0 1 4 7 0 8  d t. 0 4 / 0 3 / 2 0 2 4  is v alid  fo r a tr ia l  

p erio d  o f  T h r e e  m o n th s  fr o m  th e  d a te  o f  issu e  o f  th is  c o n s e n t.

T h is R en ew a o f  C o n sen t to  O p erate  is v alid  fo r th e  activ ity  of:

S r . N o D e s c rip tio n Q u a n tity /  C a p a c ity

1 . P r o d u c tio n  o f  I r o n  O r e 3 .0  M T P A

2 . D ry  C r u s h in g  a n d  S c re e n in g  P la n t 4 .0  M T P A

3 . C O N D IT IO N S  R E Q U IR E D  T O  B E  C O M P L IE D  U N D E R  T H E  W A T E R  A C T :

(i) T h e  daily  q u an tity  o f  in d u strial e fflu en t fro m  w o rk sh o p  o f  th e  m in in g  b lo ck  shall n o t exceed 8  

K L D .

(ii) T he daily  q u a n tity  o f  d o m estic  efflu en t from  th e  vario u s facilities w ith in  th e m in in g  blo ck  shall 

n o t exceed 2 8 .8  K L D .

(iii) E f f lu e n t T r e a tm e n t  P la n t:

T h e m in in g  u n it sh all p ro v id e  co m p re h en siv e efflu en t trea tm e n t facility  co n sistin g  o f  prim ary/ 

seco n d ary  and/ o r  te rtia ry  trea tm e n t as is w a rran te d  w ith  re fere n ce  to  in flu en t quality  and o p erate

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez Goa-403511
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and m ain tain  th e  sam e co n tin u o u sly  so as to  achieve th e  qu ality  o f  th e  tre a te d  effluent to  th e 

fo llo w in g  standards:

pH B etw een 6 .0  &  8 .5

S u sp en d ed  S olids N o t to  exceed 1 0 0  mg/1

B O D , 3 d ays, 2 7 °  C N o t to  exceed 3 0  mg/1

C O D N o t to  exceed 2 5 0  mg/1

O il &  G rease N o t to  exceed 1 0  mg/1

(iv ) I n d u s tr ia l  E f f lu e n t  D isp o sal:

T h e trea te d  efflu en t shall b e recy cled  to  th e  m ax im u m  ex ten t and rem ain in g  shall b e used o n  land 

for g ard en in g . T h ere  shall n o t be any d isch arg e ou tsid e th e  m ining u n it p rem ises.

(v ) D o m e stic  E f f lu e n t  t r e a t m e n t  a n d  D isp o sal:-

T h e d o m estic  w a ste w a te r shall be tre a te d  in a  p ro p e rly  d esig n ed  sew ag e trea tm e n t facility/ system  

and tre a ted  w a te r  shall b e  reu sed .

(v i) S ew a g e  T r e a tm e n t  P la n t:

T h e m in in g  unit shall p ro v id e  co m p reh en siv e sew ag e trea tm e n t facility  co n sistin g  o f  prim ary/ 

seco n d ary  an d / o r  te rtiary  tre a tm e n t as is w arran ted  w ith  referen ce  to  in flu en t q u ality  and o p erate  

and m ain tain  th e  sam e co n tin u o u sly  so as to  achieve th e  qu ality  o f  th e  tre a te d  effluent to  th e

'oliow ing standards:

P a r a m e te r s D is c h a rg e  o n  la n d  f o r  ir r ig a tio n

pH B etw een 5 .5  &  9 .0

T o tal S u sp en d ed  S olids N o t to  exceed N o t m o re  th a n  2 0

B O D , 3  d ays, 2 7 o  C N o t to  exceed 1 0  mg/1

C O D N o t to  exceed 5 0  mg/1

N -to tal N o t to  exceed 10m g/l

F ecal C o lifo rm L ess th an 1 0 0  M P N / 1 0 0 m l

O il &  G rease N o t to  exceed 1 0  mg/1

(v ii) T h e ra in  accu m u lated  m in in g  p it w a te r if  any should b e ro u ted  th ro u g h  settling  p o nds and filter 

beds and m eets th e  stan d ard s as b elo w  and resu lts  shall be su b m itted  to  th e B o ard  office in th e

ev en t o f  d isch arg e b efo re  th e  1 5 th o f  ev ery  m onth:

p H B etw ee n 5 .5  &  9 .0

S u sp en d ed  S olids (n o n -ra in y  day) N o t to  exceed 5 0  mg/1

S u sp en d ed  S olids (ra in y  day) N o t to  exceed 1 0 0  mg/1

Iron N o t to  exceed 3 m g /1

M an g an ese N o t to  exceed 2  m g /1

O il &  G rease N o t to  exceed 10g/l

(v iii) T h e m in in g  u n it shall p ro v id e  and m ain tain  F ilter b ed s, ch eck  dam , g arlan d  d rain s, a rresto r w all, 

to e  w all all th e  tim es aro u n d  re je ct dum ps fo r settlem ent o f  su sp en d ed  p artic le s  an d  to  p rev en t 

siltation.

(ix ) ■ C oursing o f  ru n o f f  w a te r  do w n  the slo p e into th e settling  pon d s/m in in g  p its.

(x ) T o p re v en t silta tio n  o f  rivers/ nallahs/ fields catch  drain s, to e  w all, filter b ed , ch eck  dam , garland 

drains, a rrest w all an d  silta tio n /settlin g  p o n d s shall b e  m ain tain ed .

(x i) T he m in in g  u n it sh o u ld  m ee t th e  w a te r req u irem en ts  o f  th e  n earb y  v illa g es i f  req u ired .

(x ii) W ater Q u ality  M o n ito rin g  statio n s as stated  in th e  tab le  b elo w  sh all be estab lish ed  in co n su ltatio n  

w ith  th e  B o ard  O fficials. R eg u lar w a te r quality  m o n ito rin g  o f  g ro u n d  w a te r & su rfa c e  w a te r level
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and qu ality  sh o u ld  b e carried  o u t m o n th ly  th ro u g h  N A B L / M o E F  &  C C  accre d ited  lab o ra to ry  in 

all seaso n s an d  th e  resu lts  h av e to  b e  su b m itted  to  th e  B o ard  o ffice b y  th e  1 5 th o f  every m onth.

S r . N o S u rfa c e  w a te r  m o n ito r in g  lo c a tio n s

1 1 T o p  (B ich o lim  D h a b d ab h a)

2 2  T o p  D isch arg e (L am g ao )

3 5 T o p  D isch arg e (M u lg a o )

4 U p stream  B ich o lim  R iv er

5 D o w n stream  B ich o lim  R iv er

6 U p stre am  A sso n o ra  R iver

7 D o w n stream  A sso n o ra  R iv er

S r . N o G r o u n d  w a te r  m o n ito r in g  lo c a tio n s

1 W ell w a te r B icholim

2 W ell w a te r L am gao villag e

3 W ell w a te r M ulgao villag e

4 W ell w a te r P ilgao villag e

5 W ell w a te r M ay em  v illag e

(x iii) T h e m ining u n it should  m ain tain  th e  pum p in g  sch ed u le fo r p u m p in g  th e  ra in  ac cu m u lated  w a ter 

fro m  th e  m in in g  pit.

(x iv ) T he m in in g  u n it sh all strive to  im p lem en t suitable co n se rv atio n  m easu res to  au g m en t g round w a te r 

re so u rces w h e rev e r p o ssib le  in th e  area.

(x v ) T h e m in in g  u n it shall in stall o n lin e  w a te r m o n ito rin g  stations at final d isch arg e  p o in ts from  th e 

lease.

( xvi) T h e m in in g  u n it sh o u ld  m ain tain  a  p u m p in g  L o g  b o o k  in th e  fo

S r. N o . C ap acity  o f  

th e  pum p 

(litres/m in)

D a te S tart tim e E n d D u ra tio n  o f  

p u m p in g  (in  

m in u tes)

Q ty. o f  w a te r 

p u m p ed  in K L D

R em ark s

lo w in g  form at:

(x v ii) T h e m in in g  u n it sh o u ld  stack  th eir o re  an d  o re  o v er b u rd en  as p e r  th e  ap p ro v ed  m in in g  plan.

(x v iii) T h e m ining u n it sh o u ld  install R eliab le  flow  m e te r to  m ain tain  re c o rd  o f  w a te r co n su m p tio n  p er 

day. T h e re co rd s so m ain tain ed  shall b e  m ade av ailab le  to  th e  B o a rd  o ffic ials w h e n ev er required.

(x ix ) A  g o o d  h o u se-k eep in g  shall be m ain tain ed  w ithin  th e  m ining lease area.

(x x ) N o n -H a z a rd o u s  S o lid  W a ste :

A ll th e  S olid  w a ste s  a risin g  in th e  p re m ises shall b e  p ro p e rly  classified  an d  d isp o sed  o f f  to  the

satisfactio n  o f  th e  B o a rd . T h e to ta l q u an tity  shall b e seg reg ated  and tre a te d  as follow s:

Sr. no . S o lid  w a ste Q u an tity  &  D isp o sal

1. O v erb u rd en A s p e r IB M  ap p ro v ed  p lan
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4. CONDITIONS STIPULATED UNDER A IR ACT:

(i)  T he m in in g  u n it shall m ain tain  an d  o p erate  air p o llu tio n  co n tro l sy stem  o f  ad eq u ate  cap acity  fo r

th e  fo llo w in g  equipm ents:

S r. N o . N a m e  o f

E q u ip m en ts/

In stallatio n

N o  o f  

In stallatio n

C ap acity S 0 2

K g/H r

NO x H C CO P M

(g/kw -hr)

1. D .G . set 01 5 0 0  K V A 4 .6 8 9 .2 1 .3 3 .5 0 .3

2 . D .G . set 0 3 2 0 0  K V A 1 .8 9 .2 1 .3 3 .5 0 .3

Sr. N o . N a m e  o f  

E q uipm ents/ 

In stalla tio n

N o  o f  

In stallatio n

C ap acity S O 2

K g/H r

P articu late  M atter 

m g/N m 3

1. D .G . set 01 1 0 0 0  K V A 8 .6 4 7 5

(ii) T h e ap p lican t shall o b serv e th e  fo llo w in g  stan d ard s fo r D . G . Sets >  1 0 0 0  K V A

Sr. N o P a ra m e te rs L im its

1. N O x  (a s  N 0 2) 1 1 0 0  p p m v  (a s  1 5 %  0 2)  D ry  b asis  in p p m v

2 . N M H C (a s  C ) 1 5 0  m g/N m 3 (a t  1 5 %  0 2)

3 . P a rtic u la te  M atte r 7 5  m g/N m 3 (a t 15  %  O 2)

4 . CO 1 5 0  m g/N m 3 (a t 15  %  O2)

5 . S u lp h u r C o n ten t in Fuel L ess th an  2 %

(iii) T h e m in in g  u n it shall e re ct th e  s ta c k (s) o f  th e  fo llo w in g  specifications:

S r. N o S ta c k  a t ta c h e d  to H e ig h t

1. D .G . set ( 5 0 0  K V A ) 2 5  m trs

2 . D .G . set ( 2 0 0  K V A ) 1 9  m tr (eac h )

3 . D .G . set ( 1 0 0 0  K V A ) 3 0  m trs

(iv ) T h e m ining u n it shall o b serv e  th e  fo llo w in g  standards:-

S r. N o T y p e  o f  fu e l Q u a n ti ty  / h r

1. H .S .D . (fo r D .G . se t o f  5 0 0  K V A ) 6 5  ltrs/hr

2 . H .S .D . (fo r  D .G . set o f 2 0 0  K V A ) 2 5  ltrs/hr (eac h )

3 . H .S .D . (fo r  D .G . set o f  1 0 0 0  K V A ) 1 2 0  ltrs/hr

(v ) T h e  S ta c k  P o r t  H o le  a n d  P la tfo rm  is to  b e  d e s ig n e d  as  p e r  C P C B  g u id e lin e s  M e th o d  1 P a r t  

1 o f  S ta c k  M o n ito r in g  -  M a te r ia l  &  m e th o d o lo g y  f o r  is o k in e tic  s a m p lin g

(v i) T h e m in in g  u n it sh o u ld  co m p ly  w ith  all th e  stan d ard s fo r D .G . S ets p rescrib ed  at Sr. no . 9 4 , 9 5  

and 9 6  o f  S ch ed u le I o f  th e  E n v iro n m en t (P ro te ctio n ) R ules, 1 9 8 6 .

(v ii) T h e  u n it should  ca rry  o u t em issio n  m o n ito rin g  from  th e  stack s o n ce  ev ery  y e a r fro m  a  laboratory  

reco g n ized  b y  M in istry  o f  E n v iro n m en t and F o rest under th e  E n v iro n m en t P ro tectio n  A c t, 1 9 8 6  

and th e  re su lt shall be su b m itted  to  th is B o ard  by th e 1 5 th o f  su b seq u e n t m onth.

(v iii) A m b ien t A ir Q u a lity  M o n ito rin g  statio n s as stated  in .the tab le  b elo w  shall b e  established in 

co n su ltatio n  w ith  th e  B o ard  O fficials in th e  co re zo n e as w e ll as in th e  b u ffer z o n e  fo r m o n ito rin g  

P a rticu late  M a tter, P M 1 0 , P M 2 .5 , N O x  and SO 2 . L o ca tio n  o f  th e  am b ien t air q u ality  statio n s and 

th e  freq u en cy  o f  m o n ito rin g  should  be tw ice  a  w e e k  fo r th e  co re  zo n e an d  th e  b u ffer zo n e fro m  a 

lab o rato ry  reco g n ized  b y  M in istry  o f  E n v iro n m en t, F o rest &  C lim ate C h an g e u n d er th e  

E n v iro n m en t P ro tec tio n  A c t, 1 9 8 6  and resu lts  shall be su b m itted  re g u la rly  to  this B o ard .
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S r. N o B u ffe r  z o n e  m o n ito r in g  lo c a tio n s

1 L am gao village

2 M u lg ao  village

3 P ilg ao  village

4 S hirgao village

5 T ran sp o rtatio n  ro u te

(ix ) A p p lican t shall ach iev e fo llo w in g  q u ality  fugitive em issio n  stan d ard s in th e  co re zone

F u g itiv e E m issio n  S ta n d a r d s

P a r t ic u la te  m a t t e r 1 2 0 0  p g /m 3

F u g itiv e  em issio n  shall b e  m o n ito red  in th e  p re d o m in an t do w n w in d  d irec tio n  a t a

d ista n c e  2 5 .0 ± 2 .0  m eters fro m  th e  so u rc e  o f  fu g itiv e em issio n  a s  p e r follow ing:

A rea M o n ito rin g  location

M in e face/ b en ch es D rillin g , ex cav atio n  and lo ad in g  a p p lica b le  fo r 

o p eratin g  b en c h es ab o v e w a te r tab le

H au l roads/ serv ice ro a d s H au l ro a d s to  o re  p ro cessin g  p la n t, w a ste  dum ps and 

load in g  areas and serv ice ro ad

C rushing p lan t R u n -o ff  m in e u n lo ad in g  at h o p p e r, crushing areas, 

screens an d  tran sfer p o in ts

S creen in g  p lan t Screens, co n v ey in g  an d  tra n sp o rta tio n  o f  o re  

d isch arg e p o in ts

O re sto rag e &  loading In term ed iate  sto ck  bin/ p ile  areas, o re  sto ck  bin/ pile 

areas, w agon/ tru c k  loading areas

W aste  dum p A ctiv e w aste/ re ject d um ps

T h e m o n ito rin g  stan d ard s in B u ffe r z o n e w ould b e as p e r th e  tab le  below :

S 0 2 N o t to  E x ceed  (A n n u al A v erag e) 5 0  pg/ m 3

N o t to  E x ceed  ( 2 4  h o u rs) 8 0  pg/ m 3

NO x N o t to  E x ceed  (A n n u al A v e rag e) 4 0  pg/ m 3

N o t to  E x ce ed  ( 2 4  h o u rs) 8 0  pg/ m 3

P M 10 N o t to  E x ce ed  (A n n u al A v erag e) 6 0  pg/ m 3

N o t to  E x ce ed  ( 2 4  h o u rs) 1 0 0  p g / m 3

P M 2.5 N o t to  E x ceed  (A n n u al A v erag e) 4 0  pg/ m 3

N o t to  E x ce ed  ( 2 4  h o u rs) 6 0  pg/ m 3

All other parameters should meet the standards specified in NAAQS notification dated 18lhNovember 2009 for the 
relevant industry.

(x ) T he unit n eed s to  install th e  p erm an en t w ater sprinklers alo n g  3 .4 0  k m  h au l ro a d  w ithin th e  M L  

area  and 2 .8 0  k m  length  o u tsid e  th e  M L  area  o n  eith er sid e o f  th e  ro a d  in p h ase d  m anner

(x i) T h e P ro je ct P ro p o n en t shall install a  m in im u m  o f  3  (th re e ) C o n tin u o u s A m b ien t A ir Q uality  

M o n ito rin g  S tatio n s in c o n su ltatio n  w ith  C PC B /S P C B  w ith  1 (o n e ) in u p w in d  and 2  (tw o ) in 

do w n w in d  d irec tio n  based o n  long te rm  clim ato lo g ical d ata  ab o u t w in d  d irec tio n  su ch  th at an angle 

o f  1 2 0 °  is m ad e b etw e e n  th e  m onito rin g  locations to  m o n ito r critical p ara m ete rs, re lev an t for 

m in in g  o p eratio n s, o f  a ir p o llu tio n  v iz. P M 1 0 , P M 2 .5 , N 0 2 ,  C O  and S 0 2  etc. as p e r  th e 

m eth o d o lo g y  m en tio n ed  in N A A Q S  N o tifica tio n  N o . B -2 9 0 1 6 /2 0 / 9 0 / P C I/ I , d ated  1 8 .1 1 .2 0 0 9  

co v erin g  th e  a sp e cts  o f  tra n sp o rta tio n  an d  u se  o f  h eav y  m ach in ery  in th e  im p act zo n e. T h e  real 

tim e d a ta  so g e n e ra ted  should b e d isp lay ed  d ig ita lly  at en try  a n d  ex it g a te  o f  m in e lease area  for 

p u b lic  d isp lay  an d  shall b e linked to  serv er o f  C PC B /S P C B .
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(x ii) T h e am b ien t a ir q u ality  shall also be m o n ito red  a t p ro m in en t p la ce s like o ffice  b u ild in g , canteen 

etc. as p e r  th e  site  co n d itio n  to  ascertain  th e  e x p o su re  ch arac te ristic s a t sp ecific  p lac e s. T he above 

d a ta  shall b e d ig ita lly  d isp lay ed  w ith in  0 3  m o n th s in fro n t o f  th e  m ain  G a te  o f  th e  m ine site.

(x iii) T h e  m in in g  u n i t  s h a ll  in s ta ll  o n lin e  n o ise  m o n ito r in g  a n d  d u s t  m o n ito r in g  s ta tio n  a p p r o v e d  

te c h n o lo g y  a t  th e  t r a n s p o r ta t io n  r o u te  n e a r  S a r m a n a s  in  c o n s u lta tio n  w ith  th e  B o a rd  a n d  

c o n n e c t th e  s a m e  to  th e  B o a r d  s e r v e r  w ith in  o n e  m o n th  o f  r e c e ip t  o f  th is  C o n s e n t a n d  s u b m it  

c o m p lia n c e  r e p o r t  to  t h e  B o a rd

(x iv ) T h e m ining u n it shall in stall C C T V  C am era at exit gate fro m  m in e to w ard s  th e  je tty  to  m o n ito r i f  

th e  tru c k s  are  p ro p e rly  co v e red  w ith  tarp a u lin  b efo re  ex it an d  sh o u ld  b e  co n n ected  o n lin e to  

G S P C B , w ith in  o n e m o n th  o f  re c e ip t o f  this C o n sen t to  O perate.

(x v ) T h e p ro ject p ro p o n e n t should  h o t m ix  th e  ded icated  ro ad  o u t sid e th e  m in e lease w h ich  is used  fo r 

tran sp o rta tio n  o f  o re  in p h ase d  m an n er.

(x v i) T he tru ck s/tip p ers en g ag ed  in tran sp o rta tio n  o f  o re  shall h av e w ith  a tle a st six  inches free board  

after filling  th e  carg o  b o x  to  avoid spillage.

(x v ii) A ll tru ck s/ tip p ers  en g ag ed  in the tran sp o rta tio n  o f  o re  shall be co v ered  w ith  tarp au lin  and th e  

tarp a u lin  shall be p ro p e rly  fasten ed  to  th e  cargo box to  en su re th e  o re  d o es n o t g et air borne o r  spill 

o n  th e  ro ad .

(x v iii) In case o f  b re a k  d o w n  o f  loaded tru ck s  / tip p ers, u n lo ad in g  o f  o re  a t th e  ro a d  side shall be strictly  

avoided.

(x ix ) T he ro ad s in m in in g  areas shall be sprinkled  w ith  w a te r to  su p p ress d u st pollu tio n .

(x x ) T h e m in in g  u n it shall p ro v id e  w ith  ad eq u ate  size w h eel w ash in g  facility  w ith  ty re  sp rin k lers for 

th e  o re  tra n sp o rt v eh icles  a t th e  ex it p o in t o f  th e  m ine.

(x x i) T h e m in in g  u n it should  ta k e  affo restatio n  in ab a n d o n ed  m in in g  areas an d  o n  re je ct dum ps located 

w ithin  lease area.

(x x ii) S pillage o f  o re  o n  th e  p u b lic  ro a d s shall be rem o v e d  im m ediately  o n  o ccu rre n ce.

(x x iii) T h e m in in g  co m p an y  sh o u ld  subm it details  re g ard in g  tran sp o rta tio n  o f  o re  in th e  follow ing fo rm at 

 ev ery  m o n th ______________________________________________________________________________

Sr. N o . S ource D e stin atio n Q ty. N o . o f  trip s

(tip p e r

tru ck s)

R o u te  (n am es o f  v illag es 

th ro u g h  w h ich  

tran sp o rta tio n  tak es  p lace)

R em ark s

(x x iv ) T h e m in in g  u n it sh o u ld  p ro v id e  m ech an ical sw eep in g  arran g em e n ts fo r sw eep in g  o f  ro ad s affected 

d u e to  tran sp o rta tio n  o f  iron ore.

Near Pilerne Industrial Estate. Opp.- Saligao Seminary, Saligao-Bardez G oa-403511
Page 6 of 12

2153



(x x v ) T h e m in in g  u n it shall ta k e  ad e q u ate  m easu res fo r co n tro l o f  n o ise  levels fro m  its o w n  sources 

w ith in  th e  p re m ise s  in re sp e ct o f  noise. T he lim its are  as follow s:___________________________

C a te g o ry  o f  A r e a / Z o n e L im its  in  d B  (A ) L e q

D a y  tim e N ig h t tim e

In d u strial A re a 7 5 7 0

C o m m ercial A re a 6 5 5 5

R esid en tial A re a 5 5 4 5

S ilence Z one 5 0 4 0

Day time is reckoned between 6 a.m. to 10 p.m. and night time is reckoned between 10 p.m. to 6 a.m

5 .  C O N D IT IO N S  R E Q U I R E D  T O  B E  C O M P L IE D  U N D E R  T H E  H A Z A R D O U S  A N D  

O T H E R  W A S T E S  (M A N A G E M E N T  A N D  T R A N S B O U N D R Y  M O V E M E N T !  R U L E S  

2 0 1 6 ,  A S  A M E N D E D  T H E R E A F T E R

(i)  T h e u n it is h e reb y  g ra n te d  au th o rizatio n  to  o p erate  a  facility  fo r co llectio n , sto rag e and disposal 

o f  h azard o u s w a ste s as sp ecified  below :_______________ _______________________ _________________

S r.

N o.

C a te g o ry T y p e  o f  w a ste Q u a n tity M o d e  o f  d is p o s a l

1. 5 .1 U sed  /S p en t O il 6 0  tons/annum
T o  re cy cler re g istered  w ith  SPC B  and 

h av in g  v alid  au th o rizatio n  o f  SPC B

2 .
5 .2

O il so ak ed  

C o tto n  w aste
9  tons/annum

T o  be sent to  M /s V ed an ta  L td . M et C oke 

D iv isio n , A m o n a fo r incineration

3 . 3 .3
C o n tam in ated

filters
5  tons/annum

T o  be sent to  C H W T S D F  o p erated  M /s. 

P o n d a  E n v o care  L td . a t P issu rlem  ID C  for 

in cin eratio n

4 . 3 3 .1
E m p ty  P ain t 

T in s

3 0 0 0

nos/annum

T o  b e sent to  C H W T S D F  o p erated  M /s. 

P o n d a  E n v o c a re  L td . at P issu rlem  ID C  for 

in cin eratio n

(ii) The authorization shall comply with the provisions of the Environment (Protection) Act, 1986 
and the rule made there under.

(iii) T h e p erso n  au th o riz ed  shall n o t re n t, lend, sell o r tran sfer o r o th erw ise  tran sp o rt th e  hazard o u s 

w a ste  w ith o u t o b tain in g  p rio r p erm issio n  o f  th e  G o a S tate p o llu tio n  C o n tro l B o ard .

(iv ) A ny u n au th o riz ed  ch a n g e in p erso n n el, eq u ip m en t o r w ork in g  co n d itio n s as m en tio n ed  in th e  hotel 

u n it by th e  p erso n  au th o rized  shall co n stitu te  a  b reach  o f  his au th o riz atio n .

(v ) It is a  du ty  o f  th e  au th o rized  p e rso n  to  ta k e  p erm issio n  o f  th e  G o a  S tate  P o llu tio n  C ontrol B o ard  

to  close d o w n  th e  fa cility .

(v i) T h e in n er b o tto m  su rfaces o f  th e  ta n k  shall b e im p erv io u s en o u g h  to  p re v en t leakage o r seepage 

o f  th ese  w a ste s into th e  sub su rface soil o r g round w ater.

(v ii) T h e o cc u p ie r sh all m ain tain  a  m an ife st system  as p e r  R ule 1 9  fo r d isp o sal o f  h az ard o u s w a ste s to 

en su re th a t th e se  w a ste s are d eliv ered  to  th e  d esig n ate d  fa cility  p re v en tin g  p ilferag e and 

c lan d estin e d isp o sa l d u e to  u n fo reseen  ev en ts th a t m ay  o cc u r d u rin g  tran sit.
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(v iii) T h e m an ife st shall b e en d o rsed  by th e  d isp atch er, tra n sp o rte r an d  re ceiv er o f  h azard o u s w astes. 

T h e en d o rsed  c o p y  shall b e fu rn ish ed  to  th e  G o a  S tate P o llu tio n  C o n tro l B o ard .

(ix ) U n d er an y  c irc u m sta n ces th e  h azard o u s w a ste  shall n o t be d isp o sed  to  u n au th o rized  facilities.

(x ) T h e o ccu p ie r sh all m ain tain  th e  re co rd s for co llectio n , sto rag e and d isp o sal o f  h azard o u s w a ste  in 

F o rm  3 o f  as p e r  H a z ard o u s A nd O th er W aste  (M an ag em en t &  T ra n sb o u n d a ry  M o v em en t) R ules 

2 0 1 6  as am en d ed  th ere after.

(x i) T h e o c cu p ier shall fu rn ish  m o n th ly  re tu rn s fo r co llectio n , s to rag e and d isp o sal o f  h azard o u s w a ste  

th ro u g h  o n lin e O C C M S  system s.

(x ii) T h e u n it shall p u t up an o n lin e b o ard  (m in im u m  size  6 x 4  F e e t) a t p ro m in en t lo catio n  n ear th e  m ain 

g ate  p ro v id in g  d etails  as fo llo w s in E n g lish  an d  K o n k an i languages:-

■ H azard o u s W a ste  ca teg o ry  n u m b er.

■ H azard o u s W a ste  q u an tity  n u m b er.

■ T re atm en t facility  fo r each categ o ry .

■ M o d e o f  disp o sal fo r each categ o ry .

■ H azard o u s W aste  A u th o rizatio n  n u m b er, d ate  and v alid ity  p erio d .

■ W ater C o n sen t n u m b er, d ate  and v alid ity  p erio d .

■ A ir C o n sen t n u m b er, d ate  and v alid ity  p erio d .

■ Q u an tity  an d  N a tu re  o f  H a zard o u s C hem icals b ein g  used.

(x iii) T h e o ccu p ier shall en su re th a t th e  H a zard o u s W astes are n o t allo w ed  to  be sto red  fo r m o re th an  9 0  

days.

(x iv ) T he unit shall su b m it o n lin e annual retu rn s in p rescrib ed  fo rm at o n  o r b efo re 3 0 th Ju n e o f  every  

year.

6 . G E N E R A L  C O N D I T IO N S :

(i) T h e unit shall n o t ch ange o r alter th e  quantity , qu ality  o f  d isch arg e, te m p eratu re  o r th e  m o d e o f  the 

effluent/ em issio n  o r h az ard o u s w astes o r control eq u ip m en ts p ro v id ed  fo r w ith o u t p rev io u s 

p erm issio n  o f  th e  B oard.

(ii) T h e u n it shall p ro v id e  facility  fo r co llectio n  o f  sam ples o f  efflu en t, air em issio n s an d  h azard o u s 

w a ste s to  th e  B o a rd  staff.

(iii) A n  ap p licatio n  in p rescrib ed  form  along w ith  th e  p rescrib ed  fees fo r ren ew al o f  C o n sen t shall be 

su b m itted  at least 6 0  days before th e  ex p iry  o f  v alid ity  o f  th is C o n sen t. A n ap p lica tio n  fo r ren ew al 

o f  C o n sen t su b m itted  a fte r expiry  o f  th e valid ity  shall acco m p an y  w ith  p en alty  o f  5 0 %  o f  the 

C o n sen t fees in a d d itio n  to  th e  p rescrib ed  co n sen t fees.

(iv ) T h e B o ard  shall b e fo rth w ith  in fo rm ed  o f  an y  ac cid en t o r u n fo reseen  ev e n t invo lv in g  d isch arg e o f  

any p o iso n o u s, n o x io u s o r  p o llu tin g  m atter into a  stream  o r w e ll o r  o n  land o r into  th e  atm osphere, 

as re su lt o f  su ch  d isc h arg e  w ater/ air is bein g  p o llu ted .

(v ) T h is C o n sen t to  O p e rate  is g ran ted  w ith o u t any p reju d ic e  to  any o th er p e rm issio n s(s) required  

u n d er an y  law s, b y  -  law s an d  reg u latio n s in force. T h is C o n sen t to  O p erate  is co n fin ed  to  m atters 

arisin g  o u t o f  th e  A ir A c t and W a te r A c t only.

(v i) T h e B o ard  reserv es th e  rig h t to  am en d  o r ad d  an y  co n d itio n s in th is  co n se n t and th e  sam e shall be 

b in d in g  on th e  ap p lican t.
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(v ii) T h e u n it shall su b m it to  th is office, th e  E n v iro n m en tal S ta tem en t R ep o rt in F o rm  V  fo r th e 

F in an cial Y e a r e n d in g  A p ril to  M arch  b y  3 0 th S ep tem b er o f  th e  su cc eed in g  y ear as p er th e  

p ro v isio n s o f th e  ru le  1 4  o f th e  E n v iro n m en t (P ro te ctio n ) (S e c o n d  A m en d m en t) R ules, 1 9 9 2 .

(v iii) T h is C o n sen t d o es n o t entitle  th e  p arty  to  co m m en ce activ ities u n til an d  u n less a ll th e o th er 

P erm issio n s as re q u ired  u n d er th e  relev an t statu tes are o b tain ed  b y  th e  p a rty  and th is C o n sen t to 

O p erate  is c o n fin e d  to  m atters  arising  o u t o f  th e  A ir A c t and W a te r A c t only.

(ix ) T h e u n it shall b ear th e  c o st o f  an aly sis / m o n ito rin g  in case o f  co m p lain ts  receiv ed  b y  the B o ard  / 

re-in sp ectio n s d u e to  n o n -co m p lian ces o bserved by th e B o ard  &  m o n ito rin g  ca rried  b y  th e B o ard .

(x ) T h e unit shall su b m it th e  details o f  th e P u b lic L iab ility  In su ra n ce P o lic y  u n d er th e  P L I A c t 1 9 9 1 ,  

to  th e  B o ard  o ffice  as ap p licab le .

(x i) T h e u n it shall su b m it re tu rn s  fo r disposal o f  b atterie s  u n d er th e  B attery  W aste  M an ag em en t R ules 

2 0 2 2  as am en d ed  th e re after, i f  applicable.

(x ii) T he unit shall su b m it re tu rn s fo r d isp o sal o f  e  - w aste  u n d er th e  E - W aste  M an ag em en t R ules 2 0 2 2 ,  

as am en d ed  th e re after, i f  ap p licab le .

(x iii) T h e u n it shall su b m it re tu rn s fo r disposal o f  p lastic  w aste  u n d er th e  P lastic  W aste  M an ag em en t 

R u les 2 0 1 6 ,  as am en d ed  th ere a fte r, i f  applicable.

(x iv ) T h e  u n it  h a s  to  o b ta in  n o  o b je c tio n  c e r tif ic a te  fro m  th e  C e n tr a l  G r o u n d  w a te r  A u th o r ity , o r  

th e  c o n c e rn e d  s ta te  a u th o r i ty  fo r  a n y  g r o u n d  w a te r  a b s tr a c t io n , i f  a p p lic a b le .

(x v ) T h e  im p o r t ,  s to c k in g , d is tr ib u tio n , s a le  a n d  u s e  o f  s in g le  u s e  p la s tic , in c lu d in g  p o ly s ty re n e  

a n d  e x p a n d e d  p o ly s ty re n e , c o m m o d itie s  a s  s ta te d  in  th e  P la s tic  W a s te  M a n a g e m e n t 

(A m e n d m e n t)  R u le s , 2 0 2 1 s h a I I  b e  p r o h ib ite d  w ith  effec t f r o m  th e  1 s t  J u ly , 2 0 2 2 .

(x v i) T h e  u n i t  s h a ll  c o m p ly  to  th e  G u id e lin e s  a n d  D U S T  M itig a tio n  m e a s u r e s  in  h a n d lin g  

C o n s tr u c tio n  m a te r ia l  a n d  C  &  D  w a s te  issu ed  b y  c e n tr a l  P o llu tio n  C o n tr o l  B o a rd  a n d  a r e  

p la c e d  o n  B o a r d  w e b s ite  g o a sp c b .g o v .in

(x v ii) T h e  w a s te  d u m p  slo p e s s h a ll  b e  c o v e re d  w ith  b io d e g r a d a b le  g e o te x tile  m a ts .

(x v iii) T h e  m in in g  f i r m  s h o u ld  m a n a g e  th e  d a ily  t r i p s  in  s ta g g e r e d  m a n n e r  in  c o n s u lta tio n  w ith  

G S P C B  so  t h a t  t r a f f ic  c o n g e stio n  is a v o id e d  a t  m a jo r  ju n c tio n s .

(x v i) T h e  m in in g  a c tiv ity  s h a ll  b e  s tr ic tly  in  a c c o rd a n c e  to  th e  m in in g  p la n  a p p r o v e d  b y  th e  I n d ia n  

B u re a u  o f  M in e s .

(x v ii) T h o s e  m in e s  h a v in g  p a r t  fo r e s t  a n d  p a r t  n o n -fo re s t a r e a s  a n d  h a v e  n o t o b ta in e d  fo re s t 

c le a ra n c e , c o n s e n t to  o p e r a te  s h o u ld  b e  lim ite d  to  n o n -fo r e s t a r e a

(x v iii) M in in g  lease  w ith  c o m m o n  t r a n s p o r t  r o u te  s h o u ld  c a r r y  o u t  A m b ie n t  A ir  Q u a lity  

M o n ito r in g  a lo n g  th e  t r a n s p o r t  r o u te  in  c o n s u lta tio n  w ith  th e  B o a r d  b e fo re  th e  

c o m m e n c e m e n t o f  m in in g  o p e r a tio n .

(x ix ) O th e r  r e la te d  p e rm is s io n s  a s  a p p lic a b le  in  th e  E C  h a s  to  b e  o b ta in e d  fro m  th e  c o m p e te n t 

a u th o r it ie s  b e fo re  th e  c o m m e n c e m e n t o f  th e  m in in g  o p e r a tio n s
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(x x ) T h e  m in in g  u n i t  s h a ll  s u b m it  t h e  y e a r  w ise  p r o d u c tio n  &  d e v e lo p m e n ta l  p la n  d u ly  a p p r o v e d  

b y  th e  I B M  b e f o re  th e  c o m m e n c e m e n t o f  th e  m in in g  o p e r a tio n s

(x x i) T h e  le ase  h o ld e r  h a s  to  o b ta in  n o  o b je c tio n  c e r tif ic a te  f r o m  th e  C e n tr a l  G r o u n d  W a te r  

A u th o r ity  o r  t h e  c o n c e rn e d  S ta te  A u th o r ity  fo r  a n y  g r o u n d  w a te r  a b s tr a c t io n , i f  a p p lic a b le .

(x x ii) T h e  lease  h o ld e r  s h a ll  c o m p ly  to  th e  G u id e lin e s  a n d  D U S T  M itig a tio n  m e a s u r e s  in  h a n d lin g  

C o n s tr u c tio n  m a te r ia l  a n d  C &  D  w a s te  issu e d  b y  c e n tr a l  P o llu tio n  C o n tr o l  B o a r d  a n d  a r e  

p la c e d  o n  B o a r d  w e b s ite  g o a s p c b .g o v .in .

(x x iii) T h e  m in in g  u n i t  s h a ll  s u b m it  e x is tin g  p la n  a n d  p ro p o s e d  m o d ific a tio n  a s  p e r  E C  c o n d itio n  

n o . 2 3 .1

(x x iv ) T h e  m in in g  u n it  s h o u ld  p ro v id e  o n lin e  re a l  tim e  a p p r o v e d  m e th o d o lo g y  o f  A m b ie n t a i r  a n d  

w a te r  m o n ito r in g  sy ste m s o n  t r a n s p o r ta t io n  ro u te s  a n d  a t  w a te r  d is c h a r g e  p o in ts  in  w a te r  

b o d ie s  re s p e c tiv e ly  w ith  c o n n e c tiv ity  to  B o a r d .

(x x v ) T h e r e  s h o u ld  b e  s h o u ld e rs / s m a ll p illa rs  o n  b o th  s id e  o f  th e  r o a d  so  t h a t  th e  r u n n in g  tr u c k s  

so n o t  p ly  o v e r  th e  soil ly in g  on th e  r o a d  sid e .

(x x v i) T h e  o re  t r a n s p o r ta t io n  tru c k s  s h o u ld  b e  c h e c k e d  f o r  em issio n  to  h a v e  a  c o n tro l  o n  v e h ic u la r  

e m is s io n .n g  o n  th e  r o a d  sid e .

(x x v ii) O ld  t r u c k s  m a n u f a c tu r e d  b e fo re  a  p a r t i c u la r  d a te  m a y  n o t  b e  allo w e d  f o r  o r e  t r a n s p o r ta t io n .

(x x v iii)P e rm a n e n t h a u l  r o a d  s h o u ld  b e p ro v id e d  w ith  w a te r  s p r in k le r s  a n d  lo g g in g  to  b e  

m a in ta in e d .

F o r  d r y  c r u s h in g  s y s te m  s u ita b le  d u s t  e x tr a c to r s  m a y  b e  p r o v id e d  a s  th e  G o v e rn m e n t 

P o ly te c h n ic  S c h o o l M a y e m  is s i tu a te d  n e a r b y

A ir  m is tin g  / fo g g in g  sy stem  s h o u ld  b e  u se d  d u r in g  d r y  s e a s o n s  n e a r  th e  o re  h a n d lin g  

p la c e s/p o in ts .

P r o p e r  s p illa g e  c o n tr o l  m e c h a n is m  s h o u ld  b e  d o n e  fo r  th e  p ly in g  t r u c k s . A lso  P r o p e r  g a r la n d  

d r a in s  s h o u ld  b e  m a in ta in e d  to  p r e v e n t  d ir e c t  r u n o f f  f r o m  th e  m in e  to  th e  n e a r b y  

a g r ic u l tu r a l  fie ld  a n d  riv e r .

(x x x ii) Q u a lifie d  E n v ir o n m e n ta l  e n g in e e rs /p e rs o n n e l sh o u ld  b e  d e p u te d  in  m in e s  to  c o n d u c t th e  

m in in g  o p e r a tio n s  in  e n v iro n m e n ta l  b e n ig n  m a n n e r s . T h e  d u tie s  o f  th e s e  p e rs o n n e l w ill b e  

to  c o n tro l  o v e r lo a d in g  &  sp illa g e , r e d u c e  h a u l r o a d  e m issio n s, h a u l  ro a d  m a in te n a n c e , m in e  

tr a f f ic  c o n tr o l , w a te r  s p r in k lin g , id e n tif ic a tio n  o f  p o llu tin g  v e h ic le s , e f f lu e n t m a n a g e m e n t, 

e n h a n c e  g re e n  b e lts , r e c la m a tio n , e ro sio n  c o n tro l, m o n ito r in g , t r a i n i n g  a n d  a w a re n e s s , etc .

(x x x iii)T h e  m in in g  u n i t  s h a ll  s u b m it  p la n /p r o p o s a l  f o r  d e c a rb o n is a tio n  a s  p e r  C O P  2 6  re s o lu tio n .

(x x x iv )T h e  m in in g  u n i t  n e e d s  to  c o m p ly  w ith  th e  p r e - re q u is ite s  p r i o r  to  s t a r t  a c tu a l  m in in g  

o p e r a tio n s  s u c h  a s  e x e c u tio n  o f  m in in g  lea se  , in s ta lla tio n  o f  a i r  q u a li ty  a n d  w a te r  q u a lity  

m o n ito r in g  fa c ilitie s  in  th e  c o re  z o n e /b u ffe r  z o n e , t r a n s p o r ta t io n  r o u te  as  a p p lic a b le .

(x x x v ) T h e  m in in g  u n i t  s h a ll  ta k e  u tm o s t  c a r e , so  t h a t  M a y e m  a n d  o th e r  w a te r  b o d ie s  in  v ic in ity  o f  

m in in g  a c tiv ity  a r e  n o t  a ffe c te d .
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(x x x v i)A s m u c h  a s  p o s s ib le  re fillin g  o f  m in in g  p its  s h o u ld  n o t  b e  r e s o r te d  to  esp e cially  w h ic h  a r e  

filled  w ith  w a te r  a n d  c a r e  s h o u ld  b e  ta k e n  w h ile  re fillin g  to  e n s u r e  t h a t  a q u if e r  s t r a t a  is n o t 

v is ite d .

(x x x v ii) T h e  u n i t  h a s  to  o b ta in  r e g is tr a tio n  / m e m b e r s h ip  w ith  t h e  C H W T S D F  o p e r a te d  b y  th e  M /s 

P o n d a  E n v o c a r e  a t  P is s u r le m  f o r  th e  d isp o sa l o f  h a z a r d o u s  w a s te  w ith in  3 0  d a y s  o f  re c e ip t  

o f  th is  c o n s e n t.

(x x x v iii)T h e  m in in g  u n i t  h a s  to  r e g is te r  w ith  th e  G IE M A (G o a  in d u s tr ie s  E n v ir o n m e n t  M a n a g e m e n t  

A s s o c ia tio n ) w ith in  3 0  d a y s  o f  r e c e ip t  o f  th is  c o n s e n t, i f  a p p lic a b le .

(x x x ix )T h e  lease  h o ld e r  s h a ll  o b ta in  th e  v a lid  E n v ir o n m e n ta l  C le a r a n c e , L e a s e  fro m  D M G  a n d  th e  

p e rm is s io n  fr o m  a n y  o th e r  r e la te d  a u th o r i ty  a ll th e  tim e  d u r in g  its  o p e r a tio n .

(x l) T h e  le a s e -h o ld e r  is m a n d a te d  to  c o m p ly  w ith  a ll th e  c o n d itio n s  r e f e r r e d  in  th e  E n v ir o n m e n ta l  

C le a r a n c e  (E C )  issu e d  b y  th e  M in is tr y  o f  E n v ir o n m e n t, F o r e s t  a n d  C lim a te  C h a n g e  v id e  its  

E C  file  n o - I A - J - 1 1 0 1 5 / 3 / 2 0 2 3 - I A - n (N C M ) d a te d  2 3 / 0 1 / 2 0 2 4 .

(x li) T h e  P r o je c t  P r o p o n e n t  s h a ll  s u b m it  six  m o n th ly  c o m p lia n c e  r e p o r ts  o n  th e  s ta tu s  o f  th e  

im p le m e n ta tio n  o f  th e  s t ip u la te d  e n v iro n m e n ta l  s a f e g u a r d s  to  th e  M O E F C C  &  its  c o n c e rn e d  

R e g io n a l O ffic e , C e n tr a l  P o llu tio n  C o n tr o l  B o a r d  a n d  S ta te  P o llu tio n  C o n tr o l  B o a rd .

T o ,

V E D A N T A  L I M I T E D

(M IN IN G  U N IT : B L O C K  I-  B I C H O L IM  M IN E R A L  B L O C K )

S e s a G h o r , 2 0  E D C  C o m p le x ,P a tto , P a n a j i -  G o a

C opy to: - 1. D ire cto rate  o f  M in es &  G eo lo g y , G ro u n d  F lo o r, In stitu te  M en ezes B rag a n za,

P a n a ji-G o a

2 .  M in istry  o f  E n v iro n m e n t, F o re st and C lim ate C hange, IA  D iv isio n , In d ira  P ary a v ara n  

B h aw an , Jo rB ag h , N e w  D elhi- 1 1 0 0 0 3

3 . A c co u n ts  S ection

4 . C o n cern ed  F ile

5 . G u ard  File

R eceip t no . A m o u n t D ate

3 5 3 8 1 9 ,0 0 ,0 0 0 .0 0 / - 1 2 / 0 2 / 2 0 2 4

S h a m i l a  Digitally signed 
: by Shamila Dos

M i l a g r e s  

M o n t e i r o  1 4 :3 6 :1 2 +0 5 -3 0 '

(D r . S h a m ila  M o n te iro )  

M e m b e r  S e c r e ta r y  

G o a  S ta te  P o llu tio n  C o n tr o l  B o a rd

Milagres 
Monteiro 
Date: 2024.09.04
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Goa State Pollution Control Board QEHS-CIE-F(06-03)

CUSTOMER FEEDBACK
Dear Citizen / Customer,
We appreciate you for sparing a few minutes for giving us your valuable feedback on our services

Name: ....................................................................................................................................................................................

Contact..................................................................................................................................................................................

Address:................................................................................................................................................................................

Email:...............................................................................................................Date.............................................................. .

Name of the service availed:................................................................................................................................................

Are you aware that service standards are included in the Citizen’s Charter as available on Board’s website :www.goaspcb.gov.in? 

Yes  ̂ | No  ̂ j

If yes, is the Citizen Charter simple and easy to understand?

Yes ( 1 No f 1

Description of service delivery parameters 
(Consents/Authorization/RTI’s/Complaints etc.)

Excellent Good Fair Average Poor Reason for grading

Time taken to deliver service in comparison to service 
standards mentioned in Citizen’s Charter

Quality of service (accuracy, completeness)

Knowledge of dealing hand / staff regarding 
services/schemes

Courtesy of staff

Board’s response in view of your query/requirement is 
to your satisfaction

Date of your visit to the office and your overall 
experience

Suggestions for improvement, if any

Signature & date
To,
The Member Secretary,
Goa State Pollution Control Board,
Near Pilerne Industrial Estate,
Opposite Saligao Seminary, Saligao, Bardez, Goa. 403511

❖ Please note that your feedback is considered essential for overall improvement and development of Board functions in service of 
environment.
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Phone Nos: 0832- 2407700, J 5 S L . Email Ids:
7 4 0 7 7 0 1  7 4 0 7 7 0 7  Chairman, GSPCB: chairman-qspcb.qoa@nic.in

' ' •SSffiS' Member Secretary, GSPCB: ms-qspcb.qoa@nic.in
2407703 Office: mail.qspcb@qov.in

(An ISO 9001-2015, SSO 14001:2015,180 45001:2018 Certified Board)

N O .1 2 / 2 0 2 4 - P C B / 2 4 7 9 2 3 5 / R 0 0 0 1 6 8 1 2  D a te :  0 2 / 1 2 / 2 0 2 4

R e n e w a l o f  C o n s e n t  to  O p e r a t e  u n d e r  S e c tio n  2 5 / 2 6  o f  t h e  W a t e r  (P r e v e n t i o n  &  C o n tr o l  o f  

P o llu tio n )  A c t , 1 9 7 4  &  u n d e r  S e c tio n  2 1  o f  t h e  A i r  (P r e v e n t io n  &  C o n t r o l  o f  P o llu t io n )  A c t, 1 9 8 1  

a n d  A u th o r iz a t io n  u n d e r  R u l e  6 ( i )  o f  t h e  H a z a r d o u s  a n d  O t h e r  W a s te s  (M a n a g e m e n t  a n d  

T r a n s b o u n d a r v  M o v e m e n t)  R u le s  2 0 1 6 ,  a s  a m e n d e d  t h e r e a f t e r

[T o  b e  r e f e r r e d  a s  W a t e r  A c t, A ir  A c t a n d  H W  (M  &  T )  R u le s  re s p e c tiv e ly ]

R E N E W A L  O F  C O N S E N T T O  O P E R A T E  &  A U T H O R I Z A T I O N  is h e re b y  g ra n te d  to

B I C H O L I M  M I N E R A L  B L O C K -  B L O C K  1 (A U C T I O N  B L O C K ),

O F  M /S  V E D A N T A  L I M I T E D  

M in e  L e a s e  a r e a  o f  4 7 8 . 5 2 0 6  h a  

( R e p r e s e n te d  b y : M r .  D h i r a j k u m a r  J a g d i s h )

(R e d  C a te g o r y )

B ic h o lim , B o r d e m , L a m g a o , M u lg o a ,

M a y e m  &  S ir ig a o  

V illa g e s  o f  B ic h o lim -  G o a .

L o c a te d  in  th e  a re a  d e c la re d  u n d e r  th e p ro v is io n s  o f  th e  W a te r  A c t &  A ir  A c t, su b je c t to  th e  p ro v isio n s  

o f  th e  A c t a n d  th e  R u le s  a n d  th e  O rd e rs  th a t m a y  b e  m a d e  fu rth e r a n d 's u b je c t to  th e  fo llo w in g  term s an d  

conditions:

1 .  T h is  R e n e w a l o f  C o n s e n t to  o p e ra te  &  a u th o riz a tio n  is issu e d  in  s u p e rse s s io n  o f  th e  e a rlie r

C o n se n t O rd e r issu e d  v id e  O rd e r N o . l 2 / 2 0 2 4 - P C B / 2 2 8 9 0 6 2 / R 0 0 0 1 5 6 7 4  d t. 0 4 / 0 9 / 2 0 2 4  &  

A m e n d m e n t O rd e r  issu e d  v id e  O rd e r N o . 1 2 / 2 0 2 4 -P C B /  2 4 1 1 2 5 2  d a te d  1 4 / 1 1 / 2 0 2 4  &  is v a lid

u p  to  S ix  m o n th s  f r o m  t h e  d a t e  o f  is s u e  o f  th is  c o n s e n t.

2 .  T h is  R e n e w a l o f  C o n s e n t to  O p e ra te  is  v a lid  fo r th e  a c tiv ity  of:

S r .  N o . D e s c r ip t io n Q u a n ti ty /  C a p a c ity

1 . P r o d u c t i o n  o f  I r o n  O r e 3 . 0  M T P A

2 . D r y  C r u s h i n g  a n d  S c r e e n in g  P la n t 4 .0  M T P A

3 .  C O N D I T I O N S  R E Q U I R E D  T O  B E  C O M P L I E D  U N D E R  T H E  W A T E R  A C T :

(i)  T h e  d a ily  q u a n tity  o f  in d u s tria l e fflu e n t fro m  w o rk s h o p  o f  th e  m in in g  b lo c k  sh a ll n o t  ex c e e d  8  

K L D .

(ii)  T h e  d a ily  q u a n tity  o f  d o m e stic  e fflu e n t fro m  th e  v a rio u s  fa c ilitie s  w ith in  th e  m in in g  b lo c k  sh a ll 

n o t e x c e e d  2 8 . 8  K L D .
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( iii)  I n d u s t r i a l  E f f lu e n t  D is p o s a l:

T h e  u n it sh a ll p ro v id e  O il a n d  G re a se  tra p  fo r th e  e fflu e n t g e n e ra te d  fr o m  th e  W o rk sh o p  a n d  

en su re  th a t  th e  sa m e  m e e ts  th e  G e n e ra l S ta n d a rd  fo r  D isc h a rg e  o f  E n v iro n m e n ta l P o llu tan ts: P a rt 

A  n o tifie d  u n d e r  th e  S c h e d u le  V I o f  th e  E n v iro n m e n t (P ro te c tio n ) A c t, 1 9 8 6 .

( iv )  D o m e s tic  E f f lu e n t  t r e a t m e n t  a n d  D is p o s a l:-

T h e  d o m e stic  w a s te w a te r  sh all b e  tre a te d  in a  p ro p e rly  d e s ig n e d  se p tic  ta n k  a n d  d isc h a rg e d  on 

la n d  fo r  p e rc o la tio n  th ro u g h  s o a k  p it o f  a d e q u a te  size  w ith in  th e  u n it  p re m ise s .

(v )  T h e  ra in  a c c u m u la te d  m in in g  p it  w a te r  i f  a n y  sh o u ld  b e  ro u te d  th ro u g h  s e ttlin g  p o n d s  a n d  filte r 

b ed s  a n d  m e e ts  th e  s ta n d a rd s  as b e lo w  a n d  re s u lts  sh a ll b e  s u b m itte d  to  th e  B o a rd  o ffice  in  th e  

ev e n t o f  d is c h a rg e  b e fo re  th e  1 5 th o f  e v e ry  m onth:

p H B etw een . 5 .5  &  9 .0

S u sp e n d e d  S o lid s  (n o n -ra in y  d a y ) N o t to  e x c e e d 5 0  mg/1

S u sp e n d e d  S o lid s  (ra in y  d a y ) N o t to  e x c e e d 1 0 0  mg/1

Iro n N o t to  e x c e e d 3  m g  / 1

M a n g a n e se N o t to  e x c e e d 2  m g  / 1

O il &  G re a se N o t to  ex c ee d 1 0 g /l

(v i) T h e  m in in g  u n it sh a ll p ro v id e  a n d  m a in ta in  F ilte r  b e d s , ch e c k d a m , g a rla n d  d ra in s , a rre s to r  w a ll, 

to e  w a ll a ll th e  tim e s  a ro u n d  re je c t d u m p s fo r s e ttle m e n t o f  s u s p e n d e d  p a rtic le s  a n d  to  p re v e n t 

s ilta tio n .

(v ii)  C o u rsin g  o f  r u n o f f  w a te r  d o w n  th e  s lo p e  in to  th e  s e ttlin g  p o n d s/m in in g  p its .

(v iii)  T o  p re v e n t s ilta tio n  o f  riv e rs/  n allah s/ fie ld s  c a tc h  d ra in s, to e  w all, filte r  b ed , ch e ck  dam , g a rla n d  

d ra in s , a rre s t w a ll  a n d  s ilta tio n /se ttlin g  p o n d s  sh all b e  m a in ta in e d .

( ix )  T h e  m in in g  u n it  s h o u ld  m e e t th e  w a te r  re q u ire m e n ts  o f  th e  n e a rb y  v illa g e s  i f  re q u ire d .

(x )  W a te r  Q u a lity  M o n ito rin g  sta tio n s  as s ta te d  in  th e  ta b le  b e lo w  s h a ll b e  e s ta b lish e d  in  

c o n su lta tio n  w ith  th e  B o a rd  O ffic ia ls . R e g u la r  w a te r  q u a lity  m o n ito r in g  o f  g ro u n d  w a te r  

& s u rfa c e  w a te rle v e l a n d  q u a lity  sh o u ld  b e  ca rrie d  o u t m o n th ly  th ro u g h  N A B L /M o E F & C C  

a c c re d ite d  la b o ra to ry  in  a ll se a so n s a n d  th e  re s u lts  h a v e  to  b e  s u b m itte d  to  th e  B o a rd  o ffic e  b y  

th e  1 5 th o f  e v e ry  m o n th .

S r. N o. S u rfa ce  w a te r  m o n ito rin g  locations

1. 1 T o p  (B ic h o lim  D h a b d a b h a )

2 . 2  T o p  D isc h a rg e  (L a m g a o )

3 . 5  T o p  D isc h a rg e  (M u lg a o )

4 . U p s tre a m  B ic h o lim  R iv e r

5 . D o w n s tre a m  B ic h o lim  R iv e r

6 . U p s tre a m  A s s o n o ra  R iv e r
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7 . D o w n s tre a m  A s s o n o ra  R iv e r

S r. No. G ro u n d  w a te r  m o n ito rin g  locations

1. W ell w ater B icholim

2 . W ell w ater Lam gao village

3. W ell w ater M uigao village

4 . W ell w ater Pilgao village

5. W ell w ater M ayem  village

(x i)  T h e  m in in g  u n it  s h o u ld  m a in ta in  th e  p u m p in g  s c h e d u le  fo r  p u m p in g  th e  ra in  a c c u m u la te d  w a te r  

fro m  th e  m in in g  p it.

(x ii)  T h e  m in in g  u n it  sh a ll s triv e  to  im p le m e n t su itab le  c o n s e rv a tio n  m e a s u re s  to  au g m en t g ro u n d  

w a te r  re s o u rc e s  w h e re v e r p o s s ib le  in  th e  area .

(x iii)  T h e  m in in g  u n it  sh all in s ta ll o n lin e  w a te r  m o n ito rin g  sta tio n s  at fin al d is c h a rg e  p o in ts  fro m  th e  

lease .

(x iv ) T h e  m in in g  u n it  s h o u ld  m a in ta in  a  p u m p in g  L o g  b o o k  in  th e  fo llo w in g  fo rm at:________ __________

Sr. No. C apacity o f  the

pump

(litres/m in)

D ate Start time E nd D uration o f  

pum ping (in  

m inutes)

Q ty. o f  w ater 

pum ped in KLD

Rem arks

(x v ) T h e  m in in g  u n it  s h o u ld  s ta c k  th e ir  o re  a n d  o re  o v e r b u rd e n  as p e r  th e  a p p ro v e d  m in in g  p lan .

(x v i)  T h e  m in in g  u n it  s h o u ld  in s ta ll R e lia b le  flo w  m e te r  to  m a in ta in  r e c o rd  o f  w a te r  c o n su m p tio n  p e r  

d ay . T h e  re c o rd s  so  m a in ta in e d  sh a ll b e  m a d e  a v a ila b le  to  th e  B o a rd  o ffic ia ls  w h e n e v e r re q u ire d .

(x v ii) A  g o o d  h o u s e -k e e p in g  sh a ll b e m a in ta in e d  w ith in  th e  m in in g  lea se  area.

(x v iii)  N o n - H a z a r d o u s  S o lid  W a s te :

A ll th e  S o lid  w a ste s  a ris in g  in  th e  p re m is e s  sh all b e  p ro p e rly  c la s s ifie d  a n d  d isp o se d  o f f  to  th e

s a tis fa c tio n  o f  th e  B o a rd . T h e  to ta l q u a n tity  sh a ll b e  s e g re g a te d  a n d  tre a te d  as follow s:

S r . n o . S o lid  w a s te Q u a n t i t y  &  D is p o s a l

1. O v e rb u rd e n A s p e r  IB M  a p p ro v e d  p la n

4 .  C O N D I T I O N S  S T I P U L A T E D  U N D E R  A I R  A C T :

(i)  T h e  m in in g  u n it  s h a ll m a in ta in  a n d  o p e ra te  a ir p o llu tio n  c o n tro l s y s te m  o f  a d e q u a te  c a p a c ity  fo r

th e  fo llo w in g  e q u ip m en ts:

Sr. No. Name of
Equipments/
Installation

No of 
Installation

Capacity S 0 2
Kg/Hr

NOx HC CO PM

(g/kw-hr)

1. D.G. set 01 500 KVA 4.68 9.2 1.3 3.5 0.3
2. D.G. set 02 200 KVA 1.8 9.2 1.3 3.5 0.3
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3. D.G. set 01 250 K V A 2.88 9.2 1.3 3.5 0.3

S r. N o. N a m e o f 

E q u ip m en ts/ 

In s ta lla tio n

N o o f 

In sta lla tio n

C ap ac ity s o 2
K g /H r

P a rtic u la te  M a tte r  

m g/N m 3

1. D .G . set 01 1000 KV A 8 .6 4 75

(ii)  T h e  a p p lic a n t sh a ll o b s e rv e  th e  fo llo w in g  sta n d a rd s  fo r D . G . S ets  >  1 0 0 0  K V A

S r . N o P a r a m e t e r s L im its

1. N O x  (a s  N O 2) 1 1 0 0  p p m v  (a s  1 5 %  O 2)  D ry  b a sis  in  p p m v

2 . N M H C (a s  C ) 1 5 0  m g /N m 3 (a t  1 5 %  O 2)

3 . P a rtic u la te  M a tte r 7 5  m g /N m 3 (a t  1 5  %  O 2)

4 . C O 1 5 0  m g /N m 3 (a t  1 5  %  0 2)

5 . S u lp h u r C o n te n t in F u e l L e ss  th a n  2 %

(iii)  T h e  m in in g  u n it sh a ll e re c t th e  staclc(s) o f  th e  fo llo w in g  sp ec ific atio n s:

S r .  N o S ta c k  a t t a c h e d  to H e ig h t

1. D .G . se t ( 2 0 0  K V A ) 2 . 8  m tr  (e a c h )

2 . D .G . se t ( 2 5 0  K V A ) 3 .1  m trs

3 . D .G . set ( 5 0 0  K V A ) 9 . 4  m trs

4 . D .G . set ( 1 0 0 0  K V A ) 1 1 .3  m trs

T h e  m in in g  u n it sh a ll o b s e rv e  th e  fo llo w in g  stan d arc s:-

S r . N o T y p e  o f  fu e l Q u a n t i t y  / h r

1. H .S .D . (f o r  D .G . se t o f  2 0 0  K V A ) 2 5 1 trs/h r (e a c h )

2 . H .S .D . (f o r  D .G . se t o f 2 5 0  K V A ) 4 0 1 trs/h r

3 . H .S .D . (f o r  D .G . set o f  5 0 0  K V A ) 651trs/h r

4 . H .S .D . (f o r  D .G . se t o f  1 0 0 0  K V A ) 1 2 0 1trs/h r

(v )  T h e  S ta c k  P o r t  H o le  a n d  P la t f o r m  is to  b e  d e s ig n e d  a s  p e r  C P C B  g u id e lin e s  M e th o d  1 P a r t  

1 o f  S ta c k  M o n i t o r i n g  -  M a t e r ia l  &  m e th o d o lo g y  f o r  is o k in e tic  s a m p lin g

(v i) T h e  m in in g  u n it s h o u ld  c o m p ly  w ith  all th e  s tan d ard s  fo r D .G . S ets  p re s c rib e d  at Sr. n o . 9 4 ,  9 5

an d  9 6  o f  S c h e d u le  I o f t h e  E n v iro n m e n t (P ro te c tio n ) R u le s , 1 9 8 6 .

(v ii)  T h e  u n it  sh o u ld  c a rry  o u t  e m is s io n  m o n ito rin g  fro m  th e  s ta c k s  o n c e  e v e ry  y e a r  fro m  a  la b o ra to ry  

re c o g n iz e d  b y  M in is tr y  o f  E n v iro n m e n t a n d  F o re s t  u n d e r  th e  E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  

an d  th e  re s u lt  sh all b e  s u b m itte d  to  th is  B o a rd  b y  th e  1 5 th o f  s u b s e q u e n t m o n th .

(v iii)  A m b ie n t A ir  Q u a lity  M o n ito rin g  sta tio n s  as s ta te d  in  th e  ta b le  b e lo w  s h a ll b e  e s ta b lish e d  in

c o n su lta tio n  w ith  th e  B o a rd  O ffic ia ls  in  th e  c o re  z o n e  as w e ll as in  th e  b u ffe r  z o n e  fo r m o n ito rin g  

P a rtic u la te  M a tte r , P M 1 0 , P M 2 .5 ,  N O x  a n d  S O 2 . L o c a tio n  o f  th e  a m b ie n t a ir  q u a lity  sta tio n s  an d  

th e  fre q u e n c y  o f  m o n ito r in g  sh o u ld  b e  tw ic e  a  w e e k  fo r  th e  c o re  z o n e  a n d  th e  b u ffe r  z o n e  fro m  a 

la b o ra to ry  re c o g n iz e d  b y  M in is try  o f  E n v iro n m e n t, F o re st &  C lim a te  C h an g e  u n d e r  th e  

E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  a n d  re su lts  sh all b e  su b m itte d  re g u la rly  to  th is  B o a rd .
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S r . N o B u f f e r  z o n e  m o n ito r in g  lo c a tio n s

1 L a m g a o  v illa g e

2 M u ig a o  v illa g e

3 P ilg a o  v illa g e

4 S h irg ao  v illa g e

5 T ra n s p o rta tio n  ro u te

(ix )  A p p lic a n t sh a ll a c h ie v e  fo llo w in g  q u a lity  fu g itiv e  e m is s io n  sta n d a rd s  in  th e  c o re  zone:

F ug itiv e E m issio n  S ta n d a rd s

P a r t i c u l a t e  m a t t e r 1 2 0 0  p g /m 3

F u g itiv e  e m is s io n  sh a ll b e  m o n ito re d  in  th e  p re d o m in a n t d o w n w in d  d ire c tio n  a t a

d is ta n c e  2 5 .0 ± 2 .0  m e te rs  fro m  th e  so u rc e  o f  fu g itiv e  e m is s io n  a s  p e r  follow ing:

A re a M o n ito rin g  lo catio n

M in e  face/ b e n c h e s D rillin g , e x c a v a tio n  a n d  lo a d in g  a p p lic a b le  fo r  

o p e ra tin g  b e n c h e s  a b o v e  w a te r  ta b le

H a u l ro a d s/ se rv ic e  ro a d s H a u l ro a d s  to  o re  p ro c e s s in g  p la n t, w a s te  d u m p s a n d  

lo a d in g  areas an d  se rv ic e  ro a d

C ru sh in g  p la n t R u n - o f f  m in e  u n lo a d in g  a t h o p p e r , c ru sh in g  areas, 

sc re en s a n d  tra n s fe r  p o in ts

S c re en in g  p la n t S cre en s, c o n v e y in g  a n d  tra n s p o rta tio n  o f  o re  

d isc h a rg e  p o in ts

O re  s to ra g e  &  lo a d in g In te rm e d ia te  s to c k  b in / p ile  a re a s , o re  s to c k  bin/ p ile  

are a s , w a g o n / tru c k  lo a d in g  areas

W a s te  du m p A c tiv e  w a ste / re je c t d u m p s

T h e  m o n ito rin g  stan d arc s in  B u ffe r  z o n e  w o u ld  b e  as p e r  th e  ta b le oelow :

S 0 2 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 5 0  p g / m 3

N o t  to  E x c e e d  ( 2 4  h o u rs ) 8 0  p g / m 3

N O x N o t  to  E x c e e d  (A n n u a l A v e ra g e ) 4 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs) 8 0  p g / m 3

PM,0 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 6 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs) 1 0 0  p g / m 3

PM2.5 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 4 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs) 6 0  p g / m 3

All other param eters should m eet the standards specified in N A A Q S notil icatio n  dated 1 8 thN ovem ber

2009 fo r the re levan t industry .

(x )  T h e  u n it  n ee d s to  in s ta ll th e  p e rm a n e n t w a te r  sp rin k lers  a lo n g  3 . 4 0  k m  h a u l r o a d  w ith in  th e  M L  

are a  an d  2 . 8 0 1cm le n g th  o u ts id e  th e  M L  a re a  o n  e ith er s id e  o f  th e  ro a d  in  p h a s e d  m an n e r

(x i)  T h e  P ro je c t P ro p o n e n t sh a ll in sta ll a  m in im u m  o f  3  ( th r e e )  C o n tin u o u s  A m b ie n t A ir  Q u a lity  

M o n ito rin g  S ta tio n s  in  c o n s u lta tio n  w ith  C P C B /S P C B  w ith  1 (o n e )  in  u p w in d  an d  2  ( tw o )  in 

d o w n w in d  d ire c tio n  b a s e d  o n  lo n g  te rm  c lim a to lo g ic a l d a ta  a b o u t w in d  d ire c tio n  s u c h  th a t  an  

an g le  o f  1 2 0 °  is m a d e  b e tw e e n  th e  m o n ito rin g  lo c a tio n s  to  m o n ito r  c ritic a l p a ra m e te rs , re le v a n t 

fo r  m in in g  o p e ra tio n s , o f  a ir  p o llu tio n  v iz . P M 1 0 , P M 2 .5 ,  N 0 2 ,  C O  a n d  S 0 2  e tc . as p e r  th e
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m e th o d o lo g y  m e n tio n e d  in  N A A Q S  N o tific a tio n  N o . B - 2 9 0 1 6 / 2 0 / 9 0 / P C I / I , d a te d  1 8 .1 1 .2 0 0 9  

co v e rin g  th e  a s p e c ts  o f  tra n s p o rta tio n  a n d  u s e  o f  h e a v y  m a c h in e ry  in  th e  im p a c t zo n e . T h e  re a l  

tim e d a ta  so g e n e ra te d  sh o u ld  b e  d is p la y e d  d ig ita lly  a t e n try  a n d  e x it g a te  o f  m in e  lease  a re a  fo r 

p u b lic  d is p la y  a n d  sh all b e  lin k e d  to  se rv e r o f  C P C B /S P C B .

(x ii)  T h e  a m b ie n t a ir  q u a lity  sh a ll a lso  b e m o n ito re d  a t p ro m in e n t p la c e s  lik e  o ffic e  b u ild in g , c a n te e n  

etc . as p e r  th e  s ite  c o n d itio n  to  a sc e rta in  th e  e x p o s u re  c h a ra c te ris tic s  a t  sp e c ific  p la c e s . T h e  

ab o v e d a ta  sh all b e  d ig ita lly  d is p la y e d  w ith in  0 3  m o n th s  in  fro n t o f  th e  m a in  G a te  o f  th e  m in e  

site.

(x iii)  The mining unit shall operate and maintain online noise monitoring and dust monitoring 
station installed at the transportation route near Sarmanas Jetty and the same shall be in 
continuous connection with the Board server.

(x iv ) The mining unit shall operate and maintain CCTV Camera installed at the exit gate from 
mine towards the jetty to monitor if the trucks are properly covered with tarpaulin before 
exit and the online connectivity to the GSPCB of the same shall be maintained.

(x v )  T h e  p ro je c t p ro p o n e n t sh o u ld  h o t m ix  th e  d e d ic a te d  ro a d  o u tsid e  th e  m in e  lease w h ic h  is u s e d  fo r 

tra n s p o rta tio n  o f  o re  in  p h a s e d  m an n er.

(x v i) T h e  tru c k s/tip p e rs  e n g a g e d  in  tra n s p o rta tio n  o f  o re  sh all h a v e  w ith  a tle a s t six  in ch es fre e  b o a rd  

a fte r fillin g  th e  c a rg o  b o x  to  a v o id  sp illa g e .

(x v ii)  A ll tru c k s/ tip p e rs  e n g a g e d  in  th e  tra n s p o rta tio n  o f  o re  sh all b e  c o v e re d  w ith  ta rp a u lin  a n d  th e  

ta rp a u lin  sh a ll b e  p ro p e rly  fa s te n e d  to  th e  ca rg o  b o x  to  e n su re  th e  o re  d o e s  n o t  g e t a ir b o rn e  o r  

sp ill o n  th e ro a d .

(x v iii)  In  c a se  o f  b re a k d o w n  o f  lo a d e d  tru c k s  / tip p e rs , u n lo a d in g  o f  o re  a t th e  r o a d  sid e  sh all b e  s tric tly  

a v o id ed .

(x ix ) T h e  ro a d s  in  m in in g  a re a s  sh a ll b e  sp rin k le d  w ith  w a te r  to  su p p re ss  d u s t p o llu tio n .

(x x ) T h e  m in in g  u n it  s h a ll p ro v id e  w ith  a d e q u a te  s iz e  w h e e l w a sh in g  fa c ility  w ith  ty re  sp rin k le rs  fo r 

th e  o re  tra n s p o rt v e h ic le s  a t  th e  ex it p o in t  o f  th e  m in e.

(x x i) T h e  m in in g  u n it s h o u ld  ta k e  a ffo re s ta tio n  in  a b a n d o n e d  m in in g  a re a s  a n d  o n  re je c t d u m p s lo c a te d  

w ith in  lease  area .

(x x ii)  S p illa g e  o f  o re  o n  th e  p u b lic  ro a d s  sh all b e  re m o v e d  im m e d ia te ly  o n  o c c u rre n c e .

(x x iii)  T h e  m in in g  c o m p a n y  s h o u ld  su b m it d eta ils  re g a rd in g  tra n s p o rta tio n  o f  o re  in  th e  fo llo w in g  

fo rm a t e v e ry  m o n th __________________________________________________________________________

Sr. Source D estination Qty. No. o f  trips 

(tipper tracks)

R oute (nam es o f  villages 

through w hich transportation 

takes place)

Remarks

(x x iv ) T h e  m in in g  u n it  s h o u ld  p ro v id e  m e c h a n ic a l sw e e p in g  a rra n g e m e n ts  fo r sw ee p in g  o f  ro a d s  

a ffe c te d  d u e  to  tra n s p o rta tio n  o f  iro n  o re .
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' (x x v ) T h e  m in in g  u n it sh a ll ta k e  a d e q u a te  m e asu re s  fo r  c o n tro l o f  n o is e  le v els  fro m  its o w n  so u rc es 

w ith in  th e  p re m is e s  in  re s p e c t o f  n o ise . T h e  lim its  a re  as fo llo w s:___________________________

C ateg o ry  o f  A rea/ Z o n e L im its in  dB  (A ) L e q

D ay  tim e N ig h t tim e

In d u stria l A re a 7 5 7 0

C o m m e rc ia l A re a 6 5 5 5

R e sid e n tia l A re a 5 5 4 5

S ile n ce  Z o n e 5 0 4 0

Day time is reckoned between 6 a.m. to 10 p.m. and night time is reckoned between 10 p.m. to 6 a.m

5. CONDITIONS REQUIRED TO BE COMPLIED UNDER THE HAZARDOUS AND 
OTHER WASTES (MANAGEMENT AND TRANSBOUNDRY MOVEMENT) RULES 
2016. AS AMENDED THEREAFTER

( i )  T h e  u n it is h e re b y  g ra n te d  a u th o riz a tio n  to  o p e ra te  a  fa c ility  fo r  c o lle c tio n , s to ra g e  an d  d isp o sa l 

o f  h a z a rd o u s  w a ste s  as s p e c ifie d  b elo w :

S r. No. C a teg o ry T y p e  o f  w a ste Q u a n tity M o d e o f  d isp o sal

1. 5 .1 U sed /Spent Oil 6 0  tons/annum
To recycler registered w ith SPCB and having 

valid  authorization o f  SPCB

2.
5 .2

Oil soaked Cotton 

w aste
9 tons/annum

To be sent to M/s V edanta Ltd. M et Coke 

D ivision, A m ona for incineration

3. 3 .3
C ontam inated

filters
5  tons/annum

To b e sent to CH W TSD F operated M/s. 

P onda E nvocare Ltd. at Pissurlem  ID C for 

incineration

4 . 3 3 .1 Em pty Paint Tins
3 0 0 0

nos/annum

To be sent to CH W TSD F operated M/s. 

Ponda E nvocare Ltd. at Pissurlem  ID C for 

incineration

(ii)  The authorization shall comply with the provisions o f the Environment (Protection) Act, 1986 
and the rule made there under.

( iii)  T h e  p e r s o n  a u th o riz e d  s h a ll  n o t  r e n t, len d , s e ll o r  tra n s fe r  o r  o th e rw is e  tra n s p o rt th e  h a z a rd o u s  

w a ste  w ith o u t o b ta in in g  p r io r  p e rm is s io n  o f t h e  G o a  S ta te  p o llu tio n  C o n tro l B o a rd .

( iv )  A n y  u n a u th o riz e d  c h a n g e  in  p e rso n n e l, e q u ip m e n t o r w o rk in g  c o n d itio n s  as m e n tio n e d  in  th e  

h o te l u n it  b y  th e  p e r s o n  a u th o riz e d  sh a ll c o n stitu te  a  b re a c h  o f  h is  a u th o riz a tio n .

(v )  I t  is a  d u ty  o f  th e  a u th o riz e d  p e r s o n  to  ta k e  p e rm is s io n  o f  th e  G o a  S ta te  P o llu tio n  C o n tro l B o a rd  

to  c lo se  d o w n  th e  fa cility .

(v i)  T h e  in n e r b o tto m  su rfa c e s  o f  th e  ta n k  sh a ll b e  im p e rv io u s e n o u g h  to  p re v e n t leak a g e  o r  se e p a g e  

o f  th e s e  w a ste s  in to  th e  su b  su rfa c e  so il o r  g ro u n d  w a te r.

(v ii)  T h e  o c c u p ie r sh a ll m a in ta in  a  m a n ife s t s y s te m  as p e r  R u le  1 9  fo r d is p o s a l o f  h a z a rd o u s  w a ste s  to  

en su re  th a t th e s e  w a ste s  a re  d e liv e re d  to  th e  d e s ig n a te d  fa c ility  p re v e n tin g  p ilfe ra g e  a n d  

c la n d e stin e  d is p o s a l d u e  to  u n fo re s e e n  ev e n ts  th a t  m a y  o c c u r  d u rin g  tra n sit.
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■ (v iii)  T h e  m a n ife st sh a ll b e  e n d o rs e d  b y  th e  d isp a tc h e r, tra n s p o rte r  a n d  re c e iv e r  o f  h a z a rd o u s  w a ste s . 

T h e  e n d o rs e d  c o p y  sh a ll b e  fu rn ish e d  to  th e  G o a  S ta te  P o llu tio n  C o n tro l B o a rd .

( ix )  U n d e r a n y  c irc u m sta n c e s  th e  h a z a rd o u s  w a ste  sh all n o t  b e  d isp o se d  to  u n a u th o riz e d  fa cilitie s .

(x )  T h e  o c c u p ie r  s h a ll m a in ta in  th e  re c o rd s  fo r  g e n e ra tio n , s to ra g e  a n d  d isp o sa l o f  h a z a rd o u s  w a ste  

in  F o rm  3  o f  as p e r  H a z a rd o u s  A n d  O th e r W a s te  (M a n a g e m e n t &  T ra n s b o u n d a ry  M o v e m e n t) 

R u les 2 0 1 6  as  a m e n d e d  th e re a fte r .

(x i)  T h e  o c c u p ie r  s h a ll fu rn is h  m o n th ly  re tu rn s  fo r  c o lle c tio n , s to ra g e  a n d  d is p o s a l o f  h a z a rd o u s  

w a ste  th ro u g h  o n lin e  O C C M S  sy stem s.

(x ii)  T h e  u n it  sh a ll p u t  u p  a  b o a rd  (m in im u m  siz e  6 x 4  F e e t)  a t p ro m in e n t lo c a tio n  n e a r th e  m a in  g a te  

p ro v id in g  d e ta ils  a s  fo llo w s in  E n g lish  a n d  K o n k a n i lan g u ag es:-

■ H a z a rd o u s  W a s te  c a te g o ry  n u m b e r.

■ H a z a rd o u s  W a s te  q u a n tity  n u m b e r.

■ T re a tm e n t fa c ility  fo r  ea c h  ca te g o ry .

* M o d e  o f  d is p o s a l fo r ea ch  ca te g o ry .

■ H a z a rd o u s  W a ste  A u th o riz a tio n  n u m b e r, d a te  a n d  v a lid ity  p e r io d .

■ W a te r  C o n se n t n u m b e r, d ate  an d  v a lid ity  p e r io d .

■ A ir  C o n s e n t n u m b e r, d a te  a n d  v a lid ity  p e rio d .

■ Q u a n tity  a n d  N a tu r e  o f  H a z a rd o u s  C h e m ica ls  b e in g  u se d .

(x iii)  T h e  o c c u p ie r  sh a ll e n s u re  th a t  th e  H a z a rd o u s  W a ste s  a re  n o t  a llo w e d  to  b e  s to re d  fo r  m o re  th a n  

9 0  d ays.

(x iv ) T h e  u n it sh all su b m it o n lin e  a n n u a l re tu rn s  in  p re s c rib e d  fo rm a t o n  o r  b e fo re  3 0 th J u n e  o f  e v e ry  

y ear.

6. GENERAL CONDITIONS:
( i )  T h e u n it sh a ll n o t  ch a n g e  o r  a lte r th e  q u an tity , q u a lity  o f  d isc h a rg e , te m p e ra tu re  o r  th e  m o d e  o f  

th e efflu e n t/ e m issio n  o r  h a z a rd o u s  w a ste s  o r  co n tro l eq u ip m e n ts  p ro v id e d  fo r w ith o u t p re v io u s 

p e rm is s io n  o f  th e  B o a rd .

(ii )  T h e  u n it  sh all p ro v id e  fa c ility  fo r  c o lle c tio n  o f  sa m p le s  o f  e fflu e n t, a ir  e m issio n s  a n d  h a z a rd o u s  

w a ste s  to  th e  B o a rd  staff.

( iii)  A n  a p p lic a tio n  in  p re s c rib e d  fo rm  a lo n g  w ith  th e  p re s c rib e d  fe es  fo r  re n e w a l o f  C o n s e n t sh all b e 

su b m itte d  a t le a s t 6 0  d ay s b e fo re  th e  e x p iry  o f  v a lid ity  o f  th is  C o n se n t. A n  a p p lic a tio n  fo r 

re n e w a l o f  C o n s e n t s u b m itte d  a fte r  e x p iry  o f  th e  v a lid ity  s h a ll a c c o m p a n y  w ith  p e n a lty  o f  5 0 %  

o f  th e  C o n se n t fe e s  in  a d d itio n  to  th e  p re s c rib e d  c o n s e n t fe es.

( iv )  T h e  B o a rd  sh a ll b e  fo r th w ith  in fo rm e d  o f  a n y  a c c id e n t o r  u n fo re s e e n  e v e n t in v o lv in g  d isc h a rg e

o f  a n y  p o is o n o u s , n o x io u s  o r  p o llu tin g  m a tte r  in to  a  s tre a m  o r  w e ll o r  o n  la n d  o r  in to  th e

a tm o sp h e re , as re s u lt  o f  su c h  d isc h a rg e  w a te r/  air is b e in g  p o llu te d .

(v )  T h is C o n se n t to  O p e ra te  is g ra n te d  w ith o u t a n y  p re ju d ic e  to  a n y  o th e r  p e rm is s io n s (s )  re q u ire d  

u n d e r a n y  la w s, b y  -  law s a n d  re g u la tio n s  in  fo rc e . T h is C o n s e n t to  O p e ra te  is c o n fin e d  to  

m a tte rs  a ris in g  o u t o f  th e  A ir  A c t a n d  W a te r  A c t only .
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(v i) T h e  B o a rd  re se rv e s  th e  rig h t to  a m e n d  o r  a d d  a n y  c o n d itio n s  in th is  c o n s e n t a n d  th e  sam e sh a ll b e  

b in d in g  o n  th e  a p p lic a n t.

(v ii)  T h e  u n it  sh a ll su b m it to  th is  o ffic e , th e  E n v iro n m e n ta l S ta te m e n t R e p o rt in  F o rm  V  fo r th e  

F in a n c ia l Y e a r e n d in g  A p ril  to  M a rc h  b y  3 0 th S e p te m b e r o f  th e  su c c e e d in g  y e a r  as p e r  th e  

p ro v is io n s  o f  th e  ru le  1 4  o f  th e  E n v iro n m e n t (P ro te c tio n ) (S e c o n d  A m e n d m e n t) R u le s , 1 9 9 2 .

(v iii)  T h is C o n s e n t d o e s  n o t e n title  th e  p a r ty  to  co m m e n c e  a c tiv itie s  u n til  a n d  u n le s s  all th e  o th e r 

P e rm issio n s  a s  r e q u ir e d  u n d e r  th e  re le v a n t s ta tu te s  a re  o b ta in e d  b y  th e  p a r ty  a n d  th is  C o n se n t to 

O p e ra te  is c o n fin e d  to  m a tte rs  a ris in g  o u t o f  th e  A ir  A c t a n d  W a te r  A c t only .

( ix )  T h e  u n it  sh a ll b e a r  th e  c o s t o f  a n a ly sis  / m o n ito rin g  in  c a se  o f  c o m p la in ts  re c e iv e d  b y  th e  B o a rd  / 

re -in sp e c tio n s  d u e  to  n o n -c o m p lia n c e s  o b se rv e d  b y  th e  B o a rd  &  m o n ito rin g  ca rrie d  b y  th e 

B o ard .

(x )  T h e  u n it  sh a ll su b m it th e  d e ta ils  o f  th e  P u b lic  L ia b ility  In s u ra n c e  P o lic y  u n d e r  th e  P L I A c t 1 9 9 1 ,  

to  th e  B o a rd  o ffic e  as ap p lic a b le .

(x i) T h e  u n it  sh a ll su b m it re tu rn s  fo r d isp o sa l o f  b a tte rie s  u n d e r  th e  B a tte ry  W a s te  M a n a g e m e n t 

R u les 2 0 2 2  as a m e n d e d  th e re a fte r , i f  ap p lic a b le .

(x ii)  T h e  u n it  sh a ll su b m it re tu rn s  fo r d isp o sa l o f  e  -  w a ste  u n d e r  th e  E -  W a s te  M a n a g e m e n t R u les 

2 0 2 2 ,  as a m e n d e d  th e re a fte r , i f  ap p lica b le .

(x iii)  T h e  u n it sh a ll su b m it re tu rn s  fo r d is p o s a l o f  p la s tic  w a s te  u n d e r th e  P la s tic  W a s te  M a n a g e m e n t 

R u les  2 0 1 6 ,  as a m e n d e d  th e re a fte r , i f  a p p lica b le .

(x iv ) The import, stocking, distribution, sale and use of single use plastic, including polystyrene 
and expanded polystyrene, commodities as stated in the Plastic Waste Management 
(Amendment) Rules, 2021shall be prohibited with effect from the 1st July, 2022.

(x v )  The waste dump slopes shall be covered with biodegradable geotextile mats.

(x v i)  The mining firm should manage the daily trips in staggered manner in consultation with 
DMG so that traffic congestion is avoided at major junctions.

(x v i) The mining activity shall be strictly in accordance to the mining plan approved by the 
Indian Bureau of Mines.

(x v ii)  Those mines having part forest and part non-forest areas and have not obtained forest 
clearance, consent to operate should be limited to non-forest area

(x v iii)  Mining lease with common transport route should carry out Ambient Air Quality 
Monitoring along the transport route in consultation with the Board before the 
commencement of mining operation.

(x ix ) Other related permissions as applicable in the E C  has to be obtained from the competent 
authorities before the commencement of the mining operations

(x x )  The mining unit shall submit the year wise production & developmental plan duly 
approved by the IBM before the commencement of the mining operations

(x x i) The lease holder has to obtain no objection certificate from the Central Ground Water 
Authority or the concerned State Authority for any ground water abstraction, if applicable.
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(xxii) The lease holder shall comply to the Guidelines and DUST Mitigation measures in handling 
Construction material and C& D waste issued by central Pollution Control Board and are 
placed on Board website goaspcb.gov.in.

(xxiii) The mining unit shall submit existing plan and proposed modification as per EC condition 
no. 23.1

(xxiv) The mining unit should provide online real time approved methodology of Ambient air and 
water monitoring systems on transportation routes and at water discharge points in water 
bodies respectively with connectivity to Board.

(xxv) There should be shoulders/small pillars on both side of the road so that the running trucks 
so not ply over the soil lying on the road side.

(xxvi) The ore transportation trucks should be checked for emission to have a control on 
vehicular emission.ng on the road side.

(xxvii) Permanent haul road should be provided with water sprinklers and logging to be 
maintained.

(xxviii)Proper spillage control mechanism should be done for the plying trucks. Also Proper 
garland drains should be maintained to prevent direct runoff from the mine to the nearby 
agricultural field and river.

(xxix) Qualified Environmental engineers/personnel should be deputed in mines to conduct the 
mining operations in environmental benign manners. The duties of these personnel will be 
to control overloading & spillage, reduce haul road emissions, haul road maintenance, mine 
traffic control, water sprinkling, identification of polluting vehicles, effluent management, 
enhance green belts, reclamation, erosion control, monitoring, training and awareness, etc.

(xxx) The mining unit shall submit plan/proposal for decarbonisation as per COP 26 resolution.

(xxxi) The mining unit needs to comply with the pre-requisites prior to start actual mining 
operations such as execution of mining lease , installation of air quality and water quality 
monitoring facilities in the core zone/buffer zone, transportation route as applicable.

(xxxii) The mining unit shall take utmost care, so that Mayem and other water bodies in vicinity of 
mining activity are not affected.

(xxxiii)The PP to proceed with the approved mining plan for refilling of mining pits.

(xxxiv)The unit has to obtain registration / membership with the CHWTSDF operated by the M/s 
Ponda Envocare at Pissurlem for the disposal of hazardous waste within 30 days of receipt 
of this consent.

(xxxv) The mining unit has to register with the GIEMA(Goa industries Environment Management 
Association) within 30 days of receipt of this consent, if applicable.

(xxxvi)The lease holder shall obtain the valid Environmental Clearance, Lease from DMG and the 
permission from any other related authority all the time during its operation.
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(xxxvii) The lease-holder is mandated to comply with all the conditions referred in the 
Environmental Clearance (EC) issued by the Ministry of Environment, Forest and Climate 
Change vide its EC file no-IA-J-11015/3/2023-IA-II(NCM) dated 23/01/2024.

(xxxviii)The Project Proponent shall submit six monthly compliance reports on the status of the 
implementation of the stipulated environmental safeguards to the MOEFCC & its 
concerned Regional Office, Central Pollution Control Board and State Pollution Control 
Board.

(xxxix) If the unit proposes for any deviation in the existing approved iron ore transportation 
route, the unit shall provide wheel washing facility for the ore transport vehicles at the exit 
point of mine prior to entering public road and should obtain prior permissions from all 
the concerned authorities to carry out ore transportations.

(xl) The unit shall comply with all the consent conditions within a period of six months and shall 
submit Bank Guarantee amounting to Rs. 32.0 Lakhs with a validity period of one year 
towards compliance to consent conditions failing which bank guarantee submitted by the 
unit shall be forfeited.

To,
VEDANTA LIMITED
(MINING UNIT: BLOCK I- BICHOLIM MINERAL BLOCK) 
SesaGhor, 20 EDC Complex,Patto, Panaji- Goa

Copy to: - 1. Directorate of Mines & Geology, Ground Floor, Institute Menezes Braganza,
Panaji-Goa

2. Ministry of Environment, Forest and Climate Change, IA Division, Indira Paryavaran 
Bhawan, JorBagh, New Delhi- 110003

3. Accounts Section
4. Concerned File
5. Guard File

Received Consent fee of: The Capital Investment of the mining unit is Rs. 25Q.00Crores

Receipt no. Amount Date
3538 19,00,000.00/- 12/02/2024

Shamila Dos “gita!lyf,i9n̂ ,by•. Shamila Dos Milagres
Milagres -Monteiro

Date:'2024.12.02
Monteiro 15:1255+o5'3o'

(Dr. Shamila Monteiro) 
Member Secretary 

Goa State Pollution Control Board
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Goa State Pollution Control Board QEHS-CIE-F(06-03)

CUSTOMER FEEDBACK
Dear Citizen / Customer,

We appreciate you for sparing a few minutes for giving us your valuable feedback on our services

Name: .. 

Contact. 

Address:

Email:........................................................................................................... Date.

Name of the service availed:................................................................................ .

Are you aware that service standards are included in the Citizen’s Charter as available on Board’s website :www.goaspcb.gov.in? 

Y' ! □ No □
If yes, is the Citizen Charter simple and easy to understand? 

Yes | i No
a a

Description of service delivery parameters 
(Consents/Authorization/RTPs/Complaints etc.)

Excellent Good Fair Average Poor Reason for grading

Time taken to deliver service in comparison to service 
standards mentioned in Citizen’s Charter

Quality of service (accuracy, completeness)

Knowledge of dealing hand / staff regarding 
services/schemes

Courtesy of staff

Board’s response in view of your query/requirement is 
to your satisfaction

Date of your visit to the office and your overall 
experience

Suggestions for improvement, if any

Signature & date
To,
The Member Secretary,
Goa State Pollution Control Board,
Near Pilerne Industrial Estate,
Opposite Saligao Seminary,
Saligao, Bardez, Goa. 403511

❖ Please note that your feedback is considered essential for overall improvement and development of Board functions 
in service of environment.
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~ GOA STATE POLLUTION COITROL HOARD
5 f N R Io - l»  y c ^ u i  f r r 4 w o i ' I T 3 3

(An ISO 9001-2015, ISO 14001:2015, ISO 45001:2018 Certified Board)

Email Ids:
Chairman, GSPCB: chairman-qspcb.qoa@nic.in 
Member Secretary, GSPCB: ms-qspcb.qoa@nic.in 
Office: mail.qspcb@qov.in

NO.12/2024-PCB/2572178/R00017549 Date: 15/04/2025

Renewal of Consent to Operate under Section 25/26 of the W ater (Prevention & Control of 
Pollution) A ct 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act, 1981 
and Authorization under Rule 6(i) of the Hazardous and Other Wastes (Management and 
Transboundarv Movement) Rules 2016, as amended thereafter.

[To be referred as W ater Act, Air Act and HW (M & T) Rules respectively]

RENEWAL OF CONSENTTO OPERATE & AUTHORIZATION is hereby granted to

BICHOLIM MINERAL BLOCK- BLOCK 1 (AUCTION BLOCK),
OF M/S VEDANTA LIMITED 
Mine Lease area of 478.5206 ha

(Represented by: Mr. Dhirajkumar Jagdish)
(Red Category)

Bicholim, Bordem, Lamgao, Mulgoa,
Mayem & Sirigao 

Villages of Bicholim- Goa.

L o c a te d  in  th e  a re a  d e c la re d  u n d e r  th e  p ro v is io n s  o f  th e  W a te r  A c t &  A ir  A c t, su b je c t to  th e  p ro v isio n s  

o f  th e  A c t a n d  th e  R u le s  a n d  th e  O rd e rs  th a t m a y  b e  m a d e  fu rth e r a n d  su b je c t to  th e  fo llo w in g  term s a n d  

conditions:

1 . T h is  R e n e w a l o f  C o n se n t to  o p e ra te  &  a u th o riz a tio n  is issu e d  in  su p e rse ssio n  o f  th e  e a rlie r 

C o n se n t O rd e r issu e d  v id e  O rd e r No.l2/2024-PCB/2289062/R00015674 d t. 0 4 / 0 9 / 2 0 2 4  &  

A m e n d m e n t O rd e r  is s u e d  v id e  O rd e r No. 12/2024-PCB/ 2411252 dated 14/11/2024 & v id e  

O rd e r No.l2/2024-PCB/2479235/R00016812 02/12/2024 is v a lid  u p  to  04/03/2029.

2. T h is R e n e w a l o f  C o n s e n t to  O p e ra te  is v a lid  fo r th e  a c tiv ity  of:____________________________________

Sr. No. Description Quantity/ Capacity
1. Production of Iron Ore 3.0 MTPA
2. Dry Crushing and Screening Plant 4.0 MTPA

3. CONDITIONS REQUIRED TO BE COMPLIED UNDER THE WATER ACT:
( i)  T h e d a ily  q u a n tity  o f  in d u s tria l e fflu e n t fro m  w o rk sh o p  o f  th e  m in in g  b lo c k  s h a ll n o t e x c e e d  8

KLD.
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ty-
’ (ii )  T h e  d a ily  q u a n tity  o f  d o m e stic  e fflu e n t fro m  th e  v a rio u s  fa c ilitie s  w ith in  th e  m in in g  b lo c k  sh a ll 

n o t e x c e e d  2 8 . 8  K L D .

(h i)

(iv )

(v)

I n d u s t r i a l  E f f lu e n t  D is p o s a l:

T h e u n it sh a ll p ro v id e  O il a n d  G re a se  tra p  fo r  th e  e fflu e n t g e n e ra te d  fro m  th e  W o rk sh o p  an d  

en su re  th a t th e  sa m e  m e e ts  th e  G e n e ra l S ta n d a rd  fo r  D isc h a rg e  o f  E n v iro n m e n ta l P o llu tan ts: P a rt 

A  n o tifie d  u n d e r  th e  S c h e d u le  V I o f  th e  E n v iro n m e n t (P ro te c tio n ) A c t, 1 9 8 6 .

D o m e s tic  E f f lu e n t  t r e a t m e n t  a n d  D is p o s a l:-

T h e  d o m e stic  w a s te w a te r  sh a ll b e  tre a te d  in  a  p ro p e rly  d e s ig n e d  se p tic  ta n k  a n d  d isc h a rg e d  o n  

lan d  fo r  p e rc o la tio n  th ro u g h  s o a k  p it  o f  a d e q u a te  size  w ith in  th e  u n it  p re m ise s .

T h e ra in  a c c u m u la te d  m in in g  p it  w a te r  i f  a n y  sh o u ld  b e r o u te d  th ro u g h  s e ttlin g  p o n d s  a n d  filte r 

b ed s a n d  m e e ts  th e  s ta n d a rd s  as b e lo w  a n d  re su lts  sh a ll b e  s u b m itte d  to  th e  B o a rd  o ffic e  in  th e  

ev en t o f  d isc h a rg e  b e fo re  th e  1 5 th o f  e v e ry  m onth:

p H B e tw e e n 5 .5  &  9 .0

S u sp e n d e d  S o lid s  (n o n -ra in y  d a y ) N o t to  ex c e e d 5 0  mg/1

S u s p e n d e d  S o lid s (ra in y  d ay ) N o t to  ex c ee d 1 0 0  mg/1

Iro n N o t to  ex c e e d 3  m g  / 1

M a n g a n e s e N o t to  e x c e e d 2  m g  / 1

O il &  G re a se N o t to  e x c e e d 1 0 g /l

(v i) T h e  m in in g  u n it  sh a ll p ro v id e  a n d  m a in ta in  F ilte r  b e d s , c h e c k d a m , g a rla n d  d ra in s , a rre s to r  w a ll, 

to e  w a ll a ll th e  tim e s  a ro u n d  re je c t d u m p s fo r  se ttle m e n t o f  s u s p e n d e d  p a rtic le s  a n d  to  p re v e n t 

silta tio n .

(v ii)  C o u rsin g  o f  r u n o f f  w a te r  d o w n  th e  s lo p e  into  th e  s e ttlin g  p o n d s/m in in g  p its .

(v iii)  T o  p re v e n t s ilta tio n  o f  riv e rs/  n allah s/ fie ld s  c a tc h  d ra in s , to e  w a ll, filte r  b e d , c h e c k  d am , g a rla n d  

d ra in s, a rre s t w a ll  a n d  silta tio n /se ttlin g  p o n d s  sh a ll b e  m a in ta in e d .

(ix )  T h e  m in in g  u n it sh o u ld  m e e t th e  w a te r  re q u ire m e n ts  o f  th e  n e a rb y  v illa g e s  i f  re q u ire d .

(x )  W a te r  Q u a lity  M o n ito rin g  sta tio n s  as s ta te d  in  th e  ta b le  b e lo w  sh a ll b e e s ta b lish e d  in  

c o n su lta tio n  w ith  th e  B o a rd  O ffic ia ls . R e g u la r  w a te r  q u a lity  m o n ito r in g  o f  g ro u n d  w a te r  

& s u rfa c e  w a te r  le v e l a n d  q u a lity  sh o u ld  b e  c a rrie d  o u t m o n th ly  th ro u g h  N A B L /M o E F & C C  

a c c re d ite d  la b o ra to ry  in  a ll se a so n s  a n d  th e  re s u lts  h a v e  to  b e  s u b m itte d  to  th e  B o a rd  o ffic e  b y  

th e  1 5 th o f  e v e ry  m o n th .

S r .  N o . S u r f a c e  w a te r  m o n ito r in g  lo c a tio n s

1. 1 T o p  (B ic h o lim  D h a b d a b h a )

2 . 2  T o p  D isc h a rg e  (L a m g a o )

3 . 5  T o p  D isc h a rg e  (M u lg a o )

4 . U p s tre a m  B ic h o lim  R iv e r

5 . D o w n s tre a m  B ic h o lim  R iv e r
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6 . U p stre a m  A s s o n o ra  R iv e r

7 . D o w n s tre a m  A s s o n o ra  R iv e r

S r .  N o . G r o u n d  w a te r  m o n i to r in g  lo c a tio n s

1. W e ll w a te r  B ic h o lim

2 . W e ll w a te r  L a m g a o  v illa g e

3 . W e ll w a te r  M u ig a o  v illa g e

4 . W e ll w a te r  P ilg a o  v illa g e

5 . W e ll w a te r  M a y e m  v illa g e

(x i) T h e  ra in in g  u n it s h o u ld  m a in ta in  th e  p u m p in g  s c h e d u le  fo r p u m p in g  th e  ra in  a c c u m u la te d  w a te r  

fro m  th e  m in in g  p it.

(x ii)  T h e m in in g  u n it  sh a ll s triv e  to  im p le m e n t su ita b le  c o n s e rv a tio n  m e a su re s  to  a u g m e n t g ro u n d  

w a te r  re s o u rc e s  w h e re v e r  p o s s ib le  in  th e  area.

(x iii)  T h e  m in in g  u n it s h o u ld  m a in ta in  a  p u m p in g  L o g  b o o k  in  th e  fo llo w in g  fo rm at:___________________

S r .

N o .

C a p a c i ty  o f  

th e  p u m p  

(li t r e s / m in )

D a te S t a r t

t im e

E n d D u r a t io n  o f  

p u m p in g  

( in  

m in u te s )

Q ty . o f  w a te r  

p u m p e d  in  

K L D

R e m a r k

s

(x iv ) T h e  m in in g  u n it  s h o u ld  s ta c k  th e ir  o re  a n d  o re  o v e r b u rd e n  as p e r  th e  a p p ro v e d  m in in g  p lan .

(x v )  T h e  m in in g  u n it  sh o u ld  in sta ll R e lia b le  flo w  m e te r  to  m a in ta in  re c o rd  o f  w a te r  c o n s u m p tio n  p e r

day. T h e  re c o rd s  sO m a in ta in e d  sh a ll b e  m ad e  a v a ila b le  to  th e  B o a rd  o ffic ia ls  w h e n e v e r re q u ire d .

(x v i) A  g o o d  h o u se -k e e p in g  s h a ll b e  m a in ta in e d  w ith in  th e m in in g  le a se  area .

(x v ii)  N o n - H a z a r d o u s  S o lid  W a s te ;

A ll th e  S o lid  w a ste s  a ris in g  in th e  p re m is e s  sh a ll b e  p ro p e rly  c la ss ifie d  a n d  d isp o se d  o f f  to  th e

sa tis fa c tio n  o f  th e  B o a rd . T h e  to ta l q u a n tity  sh all b e  se g re g a te d  an d  tre a te d  as follow s:

S r . n o . S o lid  w a s te Q u a n t i t y  &  D is p o s a l

1. O v e rb u rd e n A s  p e r  IB M  a p p ro v e d  p la n

4 .  C O N D I T I O N S  S T I P U L A T E D  U N D E R  A I R  A C T :

(i)  T h e  m in in g  u n it  sh a ll m a in ta in  a n d  o p e ra te  air p o llu tio n  c o n tro l s y s te m  o f  a d e q u a te  c a p a c ity  fo r

th e  fo llo w in g  e q u ip m en ts:

S r . N o . N a m e  o f  

E q u ip m e n ts /  

I n s t a l l a t i o n

N o  o f  

I n s t a l l a t i o n

C a p a c i ty so2
K g / H r

N O x H C C O PM

(g / k w - h r )

1. D .G . set 01 500 K V A 4.68 9.2 1.3 3.5 0.3
2. D .G . set 02 200 K V A ’ 1.8 9.2 1.3 3.5 0.3
3. D .G . set 0 1 250 K V A 2.88 9.2 1.3 3.5 0.3
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S r . N o . N a m e  o f  

E q u ip m e n ts /  

I n s t a l l a t i o n

N o  o f  

I n s ta l la t io n

C a p a c i ty so2
K g / H r

P a r t i c u l a t e

M a t t e r

m g /N m 3

1. D .G . set 0 1 1000 K V A 8 .6 4 7 5

(ii)  T h e  a p p lic a n t sh all o b se rv e  th e  fo llo w in g  s ta n d a rd s  fo r  D . G . S ets >  1 0 0 0  K V A

S r . N o P a r a m e t e r s L im its

1. N O x  (a s  N 0 2) 1 1 0 0  p p m v  (a s  1 5 %  0 2)  D ry  b a s is  in  p p m v

2 . N M H C (a s  C ) 1 5 0  m g /N m 3 (a t  1 5 %  0 2)

3 . P a rtic u la te  M a tte r 7 5  m g /N m 3 (a t  1 5  %  0 2)

4 . C O 1 5 0  m g /N m 3 (a t  1 5  %  0 2)

5 . S u lp h u r  C o n te n t in F u e l L ess  th a n  2 %

(iii)  T h e  m in in g  u n it s h a ll e re c t th e  staclc(s) o f  th e  fo llo w in g  sp e c ific a tio n s:

S r .  N o S ta c k  a t t a c h e d  to H e ig h t

1. D .G . set ( 2 0 0  K V A ) 2 . 8  m tr  (e a c h )

2 . D .G . se t ( 2 5 0  K V A ) 3 .1  m trs

3 . D .G . set ( 5 0 0  K V A ) 9 . 4  m trs

4 . D .G . se t ( 1 0 0 0  K V A ) 1 1 .3  m trs

T h e  m in in g  u n it s h a ll o b s e rv e  th e  fo llo w in g  stan d arc s:-

S r .  N o T y p e  o f  fu e l Q u a n t i t y  / h r

1. H .S .D . (f o r  D .G . se t o f 2 0 0  K V A ) 2 5 1 trs/h r (e a c h )

2 . H .S .D . (f o r  D .G . se t o f 2 5 0  K V A ) 4 0 1 trs/h r

3 . H .S .D . (f o r  D .G . se t o f  5 0 0  K V A ) 651trs/h r

4 . H .S .D . (f o r  D .G . se t o f  1 0 0 0  K V A ) 1 2 0 1trs/h r

(v ) T h e  S ta c k  P o r t  H o le  a n d  P la t f o r m  is  to  b e  d e s ig n e d  a s  p e r  C P C B  g u id e lin e s  M e th o d  1  P a r t  

1  o f  S ta c k  M o n ito r in g  -  M a t e r i a l  &  m e th o d o lo g y  f o r  is o k in e tic  s a m p lin g

(v i) T h e  m in in g  u n it s h o u ld  c o m p ly  w ith  all th e  s tan d a rd s  fo r D .G . S ets  p re s c rib e d  a t Sr. n o . 9 4 ,  9 5

an d  9 6  o f  S c h e d u le  I o f  th e  E n v iro n m e n t (P ro te c tio n ) R u le s , 1 9 8 6 .

(v ii)  T h e  u n it  sh o u ld  c a rry  o u t e m issio n  m o n ito rin g  fro m  th e  s ta c k s  o n c e  e v e ry  y e a r  f ro m  a  la b o ra to ry  

re c o g n iz e d  b y  M in is tr y  o f  E n v iro n m e n t a n d  F o re s t  u n d e r  th e  E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  

an d  th e  re su lt sh a ll b e  s u b m itte d  to  th is  B o a rd  b y  th e  1 5 th o f  s u b s e q u e n t m o n th .

(v iii)  A m b ien t A ir Q u a lity  M o n ito rin g  sta tio n s  as s ta te d  in th e  ta b le  b e lo w  sh a ll b e  e s ta b lish e d  in

c o n su lta tio n  w ith  th e  B o a rd  O fficials  in th e  c o re  z o n e  as w e ll as in  th e  b u ffe r  z o n e  fo r  m o n ito rin g  

P a rtic u la te  M a tte r , P M 1 0 , P M 2 .5 ,  N O x  a n d  S 0 2. L o c a tio n  o f  th e  a m b ie n t a ir  q u a lity  sta tio n s  an d  

th e  fre q u e n c y  o f  m o n ito r in g  sh o u ld  b e  tw ic e  a  w e e k  fo r  th e  c o re  z o n e  a n d  th e  b u ffe r  z o n e  fro m  a  

la b o ra to ry  re c o g n iz e d  b y  M in is try  o f  E n v iro n m e n t, F o re s t &  C lim a te  C h a n g e  u n d e r  th e  

E n v iro n m e n t P ro te c tio n  A c t, 1 9 8 6  a n d  re su lts  sh all b e  su b m itte d  re g u la rly  to  th is  B o a rd .

S r . N o B u f f e r  z o n e  m o n ito r in g  lo c a tio n s

1 L am g a o  v illa g e
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2 M u lg ao  v illa g e

3 P ilg a o  v illa g e

4 S h irg ao  v illa g e

5 T ra n sp o rta tio n  ro u te

( ix )  A p p lic a n t sh all a c h ie v e  fo llo w in g  q u a lity  fu g itiv e  e m issio n  s ta n d a rd s  in  th e  c o re  zo n e

F u g itiv e  E m is s io n  S ta n d a r d s

P a r t i c u l a t e  m a t t e r 1 2 0 0  p g /m 3

F u g itiv e  e m is s io n  s h a ll b e  m o n ito re d  in  th e  p re d o m in a n t d o w n w in d  d ire c tio n  a t a  d ista n ce  

2 5 .0 ± 2 .0  m e te rs  fro m  th e  so u rc e  o f  fu g itiv e  e m is s io n  as p e r  fo llo w in g :

A re a M o n ito rin g  lo c a tio n

M in e  face/ b e n c h e s D rillin g , e x c a v a tio n  a n d  lo a d in g  a p p lic a b le  fo r  o p era tin g  

b e n c h e s  a b o v e  w a te r  ta b le

H a u l ro a d s/ se rv ic e  ro a d s H a u l ro a d s  to  o re  p ro c e s s in g  p la n t, w a s te  d u m p s a n d  

lo a d in g  a reas  a n d  s e rv ic e  r o a d

C ru sh in g  p la n t R u n - o f f  m in e  u n lo a d in g  at h o p p e r , c ru sh in g  area s, 

sc re e n s  a n d  tra n s fe r  p o in ts

S c re e n in g  p la n t S c re en s, c o n v e y in g  a n d  tra n s p o rta tio n  o f  o re  d isch arg e

p o in ts

O re  s to ra g e  &  lo a d in g In te rm e d ia te  s to c k  b in / p ile  a re a s , o re  s to c k  bin/ p ile  

a re a s , w a g o n / tru c k  lo a d in g  areas

W a s te  d u m p A c tiv e  w a ste /  re je c t d u m p s

T h e m o n ito rin g  s ta n d a rd s  in  B u ffe r  z o n e  w o u ld  b e  as p e r  th e  ta b le  b elo w :

S02 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 5 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs ) 8 0  p g / m 3

N O x N o t  to  E x c e e d  (A n n u a l A v e ra g e ) 4 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs ) 8 0  p g / m 3

PM10 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 6 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs ) 1 0 0  p g / m 3

PM2.5 N o t to  E x c e e d  (A n n u a l A v e ra g e ) 4 0  p g / m 3

N o t to  E x c e e d  ( 2 4  h o u rs ) 6 0  p g / m 3

A ll o th e r  p a ra m e te rs  s h o u ld  m e e t th e  s ta n d a rd s  s p e c ifie d  in  N A A Q S  n o tific a tio n  d a te d  

1 8 thN o v e m b e r 2 0 0 9  fo r  th e  re le v a n t in d u stry .

(x ) T h e  u n it n ee d s to  in sta ll th e  p e rm a n e n t w a te r  sp rin k lers  a lo n g  3 . 4 0  k m  h a u l ro a d  w ith in  th e  M L

are a  a n d  2 . 8 0  k m  le n g th  o u tsid e  th e  M L  are a  o n  e ith e r sid e  o f  th e  r o a d  in  p h a s e d  m an n er.

(x i)  T h e  P ro je c t P ro p o n e n t sh a ll in sta ll a  m in im u m  o f  3  (th r e e )  C o n tin u o u s  A m b ie n t A ir  Q u a lity

M o n ito rin g  S ta tio n s  in  c o n s u lta tio n  w ith  C P C B /S P C B  w ith  1 (o n e )  in  u p w in d  a n d  2  ( tw o )  in

d o w n w in d  d ire c tio n  b a s e d  o n  lo n g  te r m  c lim a to lo g ic a l d a ta  a b o u t w in d  d ire c tio n  su c h  th a t  an  

an g le  o f  1 2 0 °  is  m a d e  b e tw e e n  th e  m o n ito rin g  lo c a tio n s  to  m o n ito r  c ritic a l p a ra m e te rs , re le v a n t 

fo r m in in g  o p e ra tio n s , o f  a ir  p o llu tio n  v iz . P M 1 0 , P M 2 .5 ,  N 0 2 ,  C O  a n d  S 0 2  e tc . as p e r  th e  

m e th o d o lo g y  m e n tio n e d  in  N A A Q S  N o tif ic a tio n  N o . B - 2 9 0 1 6 / 2 0 / 9 0 / P C I / I , d a te d  1 8 .1 1 .2 0 0 9  

co v e rin g  th e  a s p e c ts  o f  tra n s p o rta tio n  a n d  u s e  o f  h e a v y  m a c h in e ry  in  th e  im p a c t z o n e . T h e  re a l

Near Pilerne Industrial Estate, Opp.- Saligao Seminary, Saligao-Bardez Goa-403511

Page 5 of 12

2176



tim e d a ta  so g e n e ra te d  sh o u ld  b e  d isp la y e d  d ig ita lly  a t e n try  a n d  e x it g a te  o f  m in e  lease  a re a  fo r 

p u b lic  d is p la y  a n d  sh a ll b e  lin k e d  to  se rv e r o f  C P C B /S P C B .

(x ii) T h e  a m b ie n t a ir  q u a lity  s h a ll a lso  b e  m o n ito re d  a t p ro m in e n t p la c e s  lik e  o ffic e  b u ild in g , c a n te e n  

etc . as p e r  th e  s ite  c o n d itio n  to  a s c e rta in  th e  e x p o s u re  ch a ra c te ris tic s  a t sp e c ific  p la c e s . T h e  

ab o v e d a ta  sh a ll b e  d ig ita lly  d isp la y e d  w ith in  0 3  m o n th s  in  fro n t o f  th e  m a in  G a te  o f  th e  m in e 

site.

(x iii)  The mining unit shall operate and maintain online noise monitoring and ambient air 
monitoring station installed along the transportation route near Sarmanas Jetty and the 
same shall be in continuous connection with the Board server.

(x iv ) The mining unit shall operate and maintain CCTV Camera installed at the exit gate from 
mine towards the jetty to monitor if the trucks are properly covered with tarpaulin before 
exit and the online connectivity to the GSPCB of the same shall be maintained.

(x v )  T h e  p ro je c t p ro p o n e n t sh o u ld  h o t m ix  th e  d e d ic a te d  r o a d  o u ts id e  th e  m in e  le a se  w h ic h  is u s e d  fo r 

tra n s p o rta tio n  o f  o re  in  p h a s e d  m a n n e r.

(x v i)  T h e  tru c k s/tip p e rs  e n g a g e d  in  tra n s p o rta tio n  o f  o re  sh all h a v e  w ith  a tle a s t s ix  in ch e s  fre e  b o a rd  

a fte r fillin g  th e  c a rg o  b o x  to  av o id  sp illa g e .

(x v ii)  A ll tru c k s/ tip p e rs  e n g a g e d  in  th e  tra n s p o rta tio n  o f  o re  sh all b e  c o v e re d  w ith  ta rp a u lin  a n d  th e  

ta rp a u lin  sh a ll b e  p ro p e rly  fa s te n e d  to  th e  carg o  b o x  to  e n su re  th e  o re  d o e s  n o t g e t a ir b o rn e  o r  

sp ill o n  th e  ro a d .

(x v iii)  In  ca se  o f  b re a k d o w n  o f  lo a d e d  tru c k s  / tip p e rs , u n lo a d in g  o f  o re  a t  th e  r o a d  sid e  sh a ll b e  s tric tly  

av o id ed .

(x ix ) T h e  ro a d s  in  m in in g  a re as  sh a ll b e  sp rin k le d  w ith  w a te r  to  su p p re ss  d u s t p o llu tio n .

(x x )  T h e  m in in g  u n it  s h a ll  p ro v id e  w ith  a d e q u a te  siz e  w h e e l w a s h in g  fa c ility  w ith  ty re  sp rin k le rs  fo r 

th e o re  tra n s p o rt v e h ic le s  a t th e  ex it p o in t o f  th e  m in e.

(x x i) T h e  m in in g  u n it s h o u ld  ta k e  a ffo re sta tio n  in  a b a n d o n e d  m in in g  a rea s  a n d  o n  re je c t d u m p s lo c a te d  

w ith in  le a se  area .

(x x ii)  S p illa g e  o f  o re  o n  th e  p u b lic  ro a d s  sh a ll b e  re m o v e d  im m e d ia te ly  o n  o c c u rre n c e .

(x x iii)  T h e  m in in g  c o m p a n y  sh o u ld  su b m it d eta ils  re g a rd in g  tra n s p o rta tio n  o f  o re  in  th e  fo llo w in g  

fo rm a t e v e ry  m o n th ___________ ______________________ ________________________________ ____________

Sr.
No.

Source Destination Q ty . No. of trips 
(tipper 
trucks)

Route (names of villages 
through which 

transportation takes place)

Remarks

(x x iv ) T h e  m in in g  u n it  s h o u ld  p ro v id e  m e c h a n ic a l sw e e p in g  a rra n g e m e n ts  fo r  sw e e p in g  o f  ro a d s  

affe c te d  d u e  to  tra n s p o rta tio n  o f  iro n  o re .

(x x v ) T h e  m in in g  u n it  s h a ll  ta k e  a d e q u a te  m e a su re s  fo r  c o n tro l o f  n o is e  le v e ls  f r o m  its  o w n  so u rc e s  

w ith in  th e  p re m is e s  in  re s p e c t o f  n o ise . T h e  lim its a re  as fo llo w s:
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I

C a te g o r y  o f  A r e a /  Z o n e L im its  in  d B  (A )  L e q

D a y  t im e N ig h t  t im e

In d u s tria l A re a 7 5 7 0

C o m m e rc ia l A re a 6 5 5 5

R e sid e n tia l A re a 5 5 4 5

S ile n c e  Z o n e 5 0 4 0

D ay tim e is reckoned betw een 6  a.m . to 10  p.m . and night tim e is reckoned betw een 1 0  p .m . to 6  a.m

5 .  C O N D I T I O N S  R E Q U I R E D  T O  B E  C O M P L I E D  U N D E R  T H E  H A Z A R D O U S  A N D  

O T H E R  W A S T E S  (M A N A G E M E N T  A N D  T R A N S B O U N D R Y  M O V E M E N T !  R U L E S  

2 0 1 6 ,  A S  A M E N D E D  T H E R E A F T E R

(i)  T h e  u n it is h e re b y  g ra n te d  a u th o riz a tio n  to  o p e ra te  a  fa c ility  fo r  c o lle c tio n , s to ra g e  an d  d isp o sal

o f  h a z a rd o u s  w a ste s  as sp e c ifie d  below :

S r .

N o .

C a te g o r y T y p e  o f  w a s te Q u a n t i t y M o d e  o f  d is p o s a l

1. 5 .1 U s e d  /S p en t O il 5  M T / m o n th

T o  re c y c le r  re g is te re d  w ith  S P C B  a n d  

h a v in g  v a lid  a u th o riz a tio n  o f  S P C B

2 .
5 .2

O il s o a k e d  

C o tto n  w a ste

0 .7 5  M T /  

m o n th

T o  b e  se n t to  M /s V e d a n ta  L td . M e t 

C o k e  D iv is io n , A m o n a  fo r  in c in e ra tio n

3 . 3 .3 O il filters
0 . 4 1 6

M T /m o n th

T o  b e  se n t to  C H W T S D F  o p e ra te d  M /s. 

P o n d a  E n v o c a re  L td . at P is s u rle m  ID C  

fo r in c in e ra tio n

4 .

«

3 3 .1

D is c a rd e d  

C o n ta in e rs  / 

B a rre ls  /L in ers 

c o n ta m in a te d  

w ith  H a z a rd o u s  

W a ste s/C h e m ic a  

Is

2 5 0

n u m b e rs/m o n t

h

T o  b e  se n t to  C H W T S D F  o p e ra te d  M /s. 

P o n d a  E n v o c a re  L td . a t P issu rle m  ID C  

fo r  in c in e ra tio n

(ii)  The authorization shall comply with the provisions o f the Environment (Protection) Act, 1986 
and the rule made there under.

(iii)  T h e  p e rs o n  a u th o riz e d  sh a ll n o t re n t, len d , se ll o r  tra n s fe r  o r  o th e iw is e  tra n s p o rt th e  h a z a rd o u s  

w a ste  w ith o u t o b ta in in g  p r io r  p e n n is s io n  o f  th e  G o a  S ta te  p o llu tio n  C o n tro l B o a rd .

(iv )  A n y  u n a u th o riz e d  c h a n g e  in  p e rso n n e l, e q u ip m e n t o r w o rk in g  c o n d itio n s  as m e n tio n e d  in  th e  

h o te l u n it  b y  th e  p e r s o n  a u th o riz e d  sh all c o n s titu te  a b re a c h  o f  h is  a u th o riz a tio n .

(v )  I t  is a  d u ty  o f  th e  a u th o riz e d  p e r s o n  to  ta k e  p e rm is s io n  o f  th e  G o a  S ta te  P o llu tio n  C o n tro l B o a rd  

to c lo se  d o w n  th e  fa cility .

(v i)  T h e in n e r b o tto m  su rfa c e s  o f  th e  ta n k  s h a ll b e  im p e rv io u s e n o u g h  to  p re v e n t le a k a g e  o r  se e p a g e  

o f  th e s e  w a ste s  in to  th e  su b  s u rfa c e  s o il  o r  g ro u n d  w a te r .
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j(vii) T h e  o c c u p ie r  sh a ll m a in ta in  a  m a n ife st sy ste m  as p e r  R u le  1 9  fo r  d is p o s a l o f  h a z a rd o u s  w a ste s  to  

en su re  th a t th e s e  w a ste s  a re  d e liv e re d  to  th e  d e s ig n a te d  fa c ility  p re v e n tin g  p ilfe ra g e  an d  

c la n d e stin e  d is p o s a l d u e  to  u n fo re s e e n  e v e n ts  th a t m a y  o c c u r d u rin g  tra n sit.

(v iii)  T h e  m a n ife st s h a ll b e  e n d o rs e d  b y  th e  d isp a tc h e r, tra n s p o rte r  an d  re c e iv e r  o f  h a z a rd o u s  w a ste s . 

T h e  e n d o rse d  c o p y  sh a ll b e  fu rn ish e d  to  th e  G o a  S ta te  P o llu tio n  C o n tro l B o a rd .

(be) U n d e r a n y  c irc u m sta n c e s  th e  h a z a rd o u s  w a ste  sh all n o t  b e  d isp o se d  to  u n a u th o riz e d  fa cilitie s .

(x )  T h e  o c c u p ie r  s h a ll m a in ta in  th e  re c o rd s  fo r g e n e ra tio n , s to ra g e  an d  d isp o sa l o f  h a z a rd o u s  w a ste  

in  F o rm  3  o f  as p e r  H a z a rd o u s  A n d  O th e r W a s te  (M a n a g e m e n t &  T ra n s b o u n d a ry  M o v e m e n t) 

R u les 2 0 1 6  as a m e n d e d  th e re a fte r .

(x i)  T h e  o c c u p ie r  sh a ll fu rn is h  m o n th ly  re tu rn s  fo r  c o lle c tio n , s to ra g e  a n d  d isp o sa l o f  h a z a rd o u s  

w a ste  th ro u g h  o n lin e  O C C M S  sy ste m s.

(x ii)  T h e  u n it  sh a ll p u t  u p  a  b o a rd  (m in im u m  s iz e  6 x 4  F e e t)  a t p ro m in e n t lo c a tio n  n e a r  th e  m ain  g a te  

p ro v id in g  d e ta ils  a s  fo llo w s in  E n g lis h  a n d  K o n k a n i la n g u a g e s :-

■ H a z a rd o u s  W a ste  c a te g o ry  n u m b e r.

■ H a z a rd o u s  W a s te  q u a n tity  n u m b e r.

■ T re a tm e n t fa c ility  fo r  ea ch  ca te g o ry .

■ M o d e  o f  d is p o s a l fo r  ea c h  ca te g o ry .

■ H a z a rd o u s  W a s te  A u th o riz a tio n  n u m b e r, d a te  a n d  v a lid ity  p e r io d .

■ W a te r  C o n se n t n u m b e r, d a te  a n d  v a lid ity  p e rio d .

■ A ir  C o n se n t n u m b e r, d ate  an d  v a lid ity  p e rio d .

* Q u a n tity  a n d  N a tu re  o f  H a z a rd o u s  C h em ic als  b e in g  u sed .

(x iii)  T h e  o c c u p ie r  sh a ll e n s u re  th a t th e  H a z a rd o u s  W a ste s  a re  n o t a llo w e d  to  b e  s to re d  fo r  m o re  th a n  

9 0  d ay s.

(x iv ) T h e  u n it  sh all su b m it o n lin e  a n n u a l re tu rn s  in  p re s c rib e d  fo rm a t o n  o r  b efo re  3 0 th J u n e  o f  e v e ry  

year.

6 .  G E N E R A L  C O N D I T I O N S :

(i)  T h e  u n it  sh a ll n o t  c h a n g e  o r  a lte r th e  q u a n tity , q u a lity  o f  d isc h a rg e , te m p e ra tu re  o r th e  m o d e  o f

th e  efflu e n t/ e m issio n  o r  h a z a rd o u s  w a ste s  o r  c o n tro l e q u ip m e n ts  p ro v id e d  fo r  w ith o u t p re v io u s 

p e rm issio n  o f  th e  B o a rd .

(ii)  T h e  u n it  sh a ll p ro v id e  fa c ility  fo r c o lle c tio n  o f  sam p les  o f  e fflu e n t, a ir  e m issio n s  a n d  h a z a rd o u s  

w a ste s  to  th e  B o a rd  staff.

( iii)  A n  a p p lic a tio n  in  p re s c r ib e d  fo rm  a lo n g  w ith  th e  p re s c rib e d  fe e s  fo r  re n e w a l o f  C o n se n t sh a ll b e

su b m itte d  at le a st 6 0  d ay s b e fo re  th e  e x p iry  o f  v a lid ity  o f  th is  C o n se n t. A n  a p p lic a tio n  fo r

re n e w a l o f  C o n se n t s u b m itte d  a fte r  e x p iry  o f  th e  v a lid ity  sh a ll a c c o m p a n y  w ith  p e n a lty  o f  5 0 %  

o f  th e  C o n se n t fees in  a d d itio n  to  th e  p re s c rib e d  c o n se n t fees.

( iv )  T h e  B o a rd  sh all b e  fo r th w ith  in fo rm e d  o f  a n y  a c c id e n t o r  u n fo re s e e n  e v e n t in v o lv in g  d isc h a rg e  

o f  a n y  p o is o n o u s , n o x io u s  o r  p o llu tin g  m a tte r  in to  a  s tre a m  o r w e ll  o r  o n  la n d  o r  in to  th e  

a tm o sp h e re , as re s u lt  o f  s u c h  d isc h a rg e  w a te r/  air is b e in g  p o llu te d .
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' ( v )  T h is C o n se n t to  O p e ra te  is g ra n te d  w ith o u t a n y  p re ju d ic e  to  a n y  o th e r p e rm is s io n s (s )  re q u ire d  

u n d e r  a n y  law s, b y  -  law s a n d  re g u la tio n s  in  fo rc e . T h is  C o n s e n t to  O p e ra te  is c o n fin e d  to  

m a tte rs  aris in g  o u t o f  th e  A ir  A c t a n d  W a te r A c t only .

(v i)  T h e  B o a rd  re s e rv e s  th e  r ig h t to  a m en d  o r  a d d  a n y  co n d itio n s  in  th is  c o n s e n t a n d  th e  sam e s h a ll b e  

b in d in g  o n  th e  a p p lic a n t.

(v ii)  T h e  u n it  sh a ll su b m it to  th is  o ffic e , th e  E n v iro n m e n ta l S ta te m e n t R e p o rt in F o rm  V  fo r th e 

F in a n c ia l Y e a r e n d in g  A p ril  to  M a rc h  b y  3 0 th S e p te m b e r o f  th e  s u c c e e d in g  y e a r as p e r  th e  

p ro v isio n s  o f  th e  ru le  1 4  o f  th e  E n v iro n m e n t (P ro te c tio n ) (S e c o n d  A m e n d m e n t) R u les, 1 9 9 2 .

(v iii)  T h is C o n s e n t d o e s  n o t e n title  th e  p a r ty  to  c o m m en c e  a c tiv itie s  u n til  a n d  u n le ss  a ll th e  o th e r 

P e rm issio n s  a s  re q u ir e d  u n d e r  th e  re le v a n t s ta tu te s  are  o b ta in e d  b y  th e  p a r ty  a n d  th is  C o n se n t to  

O p e ra te  is c o n fin e d  to  m a tte rs  aris in g  o u t o f  th e  A ir  A c t a n d  W a te r  A c t only .

( ix )  T h e  u n it  sh a ll b e a r  th e  c o s t o f  a n a ly sis  / m o n ito rin g  in  c a se  o f  c o m p la in ts  re c e iv e d  b y  th e  B o a rd  / 

re -in sp e c tio n s  d u e  to  n o n -c o m p lia n c e s  o b se rv e d  b y  th e  B o a rd  &  m o n ito rin g  c a rrie d  b y  th e  

B o ard .

(x )  T h e  u n it  sh a ll su b m it th e  d e ta ils  o f  th e  P u b lic  L ia b ility  In s u ra n c e  P o lic y  u n d e r  th e  P L I A c t 1 9 9 1 ,  

to  th e  B o a rd  o ffic e  as a p p lic a b le .

(x i) T h e  u n it  sh a ll su b m it re tu rn s  fo r  d is p o s a l o f  b a tterie s  u n d e r  th e  B a tte ry  W a s te  M a n a g e m e n t 

R u les 2 0 2 2  as a m e n d e d  th e re a fte r , i f  ap p lica b le .

(x ii)  T h e  u n it  sh a ll su b m it re tu rn s  fo r  d isp o sa l o f  e  -  w a ste  u n d e r  th e  E -  W a s te  M a n a g e m e n t R u le s  

2 0 2 2 ,  as a m e n d e d  th e re a fte r , i f  a p p lic a b le .

(x iii)  T h e  u n it sh a ll su b m it re tu rn s  fo r  d is p o s a l o f  p la s tic  w a s te  u n d e r  th e  P la s tic  W a s te  M a n a g e m e n t 

R u les 2 0 1 6 ,  as a m e n d e d  th e re a fte r , i f  ap p lic a b le .

(x iv ) The import, stocking, distribution, sale and use of single use plastic, including polystyrene 
and expanded polystyrene, commodities as stated in the Plastic Waste Management 
(Amendment) Rules, 2021shall be prohibited with effect from the 1st July, 2022.

(x v )  The waste dump slopes shall be covered with biodegradable geotextile mats.

(x v i) The mining firm should manage the daily trips in staggered manner in consultation with 
DMG so that traffic congestion is avoided at major junctions.

(x v ii)  The mining activity shall be strictly in accordance to the mining plan approved by the 
Indian Bureau of Mines.

(x v i)  Those mines having part forest and part non-forest areas and have not obtained forest 
clearance, consent to operate should be limited to non-forest area

(x v ii) Mining lease with common transport route should carry out Ambient Air Quality 
Monitoring along the transport route in consultation with the Board before the 
commencement of mining operation.

(x v iii)  Other related permissions as applicable in the E C  has to be obtained from the competent 
authorities before the commencement of the mining operations
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(xix) The mining unit shall submit the year wise production & developmental plan duly 
approved by the IBM before the commencement of the mining operations

(xx) The lease holder has to obtain no objection certificate from the Central Ground Water 
Authority or the concerned State Authority for any ground water abstraction, if applicable.

(xxi) The lease holder shall comply to the Guidelines and DUST Mitigation measures in handling 
Construction material and C& D waste issued by central Pollution Control Board and are 
placed on Board website goaspcb.gov.in.

(xxii) The mining unit shall submit existing plan and proposed modification as per EC condition 
no. 23.1.

(xxiii) The mining unit should provide online real time approved methodology of ambient air 
monitoring systems on transportation routes with connectivity to the Board.

(xxiv) There should be shoulders/small pillars on both side of the road so that the running trucks 
so not ply over the soil lying on the road side.

(xxv) The ore transportation trucks should be checked for emission to have a control on 
vehicular emission.ng on the road side.

(xxvi) Permanent haul road should be provided with water sprinklers and logging to be 
maintained.

(xxvii) Proper spillage control mechanism should be done for the plying trucks. Also Proper 
garland drains should be maintained to prevent direct runoff from the mine to the nearby 
agricultural field and river.

(xxviii) Qualified Environmental engineers/personnel should be deputed in mines to conduct the 
mining operations in environmental benign manners. The duties of these personnel will be 
to control overloading & spillage, reduce haul road emissions, haul road maintenance, mine 
traffic control, water sprinkling, identification of polluting vehicles, effluent management, 
enhance green belts, reclamation, erosion control, monitoring, training and awareness, etc.

(xxix) The mining unit shall submit plan/proposal for decarbonisation as per COP 26 resolution.

(xxx) The mining unit needs to comply with the pre-requisites prior to start actual mining 
operations such as execution of mining lease, installation of air quality monitoring facilities 
in the core zone/buffer zone, transportation route as applicable.

(xxxi) The mining unit shall take utmost care, so that Mayem and other water bodies in vicinity of 
mining activity are not affected.

(xxxii) The PP to proceed with the approved mining plan for refilling of mining pits.

(xxxiii)The unit has to obtain registration / membership with the CHWTSDF operated by the M/s 
Ponda Envocare at Pissurlem for the disposal of hazardous waste within 30 days of receipt 
of this consent.

(xxxiv)The mining unit has to register with the GIEMA (Goa industries Environment 
Management Association) within 30 days of receipt of this consent, if applicable.
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(x x x v ) T h e  le a s e  h o l d e r  s h a l l  o b t a i n  th e  v a l id  E n v i r o n m e n t a l  C le a r a n c e , L e a s e  f r o m  D M G  a n d  th e  

p e r m is s io n  f r o m  a n y  o t h e r  r e la t e d  a u t h o r i t y  a ll  t h e  t im e  d u r i n g  i ts  o p e r a t io n .

(x x x v i) T h e  le a s e - h o ld e r  is  m a n d a t e d  to  c o m p ly  w ith  a ll  t h e  c o n d it io n s  r e f e r r e d  in  th e  

E n v i r o n m e n t a l  C l e a r a n c e  ( E C )  is s u e d  b y  t h e  M i n i s t r y  o f  E n v i r o n m e n t ,  F o r e s t  a n d  C lim a te  

C h a n g e  v id e  i ts  E C  file  n o - I A - J - 1 1 0 1 5 / 3 / 2 0 2 3 - I A - H  (N C M ) d a t e d  2 3 / 0 1 / 2 0 2 4 .

(x x x v ii) T h e  P r o j e c t  P r o p o n e n t  s h a l l  s u b m it  s ix  m o n th ly  c o m p lia n c e  r e p o r t s  o n  th e  s ta tu s  o f  th e  

im p le m e n ta t io n  o f  t h e  s t i p u la te d  e n v ir o n m e n ta l  s a f e g u a r d s  to  t h e  M O E F C C  &  its  

c o n c e r n e d  R e g io n a l  O ff ic e , C e n t r a l  P o llu tio n  C o n t r o l  B o a r d  a n d  S ta te  P o llu t io n  C o n tr o l  

B o a r d .

(x x x v ii i ) I f  th e  u n i t  p r o p o s e s  f o r  a n y  d e v ia tio n  in  t h e  e x is tin g  a p p r o v e d  i r o n  o r e  t r a n s p o r t a t i o n  

r o u te , t h e  u n i t  s h a l l  p r o v id e  w h e e l w a s h in g  f a c i l i ty / r u m b le r  s y s te m  (c a t t l e  t r a p )  f o r  t h e  o r e  

t r a n s p o r t  v e h ic le s  a t  t h e  e x it  p o i n t  o f  m in e  p r i o r  to  e n t e r i n g  p u b l ic  r o a d  a n d  s h o u ld  o b ta in  

p r i o r  p e r m is s io n s  f r o m  a ll  t h e  c o n c e r n e d  a u th o r i t ie s  to  c a r r y  o u t  o r e  t r a n s p o r t a t i o n .

T o ,

M /s. V E D A N T A  L I M I T E D

(M I N I N G  U N IT : B L O C K  I -  B I C H O L I M  M I N E R A L  B L O C K )

S e sa  G h o r , 2 0  E D C  C o m p le x , P a t t o ,  P a n a j i -  G o a

C o p y  to: - 1 . D ire c to ra te  o f  M in e s  &  G e o lo g y , G ro u n d  F lo o r , In s titu te  M e n e z e s  B ra g a n z a ,

P a n a ji- G o a

2 .  M in is tr y  o f  E n v iro n m e n t, F o re s t an d  C lim a te  C h a n g e , IA  D iv is io n , In d ira  P a ry a v a ra n  

B h a w a n , J o rB a g h , N e w  D e lh i- 1 1 0 0 0 3

3 .  A c c o u n ts  S e c tio n

4 .  C o n c e rn e d  F ile

5 .  G u a rd  F ile

R e c e iv e d  C o n se n t fe e  of: T h e  C a p i t a l  I n v e s tm e n t  o f  t h e  m in in g  u n i t  is  R s . 2 5 0 .0 0 C r o r e s

R e c e ip t  n o . A m o u n t D a te

3 5 3 8 1 9 ,0 0 ,0 0 0 .0 0 / - 1 2 / 0 2 / 2 0 2 4

C A M I C C X /  . Digitally sig n ed  by 
S A I M J t t V  SANJEEV

S H A S H I K A N g S r  

T JOGLEKAR .

(S a n je e v  J o g l e k a r )  

M e m b e r  S e c r e ta r y  (I/c ) 

G o a  S ta te  P o llu t io n  C o n tr o l  B o a r d
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'G o a  S ta te  P o llu tio n  C o n tro l B o a rd  Q E H S - C IE - F (0 6 - 0 3 )

C U S T O M E R  F E E D B A C K

D e a r C itiz e n  / C u sto m e r,

W e  a p p re c ia te  y o u  fo r  s p a rin g  a  few  m in u te s  fo r  g iv in g  u s  y o u r  v a lu a b le  fe e d b a c k  o n  o u r serv ices

N a m e : .................................................................................................................................................................................................................

C o n t a c t ...................................................................................................................................................................................................

A d d re s s : .................................................................................................................................................. ;....................................................................

E m a il: ..............................................................................................................................D a te .......................................................................

N a m e  o f t h e  se rv ic e  a v a i l e d : ............................. ...............................................................................................................................

A re  y o u  a w a re  th a t se rv ic e  s ta n d a rd s  a re  in c lu d e d  in  th e  C itiz e n ’s C h a rte r  as a v a ila b le  o n  B o a rd ’s 

w e b site  :w w w . g o a s p c b . g o v , in?

Y e s |  | N o  | |

I f  y es, is th e  C itiz e n  C h a rte r  s im p le  an d  e a sy  to  u n d e rsta n d ?  

Y e s | | N o  | |

D e s c r ip tio n  o f  s e r v ic e  d e l iv e r y  p a r a m e t e r s  

(C o n s e n ts / A u th o r iz a t io n / R T I ’s / C o m p la in t  

s e tc .)

E x c e lle n t G o o d F a i r A v e r a g e P o o r R e a s o n

f o r

g r a d in g

T im e  ta k e n  to  d e liv e r se rv ic e  in  c o m p a riso n  

to  serv ice  s ta n d a rd s  m e n tio n e d  in  C itiz e n ’s 

C h a rte r

Q u a lity  o f  se rv ic e  (a c c u ra c y , c o m p le te n e s s )

K n o w le d g e  o f  d e a lin g  h a n d  / s ta f f  re g a rd in g  

serv ic es/sch em es

C o u rte sy  o f  s ta ff

B o a rd ’s re s p o n se  in  v ie w  o f  y o u r 

q u ery /re q u ire m en t is to  y o u r  sa tis fa c tio n

D a te  o f  y o u r  v isit to  th e  o ffic e  a n d  y o u r 

o v erall e x p e rie n c e

S u g g estio n s  fo r  im p ro v e m e n t, i f  a n y

S ig n a tu re  &  d a te

T o ,

T h e  M e m b e r S e c re ta ry ,

G o a  S ta te  P o llu tio n  C o n tro l B o a rd ,

N e a r  P ile rn e  In d u s tria l E s ta te ,

O p p o site  S alig ao  S e m in a ry , S a lig a o , B a rd e z , G o a. 4 0 3 5 1 1

❖  Please note that your feedback is considered essential for overall improvement and development 

o f  B o a rd  fu n c tio n s  in  se rv ic e  o f  e n v iro n m e n t.
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